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LOK SABHA DEBATES

12045
LOK SABHA

Saturday, July 15, 1967/Asadha 24,
1889 (Saka).

The Lok Sabhq met at Eleven of the
Clock.

[Mr. SPEAKER in the Chair]

RE. ADJOURNMENT MOTIONS AND
CALLING-ATTENTION NOTICE
(Query)

Mr. Speaker: shri Mrityunjay
Prasad to continue his speech.

Shri M. R. Mamani (Rajkot): Will
you kindly indicate at what time you
propose to call the Minister?

Mr. Speaker: At 12 O'Clock, the
Minister will be called; we will finish
it by 1 O'Clock. We will take vp the
Demandg for Grants of the Ministry of
IExternal Affairg at 2 O’'Clock.

ot vy femd  (diiT) - atni‘ﬂ

o gy §, w1 Jwr gETE f
mmg‘m? T 5+ foir fagn
a1 fif gat wEYET ¥ ST gT FR
& a1z w9 dwer 3 wreA fedr
TR R A g e g 1 &R w &
Wit AT 9T wWT @ fE erATEdw
T SEATT WY g o

Mr. Speaker: When I am ready, I

will bring it to the House. Weare sit-
ting today only for these Demands,

ot forw Aremw (3et) @ www
ey, sra F faggn S dsd €
WIH FIOW &1 wwe Afer @
o s v o gw ow fY e

12046
T A W gw W @ owe
#g 22qeEr &1 ffidge s ¢ W
gEHar A H T AT

Shri Hem Barua (Mangaldai): Yes-
terday, we tabled an adjournment
motion on the reported killing of 23
policemen by Naga hostiles. You were
pleased to say that you had not dis-
misseq the adjournment motion. To-
day, we find jn the agenda papers that
a Call Attention notice has been put
at 8 O'Clock. Are we to understand
that after the Call Attention Notice
the adjournment motion wil] be taken
up or the adjowrnment motion is going
to be taken up just now?

Mr. Speaker: The Call Attention
notice has been admitted; the adjourn-
ment motion has not been admitted.

Shri S. M. Banerjee (Kanpur): It is
a failure on the part of the Govern-
ment. '

st gew WX Ay (Nﬂ")':-
T TR & Wy g 99 ¥ @
am fer mr §, 3= # g A At
g

w e fowd ;s & at &
T gAEAT & | ag ¥ro TH qw fg
* qEHEar |

dareTd xar  gwre s (T
- g feg) - T, T

st uy fomd : w9 AewEaTT W
RY, IMWMAGT I Sqm @ &7
QEEEAT WO & | B
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DEMANDS FOR GRANTS*—
1967-88—Contd,

Mty or Foop, AcricuLTure, Com-

MUNITY DEVELOPMENT AND COOPE-
raTION—Contd.

wY e wEW (@EgTOwaw)
% w9 o 77 @ @ 5 g% 0% ag@
& w1faa Wamw T & fao a4 @
wrafaa ot fawdt o fasre s
VT | ¥Aq T F a1 F § gH Ad
M ¢, IUF WY HiG FET G
Fzw w0 W frae s @) for @
o R F Il F A * fag
wfzamgar ot sfzamgst st =9
* fag wa 2 qgw ¥ a7 wgdfaw,
sfdim wifs at fawat] oz faare
AT AT

A qre 797 7€ @ f& § wlemr-
A H A F A Fg s ) KA G
Ta YT | gL AT AT Az d R e
FAT F AH GAT AT TGGA w7
AT IR | KRS AT FA AT WEd
g afwsr 3 gt & =8 faqax &
fam a3 ¥ #fasa st g7 I
famar @ o WEAT § @E A9
aft frad & 1 forer 3 arfgd sar
fegre % &1 i T O &) gET
Tt & g fage % ¢ v qwar
¢ ¥ wrdar wTar g f I F-
sfesx & afcy, ag fedt Wi awg &,
for T ww gafex a=d, o7
A=y ¥ 7 o W qRAT F K
o FY

WG AT KAATA(A® BIEATEAT F
w7 § OF g T¥ 1 A 8
M I N DI IT A
Q% dfgs @t grar & o fedt s
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M iagER FT AT T ¢ 1 Ag
T@R I JM@T § | Ifew IAR)
Feer & ager ar o<t & 1 oiaqe
¥ %7 4T & TEET  OF TET I9AT qAT
W TR AT T WA WY
HIEATEAT TATE AT qGT I FA G
amom | Fagar g few WA
= IE KA

ZaT AW A WY &re a’ 9T I
fage & ot & forq g &t gar T8
gt wfgy  fagre & @ afes af
sfgd fe art IaT wra § o
a% fgaraw & it & faarg &) awar
W X A1 ATE FY I AT FFAT
2 1 7t o wfa & wa< oY w1 warg
st § | freg 37 anfed 37 o 9
srqeqr FE1 &1 ot & Wi gafag g%
F& AT T3AT & | FAU TTH W @Y
% fr zfwor % wz1 fgwem & &
ATEAT AEY &, TFT AT FT SALEAT FAT
agt ¥ w4 w8y & | a7 wwfay A §
f 37 w5fa 7 397 ¥ gfes oA
fear § afew zafan f& o= aod
Fret F1 T T @0 £ fow £ 1oy
¥ qgrel ¥ qidr swr g A § W
ag amt fea for wT Ia%7 afeal &
qraT @At & Wi andt & iy W Tgr
qrdt 1 TR fwar srar § 1 g
% aF T AET w1 @A §, ITICAGA
¥ WA §, I T HW AT § AW
T | frg 9a® WTq WG qgT A
areY & a2 # gfvar 1 wqwT Tm-Aw
ot TSN I-quTe wTe ¥ wfus gIAr
A @i
agt aw ¥ frgd) o oY § W it
NrEraT N IWIR WY fw
¥ ¥reafaa A QY od | 9 PR A
% ¥ a4 s aff frww wEm
farar frpear wifgy | IR T T

*Moved with the recommendation of the President.
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@ 9ga TE1 "% WA 4N ¥ Jufewa
w Y £ |

at ¥ W wigy IAN P
ATy | I@ A FE AT AL | AfwT
AT qTq HIgA< Kfara, St faarg
Aol AT WY EAL | I FS
fargar adi dfea a7 ag7 gO R )
ax ame} & fared ¥ aga 3o famw
arar § Afwa oy ara oY faar
ol & A F AG FE A1 wwA
¢ X% A F gudwr &1 O™
ot wefr @ arAar wrfgy wife
mfer 23 & €1 @ gu e
SraTAT guT & 1 7% aiet ¥ fagy @w
WA T I FTEH a7 wiww fewwa
o w1 N gw 92 w9 § IEw
W W T F AFT WA g |
W AR ¥ g at mE B aEehs
gt & | AR SIS & oTy §, F@R
@ & fferf T s & 1 @
arer i wifz & ;v & wfwgre
o & 1 % wrgan e ¥ o fafeat
et &1 wiwgray S=TaT qr IEE
qwa gw 7 w¢ | fafeat s wa
et § @t A o @t § Wi 7 A
* FEA F A¥EIT qgEd § | €W
e & wrgar  w€m s agfx gra
R g3y =arfoa fear mar § gawt
farred ¥ 9@ g7 F9 X I faic
%7 foar s 1w At adt e
war at § anar § & wiw o A
A1qH 34T g AfFT a7 H agy Wy
2 6 W ww FTagy W@z ot qIE
T | 4 OF o S @ faw ware
aga 19 fa=re w7 I F wravawar
g

gx ¥ oF A AgE B A B AL
RTGFT AT fawAraT T1gar g 1 WTId g
feas &7 ag7 w=or w17 gur § 1 A
o 0% w6 fagx § 1 Q& faer &
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forr & SerarT w1 AT AR A g
T et 1 ¥ foe Wt Sew darae
¥ QEY a%fY 2w A A Wi ¥ 1 wwwr
T FTTTE | CHF FTO W1 918 A
g #f&T A warw ¥ oF aga v
w1 ag & 6 gw & v aud qerdr
G ¥ I O (& & o
TN w91 qTEd B A
1 & @19 w7 famr § | greddiea
o qrgw ang foar & %, wiife
78 T 7 aE qf NS Ao
=1 fasredt @ afes O wres wnt &,
It BHRUT T § IIHT AT aWY
fearat #1 fadm o« ¥ &7 Gar F%
feardit s 3 et § | 519 gy
¥ wee! i ¥k fog X §, w8
7 w8 i7 W § ind 1 =
FEE 998 ¥ weoT i AF § WA
T gTeF qTg FAHT AG AT &, 9y
1 w7 T ey AfF fv o Wi
IT F wyraweEt A G X § 1 o4y
THIT ¥ T ITH AHT F, B
R W ¥ o

Shrimatj Nirlep KEaur (Sangrur):
Mr. Speaker, Sir, one month before
the elections, the Cabinet announced
their food policy and said that by
1970-71 the country would be self-
sufficient in food. Similar announce-
ments have been made by all the
previovs Ministers also. But the re-
sult is that ag compared with 4 mil-
lion tonnes before, now we have start-
ed importing 10 million tonnes of
foodgrains. So, it is obvious that the
food policy that Government have
been announcing has been an utter
failure. But somehow, Government
have got the attitude that they should
always defend this policy. Before I
proceed to deal with the food policy,
I would like to say that from my
observation, here in the House for the
last two months, I feel that the prime
thought in their mind seems to be that
whenever they come and sit here, they
have more or less decided to oppose
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[Shrimati Nitlep Kaur]

us and to oppose every suggestion
from the Opposition, and to defend
themselves irrespective of whether
their policies have beep a failure or
not. Every Minister who has got up
has got up to defend the policy of
Government up to the last. For in-
stance, the other day, we saw the
Minister of State trying to defend
block development which I fee] and
which every section of this House and
which every party in this House feels
has been a complete failure in the
country; even the majority of the
Congress people fee] that jt hag been a
complete failure. Even the Ministers,
just before resigning from their posts
or after leaving their office come to
tiold the same opinion. But somehow
when they are in office, they feel that
they have to defend it. This is a very
wrong attitude.

W aqy gfe da (s swEn
Tx) W9 B AT fad A wre wa
Fifoqar ag |

Shrimatj Nirlep Kaur: That is a very
wrong attitude. After all, we also be-
long to the same country and we are
also trying to put forward suggestions
and programmes to better the lot of
our own people. If Government feel
that it they listen to the Opposition
they are going to lose or it ig a defeat
for them, then I would submit that it
is a very wrong attitude because actu-
ally it is they who will get the credit
and not the Opposition, if they im-
plement those suggestions.

As a result of land reforms, unecono-
mic holdings have come into existence.
Formerly, there was an economic unit
in which one could afford to invest.
But that unit has been destroyed com-
pletely. In the past, we had certain
units in which we could invest in the
form of mechanisation, fertilisers, ir-
rigation and so on. But those economic
units have been destroyed by our Gov-
ernment and the new small units can-
not function successfully unless they
resort to intensive farming and inten-
sive farming cannot be done without
mechanisation, and mechanisation is

JULY 15, 1967
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not possible jn the case of these gmall
uneconomic units., Still, we find that
there is further fragmentation which
is going on in our land. This way I
do not think that we shall be able to
solve our food problem.

I have one suggestion to make to
stop further fragmentation. If a father
has got four sonms, after the death of
the father, one son should \get the
holding of 30 acres or 15 acres or
whatever extent is considered as the
economic unit.

The Minister of State {n the Minis-
try of Food, Agriculture, Community
Developmént and Cooperation
Annasahib Shinde): What about
davghters?

Shrimat] Nirflep Kaur: The other
sons should be given their share at the
market value ang the banks should
forward that money to them. This is
just a suggestion which I am giving.
You can always further jmprove upon
it. The maximum which a person cam
hold can be given to one son after
the father dies. One son can decide
to take the complete unitso that there
is no further fragmentation. The bank
shouvld give the market value to the
other three sons so that they could
either buy more land with that money
or do business or invest it as they
like. The son who has taken the unit. .

Shr1 Annasahip Shinde: What about
the daughters?

Shri S. M. Banerjee (Kanpur): Let
them have a sense of chivalry. Let
them not interrupt.

Shrimati Nirlep Kaur: The brother
who has got the unit should be able
to pay back the balance in ten years
or fifteen years. This period can be
decided upon when the policy is
finalised.

Another suggestion is that the tenant
may be given proprietary right so that
he can have at hjs disposal security
for loans. A farmer or tenant holding
one or two acres cannot get any loan
from anywhere because they are told
there is not enough security for loan,
mortgage, sale and transfer of tenancy.
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Many members over here cite the
example of Japan. Many people who
go abroad and study conditions there
also give a report about those things
saying that the production and yield
is the highest there where the holdings
are small. Japap is usually the ex-
ample cited. But they faj] to see the
project as a whole. They only see the
production side. They do not see the
facilities that the Government gives
to the small holdings. The prime
factor {n Japan is that an agriculturel
family consists only of one third of
the members thereof, the other two-
thirds going and working in industry.
These two-thirds come glbt and re-
invest their money jn the Jand. On the
other hand, here it is just the opposite.

Then there are different prices over
there. There are two types of prices.
For the farmer, there ijs an jncentive
price and for the consumer there is a
subsidised price. Then again, machin-

, fertiliser, pesticides, electricity—
all these are very cheap in Japan. The
{armer is richer there. The commo-
dities that he has to purrchase cost one
third or one half of what his counter-
part here, the poor farmer, has to
pay. All the requirements of the
farmer in that country are available
to him practically at his door-steps.
The crops are insured. We have no
€rop insurance in ovr country. Trans-
portation poses no problem for the
farmer in Japan because he delivers
his goods practically i his own vil-
lage where there j8 a society to take
over all hig crops. Then again, credit
is available to the farmers easily there,
All these facilities are given. If all
these facilities are given only then
can the farmer produce enough or be
self-sufficient on those small units.

There is another that was
followed, namely, that you take the
land and give it to the landless. [
feel that this was a major folly. If
the land was given to the tenants, to
the small farmers or agricultural
labour who were agriculturists, it
was understandable. But to give it
to those people who have mno idea
about cultivation, whose profession
was not farming or cultivation and
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who do not have the requisite know-
how or interest or the -capacity
to endure the ‘hardships involv-
ed in agricultural operations, can-
not be said to be a wise policy. I ob-
serve that in villages in many cases
what happened wag that having got
the land they just wait for the period
when they could resell the land often-
times to the very person from whom
it was bought or from whom that land
was snatched to be given to the land-
less. The landless people also were not
situng idle. They had very good profes-

?
<
a

foodtotheAmy Byhelpinsthem to
develop these professions, the right
persons would have been on the right
jobs and the resuits would have been
much better. Ailso there is another
very important factor: the pressure en
land would have decreased.

In the opinion of very many Deo-
ple, the Indian agriculturist is back-
ward and has no idea about agricul-
ture and needs to be educated. Every
type of person in this country would
give long sermons to the poor agricul-
turist as to what he should do and
what he should not do to promote
agriculture. But all these people turn
a deaf ear to the demands of the agri-
culturist, his cry about what he re-
quires. Let this be clear to everyone
that among the men who do not have
a clue to agriculture are the members
of the Planning Commission. Probably
the individual who is most vague about
the dire needs of the agriculturist is
the Agriculture Minister himself,
Eventually the food problem will be
solved only by the food producer and
not by theplanners orthe executive
or the politicians. They have failed.
Twenty years' time is enough to try
out their experiments, Liet us radically
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[Shrimati Nirlep Kaur]
change our attitude towards the farmer
and give him his due respect. 1 think
it is better if we go to the farmer with
our problems than running to all the
foreign countrie; and give him what-
ever he requires to solve the problem.
Government should solemnly fulfil his
requirements and give this priority
over everything else. You feed the
farmer and the farmer wil] feed you,
instead of giving himv all your plan-
ning and policies. Incidentally, I was
in California and there is one Kaku
Singh, from Patiala there. He has been
there for the last so many years.
He is uneducated and can barely sign
his name. But he was mostly respon-
sible for Mr. Saund's election to the
American Congress. This Kaku Singh
has got lands adjoining Berkeley Uni-
versity. The Berkeley University stu-
dents conduct research and they evolve
improved methods to produce mare
cotton. Kaku Singh has a keen eye
-and with his experience he just goes
and sees what they are doing and he
adopts the same practice. It is always
Kaku Singh who produces more in a
competition, not the Berkeley Univer-
sity. If our farmers can compete so in
America or can do wel] in Canada, one
cannot think that the farmer here does
not know his job. It is he who knows
his job but others will not let him do
his job; they will not give him his
requirements. Instead, he gets controls,
and blocks—I will not say block deve-
lopment,—and zones. This js not what
the farmer wants. I am not represent-
ing any party or group in saying this;
1 am stressing only the farmer’s point
of view. In Punjab, due to the single
zone gystem, the farmer has lost Rs. 25
crores, I do not want to go into details
but this is his Joss. Government should
adopt the attitude of being guppliers
to the farmers. They do not want all
the other things.

JULY 18,

One word about jrrigation. Today
the figures show that 20 per cent of
the land is irrigated; this is after 20
years of independence. Exclude the
area which wag irrigated by canals be-
fore independence and exclude the
area irrigated by tubewells by the in-
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dividual farmers. The insignificant re-
maining part is the accomplishment in
the field of irrigation by the Govern-
ment—I will not say incompetent Gov-
ernment—after 15 years of heavy tax-
ation. As the saying goes, they do nout
build castles in the air but they build
canals in the air. Real planning means
something like what has been achiev-
ed by Isriel—lo have gr2en pastures
in the midst of deserts. But our plan-
ners here say that our planning largely
depends opn the extent of rainfall.
However, in my understanding of
planning, after twenty years of plan-
ning irrigation programmes, our eco-
nomy should be free from the conse-
quences of good and bad rainfall
If our entire planning depends on the
monsoon, then, Planning Commission is.
unnecessary and js a heavy burden on
the exchequer. We talk of the hybrid
seeds, and in that connection, I would.
put forward another suggestion before-
the House. With Indian hybrid seeds,
the best system of irrigation is in the
Punjab, but even in Punjab, when we
talk of the hybrid seeds, Punjab irri-
gation can only supply two to three
waterings to the crop, while the hy-
brid system needs six to seven water-
ings. So, this way, the canals are not.
sufficient. We have to see that water is
there, If we want to introduce this
new system of sceds, then, for this,
there is a suggestion, namely, that the
Government should go in for putting
up tubewells on a large scale. If we
take one unit of 10 lakh acres, we
need about 20,000 tubewells of 4 de-
livery. The cost of this wil be
Rs. 15,000 per tubewell, and the total
of 20,000 tubewells will cost approxi-
mately Rs. 30 crores. With the addition
of these tubewells, there will be a
minimum increase of two tonnes per
acre, of additional yield of grain, such:
as wheat, bajra, etc, This wil] amount
to a total of two million tonnes. At
the present rate of Rs. 30 per maund,
it will come to Rs. 150 crores. This
way, it will save the land from water-
logging and we will get much more
food.

Now, I come to the last-point, and
I* ¢ gbout fertilisers. In India, the use
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of nitrogen fertiliser per acre is 2.42,
and when we take another country
which we generally take for purposes
of comparison, say, Japan, the use of
nitrogen fertiliser per acre is 103.42 in
Japan. So, naturally, the results have
to be different. We must pay special
sttention to fertilisers.

As the other hon. Members yester-
day have been suggesting—I would
not repeat them—we should make use
of organic fertilisers, trees, weeds,
everything that we can get hold of.
It is high time that we gave the farmer
his due and recogni him as the
backbone of industry and fighting force
and stopped treating himy.as the un-
derdog. I am absolutely confident that
if you supply him with the fertilisers,
water, pesticides, credit, storage and
tractors and keep your nose out of his
business, he will fill your belly and
come to your rescue and restore to
us much of the self-respect which we
have lost in this world

Mr. Speaker: Shri B. S. Sharma. I
would just like to inform the House
that all parties have got just five to
10 minutes each except Jan Sangh
which has about 7 to 12 minutes. If
each Member takes not more than 10
minutes, we will be able to have some
more Members who can speak.

Shri Benj Shankar Sharma
(Banka): We have 18 minutes,

Mr. Speaker: 15 minuctes. If you
take not more than 10 minutes, I will
be able to call some other hon. Mem-
berg also. The other parties have five
minutes each, SSP, Communist (Marx-
ist) etc. If you confine yourself to
10 minutes, I can call one or two from
this side also. The Congress party has
got 40 minutes, but the Minister
needs at least 40 minutes.

Shri Mahant Digvijai Nath (Gorakh-
pur): I want some time.

Mr. Speaker: Let me gee; after giv-
ing the entitleq time to the other
parties, let me see

Shri Mahant Digvijal Nath: I be-
long to all parties.
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Bhri Sonavane (Pandharpur): Please-
give me a chance.

Mr. Speaker: Let me see; I have 30~
names before me!

oY SoigieT oWl WA weaw
agreg, A fav @™ gaTt ww-ueg
wff aiaftg weAmaTgw fa X
fedz & el & gu w7 ar
wfa waw W JT™ ama § oaraw
FTHANT 7% TRICERWA i e vgq
FroAT & weata 10 fafegs o o
ar€ € & W 7 fafoms orr wfw
q9g TIFATHT £ FITEF THT F-
s07 17 fofegs oy ooftw & =
oy ma § 1 faeg afr wrered # el
T 9T 99T q9 a7 HF A wmwE T
TS EIE H gidfamT e § ant
IT gATX A W FAT W g 6
qreY #Y F T g |

€t FFTCAR T we el -
Tt N ¥ W g @ fr T
fawr & gro #0% w07 4 W
42 gUTT Y 3w A qEary my § | Hfew
& arpe g § fe A areft Y &
fagrz & fed & 87 v07 2 rwr 3¢
ary ¥, ¥feT 31 F gt T @ Wi
R ® TH-gw A AT R
qrY |TAT 927 |

w7 W AT Fe-Anrw § A F
e W faaon & wwaew ¥ I
T H A AT FEAT WTEAT § | Wy
faq @ & T &1 s aTT AT R
g g Aew A & 1 W A 5w
6 ®o mr g oY aF faw WY &
¥\ %1 #1707 g% § f o@r a7 ad arh
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1965—66 ¥ 35 wT@r =¥ Ay A
FararT gf df 77T 1966-67 ¥ Faw
22 ot z7 g€ | FEEET ogl 1965~
65 ¥ awwTT Wyt wrw zv Y wfa
qw a1 fofs sl 6 0 agt
1966-67 ¥ ag s30T W aw A
-wfe wrer feaftor s o @y @ 1 Ay Y
w1 wrw za A wfq aw ww o
W XT g 2} aTEw A
ol w7t © qq Wt go 94t A&«
% ST 1t ot AfwT 39 Ny 57 219
W13 WA ¥ SYTET FIT A ATAT 9T |
feg v fagr & 1 amw za & +
NEAAATFTAT 450 ¥ ¥FT 6
%o T% T T E |

g gy waTw ag ¢ fF wrfac
Tar Wil gut (| T A g€ F oavg ¥
WGy =T DX ATy frwamet & v @i
qT 7= fAet w1 3 W g & st
w qU = 7 faw g 0 gg oF
oo faws afewr § o w9 w0
% 1w foar fradt w3 & werd
Y areft § I |/F F W o
wA ¥ | WA W FOT A 1942
# wmar T oqr A1 AT 1947 #
FSAT AT AT | FET 1942 F 11.70
wrar z Y g2 At 9t 7@ 1945
Rag 9w 50 gNT T G TE |
& sred w7 i T famwe
qUT AT I & at W9 R a0
o wgr gran faw & oo age
g @ wxa § | 99 W@ fE§ w7
qF 2| TTRATAT A% & W qqF
mw § Wt s § e gw AW
F T wH A L | AR A FEY A
qT N firerdy @ §

gaTe W ¥ AT F7 GIraT wTeE

gt I eFA B wwE W # 202
O S § aw 97 w1 e 33 W
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T AT T § X Ay g ot A

TY EHTT TR AT FAT TAR WA
2fey | ZAX 1965-66F 35.27 WW
= ¥ dar # AT 1966-67
Az Haw 22 W@ A g€ | I T
T A LT RE ¥ 2 To
ST 7T 1 1963 % 7 W am fewe
fear mar qr 2 %o wfy wa 1 ¥fEA
ary wd & fF 1963 ¥ T 1967 &
i aficadsr gy mar § w1 & a
3 aar WY aeqwl & a0 ongl 9w
IF ATAT 1 Fo ®yaAY e Svar v
agt wa 2} To At W Ad Fererar
¥ s aTd o & o @ T
Rt i wE W
* adrar ag gar f fe e oA
framat &1 faslt $1 =7 3 F wrew
T ¢ | e T & T faet wy
T Aff 3| TgT FHFX IIW
F I A 2 T 12 &% fear mar
T ¥y ger fF oqE W "wara
¥ Zry off W & 1 1 HAE, 1966
F1 9gl T F1 aW 60 et qr gt
waqg 29T 2} %o foelt gy
WEAT FT AW WRE qAT o AT WA qF
49T 5 ToMIA Y AT | A WA W
fod g1 wgr & % T A A ot fpame
gagfmf /Y w7 7 } wT @
a7 &EETS g qE #
AW § 1 WM A AT @ A T
¥ T &g wrd dar wgar qfww &
q@ & dar swar ¢ fr aga @ o
qT ¥ W7 wEETd g W A Ay
e Fxfad § wivag 6 To aF 3w
¥y 2 ¥ | wa w9 & qeey fw
f¥a 1 9o T FT IW 6 To HA
fraard g frmaE A sl 2%
12 ¥ Ag T a7 avy § | framr o
=T & = Y § fe oo g
queft ¥ ST aay e ¥ fa
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g oy & R Fear s iR
@ g s wwx § fs W @
WTEAT T ¥ | (¥ WA Sfe
e & =W o A gA¥ & WA Ay
§ i wnrd @ TR @ Apht @
7€ & 1 Wne AW FT 70 BrEEr S,
o A F <t &, v wet @ e
a1 ag o 7x 97 et g R
warHgn §f mar g 5 s ¥ oftew
# ot Ot ft Frarm @ ag it o of
4

wover gy ¥ sy fea w g
§ 8 & a & sy, Afer qEm
fom w8 @ § ow & TEy weerw
TG E | AT W ¥ AT 1 A
T wy 97 s g 1 9 9
TS A 370 To Wy = F
fears ¥ & Wt 1 ww = R Ox
o & FOW 45 FUS To W TFH
& wEr @ 1 TEAY T A O
TG FT AF gAT | Ha AT FTEe
qIudT wF W W F AT e &
feamr & 99 # 0% S00 FOT wo
1 QAT FaAT AT AT F fqmaw
¥ feoa & #7 ¥ ¥7 60 FAT To FT
et @ ofgr 1| @@ o Wl weem
F 25 § 30 FAFT T W fiymer
e ag ol foew v TR g
§ o7 wt W AR B ow@rd ) Em
fearal £ st 2 w0 sf 5 ¥ frmrw
¥ 2] W@ 7 AT P IW T 9%
gAY TR Z W& W
fawi ®Y oY @ 3 F v oA
FT THET @I

st fem wT @ @ @ gy oW
# Fern STgAr § o W q9 ¥ q9v
et gt fefgeged =t & wr 2
St gt e g fge el
T & | WY 9yET & fgEw e w7
i fir e fefigared Mt e
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WA R T wfpad & I &
qry feqer sar & 1 daT &9 agemr
1 q& & A w9 T w oo
Eymmamigiwan
W WTH FT ;9 wgdl ¥ wr oWt
Wtz &AF ¥ 5 /1T 6 ®o frt fawat
2 m=w Wy o fefgered
farmrar & SYxge wwa<t F 9w WY Smar
& | g 947 9 gral & v § fya w
wEm et A AW
w1 qrer & fgara warar § 0 gF dwd
g fe sla-sllw 60 7T wa q®
a® ¥ W o fegeqedt Wi wiwd
® 9e SET ¥

% J9 R xwr wned g o
Mo Afgar ¥ 7@ A gTA wrFenfaw
feneite # ford +) agt @ wTwG
f& 2w & 200 0% vy % w4 2
oz qo1 fis 3w ¥ Fov dvw WY T
foar wmr 0 O @ sdw WA Gar
FTREI@ i AN P A? q@
o ¥ T wmr fe O A i
TN WS AF qF | T & &5
wrez & Q¥ © & § s g e
faat wedy @Y o% A= w fewgw
fear o 99 ¥ @ wTAwEwaT IW
¥ fod ag & e wra e @ arey wte
g mfsi st eaar o § faa @
TZ TR FT AN A9A (g ¥ F q*
T FT AW AT A asd § 1w
fart stz ol & wftae Y ama &
s Faami @Y qagd ) grony wv
2?7 feamdl w1 qeT @ o @A
qAgEt N FH TG fAwar | ag w3
e ¥ o2 & frdr s aar £ S Y
| ¥ 7 WA @A A F B IR
#fd d g 7 Toqnd BfRE R
s qfreatd ar e § oAt A
AECF AT & |
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[ Fairerw waf]

AT @y 1 awran g e oew
LY ¥ AT AT FTRGIT gErg | Ay
#r§ ot wravs Fwy ff A § f
fora® xix w@r 7 v 8% | 9™ 9T
WS Y % T 9y AT & oy www
ot wwar § afew i 9T w9 ®
WAE E | F A & s & 9w
arefy 4 g 1 & e ¥ qww =T
T QAT § | HG IF A fawew
w T § g o Ad e e,
S 9T ¥ wIJ= wfeww I3 AT
wfgd | i # o gt frerd o
ot g el & ax =@
W 9T ot frenit ag &1 wwar § 1 fET
w3 w9 fedt wTr g # TG
& ey § @ & A sgm fF wwI
w aw fewrw @ vmw § g
T3 wifgy
- ot wgrEe (wirge) 0 @
e we famr w7 @ § WX
IaH WY § I wuAr A o

wwa 7 @ g1 o faer fed@
AT T, FAR W G 47 90f5q |

! wra farrd wdG (W
q3) : @ o v G E )

Mr. Speaker: Shri Chengalraya
Naidu.

Shri Chengalrayy Naida (Chittoor):
Mr. Speaker, Sir, I am glad to hear
the announcement made by the hon.
Minister that they will be self-sufficient
by 1971 or 1972, I think, the Minister
has made the announcement on the
basis of the Plan. I do not know whe-
ther he has got confidence that he will
see to it that food is produced in
sufficient quantity by 1971. We are
very good at planning but we are
very bad at implementing. Our plan-
‘nmers sit in coo] rooms and they plan
very well. But it is our Ministers who
have to execute the Plan and they
are pot able to do it for want of
funds. If the Agriculture Minister is
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to be successful, the Finance Minister
should cooperate with him, I do not
know to what extent the Finance
Minister is going to cooperate with
the Agriculture Ministry in keeping
up their promise to be self-sufficien in
food by 1871.

‘We are able to enter into g contract
for the import of rice only for 3%
lakh tonnes this year from 12 eoun-
trieg all over the world at a cost of
Rs. 1200 per tonne. They have to pay
in hard currency. The American peobls
are giving only wheat; they are not
able to give rice. So, we have
to pay in foreign exchange tp import
this rice. We have to pay also about
Rs. 200 to Rs. 300 per tonne on tramns-
port charges and alsp on insurance.
On the whole, it comeg to Rs. 1500
per tonne of rice.

Andhra is giving about 8 lakh ton-
nes of rice for Kerala, Mysore and
Maharashtra at the rate of Rs. 500 to
Rs. 600 per tonne. When Andhra is
able to supply at a cheaper rate and
there js no foreign exchange involved,
when Andhra is ready to produce more
foodgraing to meet the demand, the
Central Government is not coming
forward to help Andhra Government
to complete their projects. Already,
the Nagarjunasagar project is in ad-
vanced gtage and there is a lot of
controversy raised by the people of
Maharashtra and Mysore that the
river, actually starts from their States.
They were not interested to construct
dams al] these years to store water.
They were interested only in invest-
ing money in developing industries
and in getting more money because
they thought that some people will
grow food for them and they will get
the food easily and they can eamn
more money and become rich.... (In-
terruptions.)

Mr. Speaker: No interruptions; go
ahead.

Shrj Chengalraya Naidu: All these
years, they were interested in earn=
ing more money and starting more
and more industries. But in Andhra,
our people who are at the halm of
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affair; were keen on constructing pro-
jects to grow more food in the inte-
rest of the country. ... (Interruption).

Projects are sanctioned. The height
of Nagarjunasagar is 572 ft. or so. It
was sanctioned about 15 years back.
Your people gre creating troubles.
(Interruptions) I am not yielding.

It is not our mistake if the Engineer
does not provide the gates to allow
water for cultivation. Now, the people
from Maharashtra and Mysore ask:
why are we providing the gates. You
want the project to be washed off?
You want the water to be stocked and
you do not want to leave water for
irrigation. I cannot understand these
people’s agitation.

Actually, the river, Godavari, starts
in Maharashtra; at Nasik, it is a small
stream, When it comez here from
M.P., some more rivers have joined
it; in Andhra also some river join. So,
when, it comes here, it is a big thing.

Mr. Speaker: He has forgotten
Orissa.
Shri Chengalraya Naidu: From

Orissa also some river comes. So, when
it comes to Andhra Pradesh, it is &
very wide one and people think that
the entire water comes from Maha=-
rashtra. I am very sorry for jt. In
Maharashtra, the Godavari flows in a
small stream and js not wide. If they
want to construct any number of pro-
jects, Andhra will not come in their
way., They can have their projects;
they can construct any number of pro-
jects; they can stock any amount of

water; we are not objecting. We want

them alsp to grow more food The
water is going to the sea and if we
construct a project and want to grow
more food, then there js thig trouble.
This attitude is not good. We send so
much of rice to Maharashtra. We want
these people to be grateful to us.
(Interruptions) We are importing
wheat from Americany and the
Americans want us to be grateful to
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them. Likewise, Maharashtriana and
Mysoriang should be gratefl to us.

should not agitate like thia
Mysore, Maharashtra and Kerala want
ug to send them fooq for their sur-
vival. The Kerala people want us te
grow more food Why don't these
people also ask us like that?

Mr. Speaker: He hag made an im-
portant point!

Shry Jagjlwan Ram: These are very
important points.

Shri Chengalraya Naldu: We are
bringing lakhs of acres every year
under cultivation and we are growing
more food. Actually, if you take into
consideration the position about 10 or
15 years back, you will fing that we
have reached the targets and we are
producing more food. But at the same
time, we are exceeding the targets in
producing children. There is so much
of increase jn population. I only sym-
pathise with the Minister of Food and
Agriculture; heisnot able to meet the
demand for food as we gre producing
more children. We have got a Family
Planning Minister. (Interruptions) He
wants us to plan our families. We have
introduced so many legislations. Pre-
viously, a Hindu could have any num~
ber of wives and could prodice any
number of children, but now we have
controlleg it; now a Hindu can have
only one wife and can produce only
a few children. The Family Planning
Minister is asking them to produce
only two children. But in the case
of Muslims—I am sorry, they should
not take it amiss; I am saying this
only in the interest of the country—
they can have four wives; according
to Kuran they can have four wives.
The new converts always want to
prove themselves to be more faith-
ful to the religion and so they talk
much of the new Teligion. Like that
our Government want to be more loyal
and faithfil to the Muslims apg they
have not done anything so far in this
regard. In the Government, all officern,
whether they are Muslims or anybody,
should take the permission of the Gov-
ernment, if they want to have anothe
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[Shri Chengalraya Naidu]
marriage. There, the religion has not
come i the way. Here also, they can
do the same thing.

Mr. Speaker: Now, the hon. Mem-
ber should try to conclude.

Shri Chengalraya Naldu; I have
hardly commenced my speech ....

Mr. Speaker: 1 want to give oppor-
tunity to at least one more Congress
Member. I have taken this time from
the time allotted to the hon. Minis-
ter, so that one or two more Mem-
bers can speak.

8hri Chengalraya Naldu: The Food
and Agriculture Ministry is also in
charge of minor irrigation. But the
amount that they have budgeted for
wminor irrigation is not enough, if they
really want the country to be self-
sufficient by 1071 or 1972. It they
are going to spend such small amounts
on minor irrigation, I do not think
that we can be self-sufficient by that
time, The hon. Ministers have an-
nounced this target in this House and
they have to stick to it. Otherwise,
the Minister in charge of Agriculture
will not be there and along with
them; the hon. Ministers of State will
also have to go. So, the Ministers
of State must show more interest and
take more interest in minor irriga-
tion.

When funds are sanctioned for
minor irrigation, they must see that
the money is invested jn those placea
where there will be quick and good
return. In the south, there are a
number of people who cultivate three
crops in a year. In some places, the
peaple cultivate only two crops and in
some other places, they cultivate only
ope ¢rop. When the money sanctiop-

ed for minor irrigation is invested on
it, we must see to it that it is invest

ed in those States where there.is cul-
tivation of three crops or two crops
In the south, for instance, in Madras
or Andhra -Pradesh or Mysore, three
erops or two crops are grown in a
year., ] would request Government
lom mare Money on minor irriga-
tion in those areas .
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Mr, Speaker: Now, the hon. Mem-
ber should conclude. Shri Molahu
Prasad. I shall be very strict in re-
gard to the time. He can take only
five minutes. There are some Mem-
bers belonging to some other parties
also who have to be called, They will
also have only about five minutes each.

o H\g T (TEAE) v
ey, Y § WA AR A1 o
wam? faet & 1 welt STy & e
@ g g ag sweEe § e
=t for & & g7 @ g ¥ew o
aYor & w= forw ava wmer waft e
feq @ ¥ 3¢ www WA ArcEgT ¥
%7 aF wTaor faar ar fe s o
qUT ¥ HHIAEATE F1 TEGE 9H Y
rar At 99 fa7 feaq fag sl
AGHT AW WA |

st wadias uw: fagad & T
o & agi ¥ A€ T4 qr1 w9 w6
oo wigm =d ofor &1 af &

o ey SR W19 FT WTE
&3 g ar, wfag e & § oA
& g 4

weaw wgrew, gfrr o fewwr
g wgdw ofwar, ofwar &1 feewr
g Wew Wrea, wrew ar feawr gar
FIW I §27, I 927 77 Fqww. gur
wrq gt wer, gt wer o foewr gar
form wreargT Wi 7P # fowdt anfer
® W AW $ F fag qw agi
wor & Wit fowdt ofa & oot & &
FIAT FTAT AT § |

wt Favw srera (al) ;& Mg
¥ g ar v gt o fafret w
e & & ifen ¥ wigw ar) dz am
fz = =w)

ot ey wew wwe e,
w gun A e ¥ g Topw g

\
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gl a® g wew W fagre &
gaw } QAT F1 AT FAT WHAT
wafeg fagre 1 faaw fawrt & s
@ o fag g § qff IECRW W
I ¥ ¥w foowr gur ad § W 4
¥ g gwm &, @1 gOQ HAT WEREW
¥ frraem & for v fagre & fog Frard
& gmaw fag g § @ ff faarg &
ATET FAL AT BT W 2T FT FFT F |

@ T # 82 AT UHT FAIT
t g & 42 707 oy wdT A4S
s §1 9w ¥ ¥ 34 FAT OFT 9T
¥t @ 31 8 FO¥ gET wAT AN
¢ 9w o7 AfaeT geew Ao A F Ao
HTEA T 39 &1 F4Y q1@F 1 faw |
W@F a WY G AT DA BT ATELE
§ €9 F QU Y 9T 11 FAT THFY oAt
w fawr§ & amww @g e 9@
11 §0T us? A fafaw  gefh
@ fagrd ot at g g faerd
Aok gz R EfF 1971-72 &
@arew frde@y odn, ag W T
wewe feard 2 @ 4

& AN T F oA a® @
I 9T PO | T FT AT STEET
® @t A @ES F A o§w
§ AT 9w & ITW 7T G § AR
W@ #1 T ALHE TATH TS
QAT & 7R W ¥ WX 9§
fog feaw s ot &1 oY w@m, &
gt g (w fggeam w sagen
WY A 7Y F 7 I woer § 1 wrfEs
aGr @Y [T T ¥ ¥ qw @ ogw
t &Y wfaz fedt fer a8 9 wawy
@ T R TEIr g ¥
WL G TAHT 4 4§ FW &
faq faaw w7 3§ & safs & sz o
§ & F¥%C 7T ST wsor §)

wgr A% YAty AT w1 ATTAW
t T s & fag w0 @) ¥
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T AT w1 g Ay & et wpgrh
o, T Afwre W, Juqs o9t
W qT q® IAC WM FT {1 A
grir 7 ag Qv wmn at fafad
T2 819 & ag qrear sy wrE?
FIAAT FT HE T T I7F T& AT
AT WifE T TAH ¥ ITHE T
oft ¥ | WA A A fre # o A
fearf o@dt §3 faw a@ 4 ag wga
TIH HIGEr T[T FT @A AE AT
q% WA FAT AT A T I
<&t § fF s fawma @t Y swar
vt gfrafadt awaf & @it o€ §
T agi FwEr g TATRT § ! ®w
gfrafaet & o & foa@ gu /i wt
= 3 T ag avd § g4, swe
w3w o fagre & A€ @A wn
T HAT IW a6 A 3 7

IAT H2W & AT F AT &Y w0
AZAT §, WET AT IACHIW FT BA A
fawdl faam & faw wie w1z gafa
FEATT 917 &1 ¥ § TAVG Growret
& W9 & g1 IOC NAW & [H I6
¥ agr gui @1 ¢ W0 gl
¥ fawelt af@iomal o aen 157
FOT 97 g & W faoet &
wqrfae ®AaT 370 Ao qATo ¥ a7 HT
910 Fo Ao P AT & FTAYZ IAT
w2w ¥ faoet #t sfa swfer avw 2w
% wx ¥ ww ¥ ag faww wwden
od @ 2w ¥ freder &1 A
¢ et &t ava &1 wfaw wew
wax a8 196364 ¥ 55 gfe ar
yafe goT W ¥ Fa@ 23 gfaw
= ¥ gaar ¥ ag feelt ¥ wfewaw
201 e W @ ¥ A 9o waTH
108 gfrz, Famx 100 gfre, ready
103 gfre, w05 gfe mamwr
76 affz, TaTE 68 TfAe, T
65 gfrz or fagre % 54 gfae &1
#ati o affr FroeT w wafe
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[= wrg war=]
qT o< w2 ¥ fawett ¥ wfr wfew

T T FT NI 34 I g @
T wT W ad 1963-64 ¥ Iwr waw
Wy WYaT ¥ aga wW 3

12071

gaT 3w ¥ oot #r wfys
W FA AT IJINIRTHT AX IEATE
% Mg, wrd faoet § amam
W et g, oramafeor wfady,
T dfadem a4, sEw S
WYY, §A AW &7 T AT STHT
400 ®o aro ErrI WGt grwaT F
w7 ST & Faefaa g1 £ s
¢ W T &7 ot FewT wgaw £ fF
T ATWT 704 Xo aATo fasret & mimw

E iuidl

& wrgar g s fowwr gar wdw
T ¥ T §F I WAEFATHT ®
¢ e famr s

Mr. Spenker: Shri Satya Narain
Singh—flve minutes.

Bhri Jyotirmoy Basu (Diamond Har-
bour): We have 8 minutes to our cre-
dit.

Shri Umanath (Kottai):
time allotted to us ....

Out of the

Mr, Spealier: It is recorded here by
office—just five minutes. Let us not
spend more time on this,

ot wea wreraw fag ¢ (FTITOTEY)
wew WEn@, AT & Fwg qEr

g e v ar e dx A7 rd
Fror O Yy g 2w W & Ay
% wiew fidg g smr @ e

FY Y wWY oA T g WS §
i TR §%e W ¥ TR W AGE
& mar & {6 o vt WY g WA
Al wigw A wwa § e
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ag N ¥z & a8 qeew oF for @
7§ 77T g afew ag FTRTT R ST
e Aferat w1 afeoms § fow 7 qew
® W §%C ¥ ®C 9T AT KL AN
v fear &1 g9 wmo Wty iy o
wgey ¥ 9 IuiT WA ¥, g9 0
AR ¥ W A ¥ fm ag AT wr
Wt 2R g7 o § @ o T aurer
¥ ooy § @ e ad ot wrewr §
At § a8 g7 ®T g wEwar g
towwrad §? gw ¥ v fe 20
o & we for wfedt o gn ®
waT F7AT WfgQ a1, T F A Y
wiwm, fram st o 1 fs fow
#I AIFTFAT F |TQ FrgA W FAqTA
* W T9T7 T gF T KifAw S
aifge &t 20 &9 § gy o
WY FT TE AT HITTH WTHETH
Aifaat & oforw sor ag @ f5 o
Tt foaml & o oY, g W 99
* gra @ faser O @ 1 o o
a7 T G427 Y T § A A WY X wH
s &, afw A0 F@r g, Qamy
®T@T , TX AN A AP qE A
§ oot FmAl 9T wewr Sy @3
7 gz T ¢ A T fRaAl W F @
i &, 7 @dfgT wogd ®Y IT I
qTHH FE 3@ §, T N T dH
e ad gt ¥

12 hrs.

g fea wgan & 13 wfae
3 wEg - wag ¥ @fr o7 G W
N aeh wfge it wfaw § g
13 fa & wRTwRI @ o wfgy
¥feT ¥ aF *¥ ANa ¥ AT T AN
LAy T EAT RO E,
W g & forer a3 § sa gfew
T w7 T gTA TR S ow
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R a7 g §, F v & v g W
@ Faw o 97w qE Ty
¥ fad frx Y § afe g s
T @) O g ¥ O # Iuie
FLawy § fF § woR gedr daray
A qX w ¥ der aga a9 oo g A
T T Fe FIF AR ] oW
a9 7 frd 1 wear ey # fv award
¥ 8 ¥ o ¥ gzww Famg Wit
foardi ¥ g@ & wwa w afQ@
&Y sy i W w7 @ ¥ IwEA
T AT HIIN T F AGA THT 1
AT FTHARATE |

T a & a3 &g g f
X I7 FE G Fx § ar IuF
fea w1 oagEr g A FR O EE-
far & o9 ¥ ag frizy s&w fr a9
#1f ot Ffy g7, odw g
w4, faadt fggeam ¥ 85 Grady gt
% g T fpam, SigT g )
W ufE 1 I 7 g S aw
T 3 g e + sgatT ¥ oF gt
qrEAT G2 Y 9 o wqwr Ay arat &
IR UF W 97 a7 fF fggema
qQuAT GETATTHT [T AR 2, wodt amw
THET F ETHITRT & | g0 TH I3
1 Y & fe w97 ) ST W@
FaTA §2T1 gIAT @ WITATFX A W A
A oY TT A AT 2, ITR JT A
FT AN B AX §, g AT I X od
¥ g T §, IR AT WY g
€t fa7 qrar 1 85 B} oy A
Q11 ®1 w0 w E, fraw g v
AT ¥ qore wifga, o avers & 3w oy
A T AF 3, g Ie o gk g,
TEE AT A S §, soara
fear W@ 8, W 20 A=t I
T g ¥ ot am frr gk e

afcfeqfadt N asfrar N awgaw

wifgr Mgt an & frd ox G T
1435(Ai) LSD—2.
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I xR wfed fagd o W
0 wfer w7 &% W oY Pend
T T §, wran 9 Qrorat & faars
w1 W g vt & 7w Ao w g
At fear & 1 Y€ Wit QT s-ag-
Q1 ¥ far, wvar & wga & for g0
T FeN ARt N gw A
€ Y & wre g wrAar gard Qo ¥
faars & ot @—ag 20 AW w
HE IE 8 | qEfAd I W
9T T FTF £ 10 qF Uiy
gt i ok, fref awn oW
TR ST FE JeqTEA T Y wfrw
T Xy T IW AT F o Aw ¥ Ay
AN g3 § a9 fasrar O

fearf & faY oY araw @It
NI ¥ fer w3 §, A Ao gad
o1 faaoor Y aETT A AT A AT B,
g I grat ¥ Aft R §, ¥ Ay
AT foam & grat § gt of@
arfs ag 9751 3% ¥ AW FTEE
w1 37 ¥ TG ¥ HIA IJAEA 3
TYTEF 1 g I fr aTFeEa wiR
Zaf 1

€9 q9Y AWM ¥ AIHA TXH FHE
¥ F1 ¢ | AT F WA fowra §
Y wewr ag far oA 3—IW AR
#1 fracw &% gwrT & adl Qv ¢ 0
wTo% qiwsf ¥ qar W R 25 0wy
Tty ¥ N afafom e far
arar §, TEEr aget OF W ¥ A
g ardft & 1 T wT Q¥ Aw ¥ Jur¥ 9%
& ¥ agat fear amr AT fac s &
I3 ¥ faaTor §t at wrw W §wE gL
W ¥ w24 AT WA A A
@i @Rl ag ¥
faor &%y §, 24 W AW T IEW
2 ARy §—ag W@ WTE W w
WIE TR | T
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Shri K. N. Pandey (Padrauna): The

issue which I am going to raise is so

important that it cannot be covered
within five minutes.

‘Mr, Speaker: You take five minutes
tg cover this Ministry. About the
problem of Labour, you can take
more time in that Demand. You know
how strict I have been, and s0, you
should not blame me later on. If you
cannot, confine your remarks within
five minutes, 1 can give that time to
mebndy else.

Shri K. N, Pandey: I have tabled
a'No-Day-Yet-Named motion also.

Mr. Speaker: We will discuss
separately.

Shri K. N, Pandey: Sir, I want t0
dtaw your attention to certain facts
regarding the sugar industry. Fortu-
nately -or uafertunately, two lakh
warkera ara employed in this jadus-
has got 200

%wm 1 am going te give Jou
::-ﬂn figures from which you cap
out how serieus the shuation s

in the sugar industry, For exampie,

it
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I want tq give You comparative Sgures
for 1965-86 and 1066-67, For example,
in West Bengal, in 1988-68, the sugar
senson lasted for M7 days. But ia
1966-67, it was only 73 days, Simi-
larly, in North Bihar, in 1965-66, it
was 151 days, and in 1986-87, it was 53
days. Thus, in production also, the
yield went down. From 35 lakh ton-
nes, the yield of sugar went down to
22 ‘lakh tonnes last year. Phis is mot
the end of the problem, I am wvary
much worried as to what is going to
happen next year, because the whole
problem lies here, namely, whether
wne sugar factories are going to get
=nougn cane or not Iast year, the
proauction of sugar by the factorier
was short because the supply of cane
to the factories was very short, mnge
the price of cane was very low,
whereas, in compaiision, the gur ana
khandsari people offered a greater
price than what the sugar factorie*
could offer. At the same time, it i
not within the control of the sugar
factories to pay as much as the culti-
vator demands, because the price of
sugar is controlled. The price of sugar
is fixed. If they increase the price
of cane, the increased price has to be
added in the price of sugar. But, il
you object to the increase in sugsr
price, they cannot increase the cant
price. The result is that this year the
khandsari people are buying the cans
from the cultivators at Rs. 12 a quin-
In some cases they have paid
even Rs, 8- a maund, The price you
have fixed is Rs. 2.12 a maund of cane.
Do you think, under these clrcums-
tances, the cultivator is going to giyc
cane to sugar factories They are
going to do that.

wll.l be the result The result
t the sugar factories will
the workers will lose their
u;d the country will suf-
e there will be no sugar at
, are many people in the
who

E

g¥

gﬁﬁgﬁgifég
g‘Egéié
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that we cannot spend our valuable
foreign exchange on the impert of
sugar.

My proposal in this regard is this.
There is a demand from the Govern-
ment of Bihar and also from the Gove-
ment of Uttar Pradesh that the suger-
eane price should be Rs. 4|- a maund.
H the price of sugarcane is increased
by Geovernment, naturally there wil!
be no justification to deny giving an
Increase in the prices of other food
eommodities,. For example, there is
groundnut and other things. If you
increase the prices of these commodi-
ties also, the prices of all the finish-
wod products will go up. My sugges-
tion, in these circumstances, is that
the problem can be solved only if you
de-con‘rol sugar because then the
factories will be in a position to have
more sugarcane The country needs
today more white sugar. White sugar
éan be produced if there is a larger
pupply of sugarcane and a larger sup-
ply of sugarcane is possible only if
you increase the price of sugarcane
and that can be done only if sugar is

_ de-controlled.

W wgovas (FTge) o wEw
wirET, wix gfe &1 fagg == @ §
W< 3f faar 91 & 2 v die g
o qifgmdz ¥ w2 fadt & Y 02
oY &= &1 vy g fomr 1 wgreat aiedr
& ¥ fr g da 7@ Wit werk for
A T ad S P A ? wmw
ax win wrAd § e 491 oy wft ) o
timy Fwicdn o AWM H
wie o wff g 1 WY ¥ @i aw ad

. g A aw ¥ i gt At aomen
. g ®T wawe g § 5 T w1 qaw
" grr wifgh 1 & war€ 0 § 310 uw
. guw fgg w1 s saz agr ma v §
g EEE A rmy A g 0 8
. g f e wowomd g 1 fawelt & A
. el ) o & oy A A | e
& g ST ¥ | gt wTHT WIS T
iy 4 asgafe ¥ oy foet vl ) -

ofr Smasr et M gu ¥ 1 wytag T
st zrew faar | IR 4 57 31 20w
fear | wgt o @ ot ogw
IR W i o 9t foq & ) oW
Twd o W) S g v fee
agt ferar Wik € fome agt & w0 gw
w1 wrfgd fs w7 &t Aoy w0 qw
fegeent ang €1 fima 7 ara gAY
a7 9EY A | W19 6 §Rg AT AR
woar wifgh aroTw g fag e vy
wary ¥, garelt wwrd & 1 ag €@ A
AT § | gt T ALTF AIRAT By T
& wfesz 78 gar wfgd fadht o7
wTA # 1 ag) AT A1 faad g ¥
w23 T8 g | & wyar wATan § 1 A
gu v o § ) agi o g
f§ gt oF qredt dww & (ol @ g
AT 1 agi AT 93 v sigft §
ag w9 g9 F qraA amd §, ag w2
o T3 A FrAd, 97 G w1 fx
FeqTEA B FiaT £ W KA 7Y | o qF
T WU A9 AG T A9 GF gR IqE
R ¥ 78 soT A%t | w5 A gy
mma‘m"(ﬂﬁftlmol{nﬂot{o
!Tﬂﬁﬁlﬂﬂﬁalﬂm@ﬂ%%
& & ot gz g O dnd 8 oy v
FEAT IHATH IAT WHHT AT €1 AOT AHA
aHT | T qAEw ordf 7, M s § oy
I I, 99 AF T TF WA AW T
T §9 A% AT FT IeqUEA AGY A
AT |

agt A ar ag & fa g e
fte o=t #1 5w & awan §, wag aaw
afeai &1 qrY, ot b el & AV & 1
#rer wamt w17 11 e ek waw
w7 ¥ WO Tgar §, I iy | A%
aeAt # frvare At § 1 & ot st
wredt g 1 & wgan ¢ e da ¥ gra
9 U2 ¥ ¥ T o wreAr wioay
&% | fxm g & wwr WAty e v
sTEIgN AT ¥ AR qw TR A B,
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[t wgr=ah] ,
wrag ¥ qgi fedt o e iy, ¥ o ad fewr o o wrw
6T g ¥ g it & Feelt gt WTHA €@ AHTC Y FawT W A g
R A I e gy A wgr, gk T Y | @R 2w w7 g Sqnar w9
Tgt AT MATTR F e Fqpak y, 7w & frar o §, amt g ad

feamal & gra & aft < § o s St
O Y § 1 A quge & feary &
ghcaa &, i fs va fer dfom v 8,
I7%! WA 1 At fowar 1 g AT A
2 f& uwrat &t dfeat a< & ard,
TITH FY AFTE ¥ &Y A1g, ¥fFT AN
GHATATT FT K IFIT ¥97 o1 @ &,
A AqTaTE F1 =T IFAT TWT A @GR,
W TR FET g

Y R AT weaw (SiEE
A¥) : woaw Ry, Ff Ay §
T gAE 3 § 97 ¥ g fraga s
wigar § f wror faeent & franfaat &t
atae A8 faa T & 1 faeo) # Jan
FT 91aq 0T & 775 fqr o1 57
TEH g UF WG A FW R FH I
el wmaw fawar a1 oF of@rz =,
fFgaragragscfammm g 1 &
e a1 wngan g fs faeslt & w1
6 F A FaR & oy ard §
afx % ®1§ e faady aaam
oY ww § wraw A ey o ageed
fir ag faadr o3t & a2 mot &
12 I F FTO0 §F o AF e,
fera®Y aamy & oy s = faear
TAF GHEEA F FTEC K F791 F 7
X 6w feer ¥ fgma ¥
avae faar gran § 1wy e feet #
90 9% fpet faar orar § 1 ag W2 W
fegwett wYT FTER #Y o F fopar o
wr & & sfw qmarwg & oA qrgan
g rdar i g

% fragw s wign § s afk
T« 3w ¥ fqo¥ dw 1ol 7 Jadiy
grwarsi 9 w€ fHgr I AT '

farar mar § o g g7 N gy it
wad fear mar @1 qf qr wmr g fe
WHIT §ITH F 9T ATE AT F ATH T
5 T Yo T TF17 § TIHTT F ATHY
o st wfewz ¥ s Jarar wrore
Y grEMT F ® ¥ gF AT v
TATAT AT @ § FAT@T €OF ;X KK
wafs 2w 05 OF @ & T ¥ fad
WEATS | A O ACATAR H G A
Ty &7 afEda e st @ g wiiew
AN F AT FAF JIIATU & ATH TXGH
SETCHT TE TE GIEATE TAT T FLF
TWrET ST W &1 ufz gw AW =
qadig At & G &4 97 @ d
fear srar At &4 faogre @ fF o
M AN T Ay ¥ wwew R gy mn
gar

AETY OF T 999 3 1
Tgi X O A" A § HIT 9 gARH
W FH ATC § | WEITT FT ATER
g ¢ 1 @@ wr owrar fwwe o
fegm &1 g qfw & 1 wfw &
QA AT & | T T WL TGN
dfgT s 2w ¥ Mg ) @ 3 X
fada Fom gt g fF 97 1935 1
THAW A 15 §Q¥ 9 0 wr@w M IF )
1940 ¥ 13 ¥ @ 7% | W WA
5 0T 40 qT& MH W A AIFY I
g fot go ¥ arer ot W fam
RN AW AW F
mgrf A IR ATy @A
ark v g faaar § 1 A for
Wt ag dmX § fF s gat AAT ¥
g A g § ) A N we &
o v fear o1 91T 30T F 4§ Fa@n
Tt g1 fir ¥aw wiw g3w ¥ zq fafeaa
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feamm avaTe &1 & T4 BT 0
& quT wrgar g fe s@ avarE &1 g
& v o §, ag faw g o g,
gut faq el € wawsar g ar
fos< #a A} v & A qx wfa-
" &t faur smar @ 1w T A
gfeag T2 1 Famdmr aw T
qgT F f frsaar W uw &
med § mew fave w8 g 9T @
aA% TH ST FT TETAT F T q1H 97
guw sfqema s 31 srigd

iy & fF wrr & T 2200
T G TATT A@ F FAA F
T WIF AILE ATA A7 47 | TF &9 F7
€ WA w41 AT AT faFar ar 1 wwA<
gAd AT AT F I F Mg
o gfgarq qM 9 | [THT IS
¥ WU # AET WA OF STAT AT A1
AT 47 | OFEC F Ja14 ¥ Qi w10
T 97 | WETET F I A gHET WiE
HET Y HT 1 O9AT AT AF I AT {Y
T | THET &TOT 42 91 f' gindy
& T WTEETET A A 97 fawg
e fear ar | ¥fgT o W w ¥
ag IR ¥ e o § 1w
stfqas ST wTfgd | W g e s
T ¥ APT WAWEA § | AT
wrz wfgw ¥ wfus & faw o% wafag
it oz maway § fx 7w 9T afaaw
wi | & ag o ggr {v A f ax
%) 2w ¥ ST A & fag Mt §
wad WX 9 wfaww s faar sm@r
wifg? | &9 Wq qERSTE W Aiw
¥ worr AT wifgd 9 gt Agr ar=it
w and  fe o s Tt arfg@
afes T F @z TET Sfgr
aYa ¥ &z T forg ag v §
fs w9 2w ¥ 7ot ®1 @ean wfaw §
&4 ¢ =BF 1 FET wlew g
ST qaT gur Y o W A ot fdm,
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ge fadm w1 ww¥ @19 a9 @ W
SqrET ERft Wi 99 @E srRTEn
aY ww srer d2v @

oY GTeT /1 wHy w9 QW fawn §
Iuk N T & w7 a%ar a1 ww H4
#g faur § 1| & fadea &Tar s g
f& g7 2wt Aga = T wfgd

Mr. Speaker: Mahant Digvijai Nath.
I will give him two or three minutes.
Then I will call the Minister.

Shri Somavane: Only monks and
Sadhus should be called. They will
increase production.

Mr. Speaker: I told you that the
Congress Party has only 38 minutes,
Even then two members were called.
Everybody thinks that he alone should
be called.

Shri Sonmavane: Only Rajas, Maha-
rajas and Jagirdars should be called.

Mr. Speaker: Will you kindly sit
down? 1 am gddressing the House
as a whole, and not you particularly.
According to tha figures before me,
there are only 38 minutes Jeft and
even then | called two members. Then,
becguse somebody else is called, he
g-ts angry. He should remember
that they are equally elected repre-
sentatives of the people. Now,
Mahant Digvijai Nath,

ot sy fafrwern wme (wiage) -
amw Wit gfe damg & sqEml Qv
fasre ®7 & X TR 7% WA
wifg? & womoame &1 ara sy &
TOT &R wEA wrar Ag § 4 g
I # O AN A ¥ frwrr agn
wfas § | 9% 99 @Y qraT T §
fe & ¥ ©) form ¥ Ao ed 1 wT @
g afest 2wt ) Tvw €7 W
§ a9 g WW & IERT &7 g
a1 @ &1 ag ¥ wvvfa Ty W g
vt faae aff fer 30 M WM @w
afes gfee & i Wy § fs o
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T § Y A, IAFY gewr T Fr A
wqife 17 g ﬂm«mﬂ‘rt | T8
Tw # 42 07 uFy FAW Fiegg
21 w5 oFg AT ¥ faq oF a9
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FOF &7 gAY 9w g a7 g XGT )
AT 7FT § Aqqr 7T | TF AT AT
e ¥aT wAT AT HAOT 7§ €W
ATE {91 AT &Y 477 7 w9 0
T8 waeqr ¥ @@rEi H1 @weqr
®Y gor v 7 ww g AY 6 faad
e ¥ g fg o2 o feami
S FWTARNIAFTI AT AG § | XX
A% AT IAE Qe qGF K gy X
KR, IT IF ITHCEW T A9 TFAT)

W wfwm - 0F faAz W

e & )
oft wyea fafraorm e @ g9 ¥

T aad, & A faaz F wwra sT M)
Y faaz ¥ q& o w30 3 Fwg {m

wror §Y g @ § fe ¥ qer
ferdeft spar wory & fag w2t 1 @nd
fadwl &Y Wt o0 ot & 1+ wIwY AT
#t v i fore waq 3 2% oy wfwam
JAT qT I WG AHLHT ¥ IGT AW
T aud wre g7t &7 W foar wn
ag gafayg faar ar arfe s sfew
i w@ @il | 7 tafag fear m
4t fr 3w &1 Wiz T St AN qeafe
IFFT Az fwar I 77, AT o Wt
whrar fecar @ | wegar aY xg &
wre At T A A G, I Iw Y
ag €f, aT T 7% ged da framl &)
agt fer A, & ¥ N3 78 98T )
vt &t mgrmar ¥ ¥ I4A www
P awdr) Fawan  Fax T
WHaH a7 ALY T, T FT HETH AT IE
g @ awar | qEfag & sgu S@ga
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g s migerr ot wfeas g sfven
Fm feqr wrar aofgy

o ¢ 998 NI A T
L I % W FIFE ¥ 78 Ty
78t 7 aq av dzrATT TG AE AN
1w g agdta ¥ frw AR
T @ § 1 T o TR IFT 7T WY
)o@ mam wr g fw ge ) a
T F SET 0T A TR G
arfs faart #Y s & dr foa 5%
wrara 1 ag & f& ox qarf W
wrw fawe A & a7 Framt 1 arw
fraar & A1 w7 77 foaa 3 & avf
R g fraar g 1 A g § &
ARG 9 9 37 7 "qrowt 97 & I
STFAT &1 AT |

faar & g w1 wow fraEy
¥ faq sirg  goasy w@ w1fzd
feard & fag @ faoat & 9T §
ag 3ar mr g v ag wgar & @A g
efgafoms T v aTars 98 gfir
# fgv g fre 4 ardr § Sfer
ferdi Ma 1 =4y 47 Flarr &
AN G ] FIr AT AR EHATE
7w g7 ae & vy wawy g fo
N @F qF4r | (FEE W A WY
= 2 g7 fa=dt qr o

sty feata & a4t winyx § 1 W
we! 1Oy ¥ A5 A 09 frrew  wra
T IqY Ag A X A @Y WAy g
FIATT F A7AT § AT Iaw( ¢F @ qaTR
o' ¢& ®Y qre e % ferew & fredy
g1 WY IgHT wMA AE FW &
xrg 35 3 a0 , gfawrd o Iy
#%, ax ¥, fawer ac gent § faamt
& farq e o gmAn o &, afor ag vy
AT FT IeqTAW AT AF |

w1 ey R S & wraeenn w2
mrawg @ § f5 @3 wr gea gafay
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wrer fawz gt o1 @ & & e
gy i ) wodE fe
XA o g B ) gAT AMT A
ST Ay qv e few o @
AT Mo FB TH I ARTEINTE |
g TeaT &1 qanr ATRF T v
4% TiA wgr § F7 & 1T F sveear
agré o1 @ § W AG TF AT AW
fo-& qaeen & 997 w7 @)
WA § | ATEEAT T T AL G H
Ha H gar T A W § | 92 9. AT
I B & | AT qGIETE AT 5
WY g1 78 [F KAISIT 9 T1 A
HYAM K qATARAE 7 T HH WG
W & A(AF TAT HT TG 27 A€y §
wT T1gd & fF oo aw et & gad
T AWM 9T o | ATHEN €I F
N gy X I wieger IaT W
gt ? fdq T Y @@ A WA
qHT ? WiANgEd T 919 F g [®
ATHEYT F GZTH °F FATH § &, IJFAT
AT W R rfag 9T a7 MY AR
¥ g & tawt faegr w2 st fem
.ml

oF 17 & oo 9Iw F g ¥
AT AGATE | T T F AT
FETT WUF agiae. @ 4% B g,
35 wgrer Fafa At w7 awr &,
FgF sqrar faed g g &%
& 1 g9% uF T w10 4z &
EOER ELE AR LA S EIER Rl
N4 g TAT AW M B F T AT
% Hhw ERAE T @ g (F T
N.W & §i@ gfeg wynT 1 o faar
oI | i G T4 TCRT T
AT AT T GG T A0 F D
au oo ag W & [ T q T aqw At
ZRW UIATEA R 8 | A NET §
& qUAIMF ~qafr WE A FAT
IEw! WY gAT ATl $ I FQIN B

a1, faei agraar zan Gt @
M@ '

!-‘f;fahm AR 7 # qudn
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Mgeat @ {1 arr wfgy

oY TAEW oy o (qorewerT)
v &fvw, & fad qarfowr v
ﬁww&ﬁwﬁkﬂm
FErw e Al w1 T TRz
BT "W FCAT & ATZTF TR Fag
T 2T 1 & o Ff TR
fear smar & oY 3 g qenfore,
Wt AT T I3 | ¥ qew 7 FromE
e 7 fore v waTTE e wsaT
w7l § s ST vt o g
g i g aga o qwhrt @ § 01
ax srecag) & s frad & wmw i g
Tgi geraTeT g W & 1 Afew awT
T EEIET § FT AT § FT
tﬁtlzﬁﬁa&zumﬁﬂwa
mfaat A E | AT FT A N gh
Tavag Y wfgw ot g Aft 2 w®
I Trag I M AN ag
IR AEETA W, FER F AT
¥t wefearredt st favaaardt & @t
ok ¥ v arar § o A Y
T et g, ek feg N s
Tt § Jeer o Srard feer g
Fararst &Y e v safarmdt
FY g ¥ IR 9TE AT o § 0
W3 & AdF & ArAW I BT
TW oo ey § O A fee
T ® QIS 9T & | €7 Al A
TAT. & &% 4 W g
aeer wmut fY et o agw aratt
21 o smom & fr et aeett
Y wifw #, 97 7 TOF et ¥
for T w2 A gare melie
W9 S aEEAr A sl ) g
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"Mr, Speaker: Before I call the
Minister to rcply, I would like to
place this matter before *he House.

About 15 Congress Members and
about 17 Opposition Members have

Food, Agri. etc.) 12090

spoken on these demands. The time is
divided between the two. There js no
discrimination between 1he two.
Half the time is given to the Congress
Party and half the time is given to the
Opposition Parties. One Opposition
Party may have gne sp.aker or two
ar three speakers, It is left to the
Party concerned. Still there are
about 15 to 20 Congress Members
wanting ‘o speak on these D.mands.
Unfortunately, the 'ime is gllotted and
I cannot give time at the cost of some
other Parties, Of course, there are
some wunattached M.mbers also. 1
think, this *ime, I have called only
one or two unattached Members,

From the Congress time, naturally,
two or three hours, ghout 50 per cent
of the time, is taken away by the
Ministers. That canna’' be compensat-
ed by the Swatantra Party or the Jan
Sangh Party or some other Party.
These are the things which we have
to take into cons.d.ratio., Thne.e are
about 15 to 20 Congress Members who
want ‘o speak on these Demands. One
Member said that from Madhya Pra-
desh, no Member has spoken. tInter-
ruption). How do I know tiie States
of the Members? Some names are
given to me and I e¢all them. How do
I know to which States they belong.
I called Shri Latafat Ali Khan and I
do not know from which Sta'e he
comes. W

o e o (gig) @
fafrezes oiga § ag widq qdi ¥
TIEN W ¥ A FrIT W '
Mr. Speaker: If you want to make &
change, T have no objection.
w1 fox wromw ;@ wqeaw wERY,

o oF fr7e g § | wfe B gm
& R Anxr Fere 90 | oW
g7 faar o gt W w). L
(™) ...

Mr. Speaker: I know you ar> very
anxious to speak. You are a very im-
portant speaker from the Comgress
Party. I know that also. But etill
I could not help you. 1 would have
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been very happy to give you a chanse. the  Busine®s Advisory Cbmmittee

I oowid not help it where athe: Party representatives

Toese are the ditficulies, Toe
Minugwrs have also to speak. ¥You
can cuscuss it in your Party meetung.
Don't piace the Chair in an gmbarras-
sing pesition. You can discuss this
matter in your party meeting. (In-
terruption). Mr, Sonavane, I resented
your remark that Swamiji wili grow
food and will save the country. Don't
bring it wgeln. Whether he is
Swamiji or not, he is an elected rep-
resentative of the people here. He
hag alsp got votes from the p.ople
and he is iitting in this honouraole
House. I (o not elect them; I do not
brinz them in this House. 1I' js the
people whu have elected them and
sent th.m here. I have to cal]l them
also. Noboily should have the feeling
that this grouwp or that group is dis-
ctiminated. I shall now allow that to
the expert it is humanly possible.

About your Party you are at a dis-
advantage bicause some time is taken
by the Ministers also. You can dis-
cuss that in your party m_eting; you
can discuss it in the Business Ad-
visory Committee. I have no objeec-
tion to *hat. Even then, about 15
Congress Meinbers have spoken, But
it is a hig puty, the ruling party, and,
therefore, there is gome discontent. I
realise that. But don't make the
Chair responnible for that. I can only
call the narnes given to me. (Intér-
ruptirn). 1 am not addressing you in
partici.lar; ] am addressing the whole
House This is my difficulty.

Shri D. N. Tiwary (Gopalganj): I
am not amxlous to speak on the De-
mands. I want to make only one
submission. The final reply of the
Minister should not be adjusted against
the time of the Congress Par'y. The
other Ministers' time, whey they in-
tervere in 1he debate. may be taken
from. the Congress Party.

Mr. Sneak tr: T have no objection to
that. Your suggestion must be con-
sidered. Y)u can discuss §* in your
party meeting; you can discuss it in

will also be there. It miust be am
agreed solution. It makes no differ-
ence to me.

Now, I call the hon. Minister and
we will adjourn for lunch afier he
has finished.

Shri M. Y. Saleem (Nalgonda): If
the hon. Minister is prepared to give
some tim: to Members who want to
express their views....

Mr. Bpeaker: No please; Shri
Jagiivan Ram.
it wo Mo foarar: (¥fwr) oF

W 381 a7 faas qaw Waw
waw 2. ., ..

Mr. Speaker: No please, Then,
everybody will begin asking questions.
Once you mak: a beginning, God
alone knows where it will end.

The Minister of Food and Agricul-
tare (Shri Jagiiwan Ram): Mr.
Speaker, Sir, I am very grateful to the
House for having covered a very wide
range so far gs agricultur: and food is
concerned. A large number of hon.
Members have participated in the
debate gnd that certain criticisms have
been made is quite natural while
d.aling with such a very vast subject
over which the whole country is exers
cised. Many useful suggestions have
also been made. At the very outset,
1 shall make it clear that 1 welcome
many of the suggestions that have
been made by the hon. Members.
Many suggestions that have beeh
made are already being implemented
by the Government, .

B.fore I take up food, I would liké
to start with agriculture, which is the
prime thing in our solutions to all our
problems.

In any strategy of agricultural pro-
ducion, I feel that g vast number &f
farmers will have to be enthused, so
that théy can make their contributios
and can participate in finding solu-
tions to the difficult protlems that the
country Is faciug. Any strategy of
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agricultural production, which doee
not enthuse allthe farmers, big or
small, will not achieve the desirea
results. We should not forget that, in
our country, a large number of lar-
mers have small holdings and the
number of persong having large hald-
ings is very small. In any sirategy of
agiicultura] production (Interruption)
if care is taken only of the big farm.ss,
1 am afraid we will no' be able to
enthuse the farmers, we will not be
able to create the condition in which
the vast number of farmers will par-
ticipate. Therefore, the strategy will
have to be such as will embrace all
the farmers, whether they are small
or big.

Here comes the question of land
reforms. I feel that this is one of the
basic questions on which the sutcess
or failure of any strategy of agricul-
tural production will depend. There
have been land reforms in this coun-
try in varying degrees in various pro-
vinces, Some of the provinces have
gone ahead and I will not say that
they have reached the logical conclu-
sion of land reforms but still sub-
.stantial progress has been made. in
soma States legislations have been
passed and the pace of implementa-
tion remains at various stages. In
some States, all the required legisla-
tions have not been undertaken.

‘These things are very fundamental.
With the modernization of agricul-
ture—by modernization I do not mean
only mechanization—heavy inputs are
necessatry for increasing the agricul-
tural production.
is assured that his tenancy or his oc-
cupation of the land is permanent, he
will not be drilling to make any size-
able investment for the development
of that land. So, it becomes neces-
sary that the cultivator or the farmer
ig assured of his occupancy rights over
the whole of the land which he possess-
es. That is the minimum that should
be done. This question was discussed
in- the Chief Ministers Conference
and T am going to pursue it further.
But the House should notforget that
poth land and agriculture are in the

. land reforms. As I

Unless the farmer’

State List. inu: impiemeniation liag te
bg done by the Stat: Goévernments.
I do not claim that, duringthe past
twenty years, land reforms have been
spectacular, but at the sane tuue,
on: should not forget that a positive
contribution has been made during the
past twenty years towards land re-
fortns, Some of the basic land re-
forms have been done—aboll fon of
jamindari, Jagirdhari inamdhari aad
all these things. This I8 a tevolu-
tionary step towards land reforms abg
one should not forget that.

Shri 8. M. Banerjoe: Jotedars?

Shri Jagjiwan Ram: I am not saying
that it has been completed. I mave
said that one should not forget that
the abolition of zamindari, jnamdari
and all these things was itself a revo-
lutionary step; there is no doubt about
that. Th.refore, as I have said, dur-
ing the past twen'y years, we have
made some progress in the direction of
have said, we
have not reached the logieal comclu-
sion, the process of land r.forms has
not been completed, but the House
should not forget that any measure of
land reform has to be implemented by
the State Governm_nts and there cal-
not be any blaming of the Central
Government. I will make a vety
humble request to those members that
it they used their elogquence, even
10 per cont of what they have done
here, on the Chief Minis‘ers of the
S'ates, some cf whom belong to their
Partied. ... (Interruptions).

ot gt 7 Waw : & §1 qTAq
Y g

Shri Jagfiwan Ram: Many members
do not understand g§ &1 FEATT

agt ¥ o, ar W vwgv K g oar
TWAE T F
I can give s~me advice hut I can-

not give commons nse. (Interrup-
tons). I can give somg advice to the
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bon. members, but I am afraid I cen-
not give them understanding.

D.G. (Min. of

1 was saying that, if the hon. mem-
bers who have the representatives of
their parties in the States—they are
lepders of thiir parties—advise their
representatives in various S'ate Gov-
ernments, I can assure that, in this
matter, they will receive the fullest,
not cooperation but gssistance, from
the Centre go far as land reforms are
concerned. Let us complete the pace
of land reforms because that is one of
the basic questions on which agricul-
tural production depends. Then there
is no doubt,. .,

*Shri Vasudevan Nair (Pcermade):
What about Congress Governments in
the States?

“Shri Jagjiwan Ram: I have said
about all State Governments. I am
not speaking about non-Congress Gov-
ernments only.

Shrl Randhir Singh (Rohtak): We
have done much more than what they
hav. done,

Bhri Jagjiwan Ram: 1 am speaking
about =&ll the State Governmen's.
Land reforms have to be done every-
where. But it is a fact that some of
the members are obsess:d with the
idea of Congress Governments and
non-Congress Governments. That
will not lead us anywhere.

Shri Piloo Mody (Godhra): That js
their obseasion.

=Y Yo Wo FIY : ("Ffm).
gy A qouTH A wry &t A wf aff
far ?

ot sy Ty ;A% WITR 20
oW gAwA # |idn )

oy wzw fagrer sy : ag Wi
T §—ag WF AW F Hw 9T
I_'ﬁ!ﬁ‘s HaT &Y aE § W qran
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FATT TE g—wrqd 20 @r| ¥ o fwar
R, AT 20 AT TAF) THEA F a0 |

ot oW T WS § AR
3 w5 &

Y wew fagrQt awdd; : ag I
TAANT FTAT FTWE |

Mr, Speaker: At th: fag-end of the
fine discussion, why should we have
these things?

)y TR ¢ WY §9 Mo
FgI @ WK AWFI Fgd ¢ {5 aeawi
F ara 1 qifaarie 31 IR WIW
T t—w &w¥ § Ao 4 @Al
TAFA FT 1T A9 F7H T8 |

&t wew fagrd awdd A0 F
T w9 F
Shri M. A. Khan (Kasganj): I object

to the mood of the hon, Member, What
is he saying?

Mr, Speaker: Order, oarder.
Minister may reosume his speech.

The

ot forx areraw @ weaw wgiEw,
¥ W WAt {ITT 9 waOw AG
W g, ... (www) ..

Mr. Speaker: The Minister is on his
legs. Please allow him to reply.

st fermmrocw @ ¥R A ¥ wIH
g W, T o TwAr wigy

Shri Bal Raj Madhok (South Delhi):
My request is this. They should be.
courteous to the members; they should
hav. some regard for the members
otherwise they will get the retort.

Mr. Speaker: The Minister is on his
legs. Allow him to address the Chair
and through the Chair to the whole
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House. After all, we expect some in-
terruptions, but they should alsp be
limited, The Minister must also ac-
cept them in a sporting way.

) wre ey o (T w2w) ¢
¥qay rinsn § festdaram
faraeg y oAy, 1 v afe are gt
AFT T I N @ g,
Ig AUFT 3lF A g @ TT
#fwg | '

Mr. Speaker: His leador has spoken.
fle may resume his geat. Something
has happened. and Shri A. B.
Vajpayee has effectively protested, and
the hon. Minister has also pro‘csted.
1et us leave it at that. It should be
in a dignified way. The leader of a
party has replied, and the hon. Minis-
ter has also replied. It should end
there. Hon. M_mbers should not get
up from all corners and start shout-
ing. Now, the hon, Minister.

Shri D. N. Tiwary: Hon. Members
who retort should also be prepared to
take it back.

Mr. Speaker: The hon. Member
should resume his scat. He is not
yet the Minister, After he iz sworn
in then he may speak. I have called
the hon, Minister now.

Shri Jagliwan Ram: 1 have pever
had any intention of being discourte-
ous to anybody. 1 was jus* explain-
ing that during the last twenty years,
the Congress has done something, I
was talking of land reforms. I have
myself admitted that the land reform
has not been taken top i‘s logical con-
clusion; it has not b2en completed.
But at the same time, nobody can say
that nothing has been done during the
past twenty years. That was what I
was saying. I do not mean to be dis-
courteous to anybody in the House,

sy errirar T o ¢ SAr Hg-
0¥ Teat ot AfF o wET w1
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Shri Jagjiwan Ram: I may say that

I have not gone one word beyond par-

liamentary dignity and gocorum.,

The next thing that would be ne-
cessary for increasing agricultural
production is, water. Even the land
must have water.

Bhri 8. Xavier (Tirunelveli): What
abaut waste lands? They should be
brought under cultivation.

Shri Jagjilwan Ram: The greatest
thing is water. It is only after that
that the question of fertilisers, im-
proved variety of seeds and other
things will grise. For, with water we
can produce something, but without
wat.r, even the best variety of seed
or fertiliser will not yield resulta.

So, whether it is major or medium
or minor irrigation, irrigation will
have to be given first attention i
any scheme or strategy of agricul-
tura] production. I would straight-
way admit that irrigation projects,
whether medium or small or minor
have not been adequate and they will
have to be expedited. Efforts shouid
be made to see that the major sche-
mes which are under way are com-
pleted  according to schedule and
whore necessary even before sche-
dule. If minor irrigation assumes
greater importance, it is only with a
view to expediting production; it can
give quicker results in a shorter time.
The capital investment is also com-
paratively lower than what it is im
the case of major schames. But Jet
meé not be understood a3  being
against any other tvpe of irrigation
scheme. All the three types of frrl-
gation wil] have to be taken up and
capital will have to be providag for
them.

Here, I would like to make one
observation, which many hon. Mem-
bers have also made, namely that ag

* riculiure has not been treated l.n

th2 same way a8 industry has beea
treated so far as availabllity of ere-
dit is concernéd, whether it be from
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Gaovernment or from other financial
and -commercial ins itutions. There
is no doubt that if the country wants
to have a strong economie base, if
the country wants gr.ater agricultu-
‘fal production, whether it be food-
grains production or the production
of ather agricultural produce so that
the country could become self-suffi-
‘éient, then agriculture will have to
be treated in a botter way tham it
hag been treated eo far. Credit will
‘have to be made available for that
purpose not only from Government
sources but even from comm.rcial
banks and from other financial ‘insti-
‘Yutions in the same way as it is being
made available to industry. Of course,
they will have to look to their safe-
guards in order to see that whatevor
money they advance or invest is
~poundly and safely invested Once
that condition is satisfled, no discri-
-mination should he made between
agricul'ure gnd industry. If we sue-
ceed in creating an awareness among
those who control the commercial
‘banks and financiel institutions to-
day, then I think that so far as minor
irrigatlon and other things connocted
wi‘h gericulture are concerned great-
er credit will be gvailable for invest-
" ment in this sector of our economy,
Then, the House would like to
know wheth:r I am in a position to
sgy that we are going to increase our
allocation for minor jrrigation. We
are making efforts. If I have made
. reference to ‘he commercial banks
and the yarious financial institutions
in this connection, I have done so
..only with a view to emphasise the
-importance of minor irrigation, g0
that we are in 3 positign to secure
wmore and more. funds for the State
Governments for this purpose,

Then comes the question ‘of helping

‘our amgficulturists. While I am on the °

' qués*ion of land reforms I would not
' iike to go into the details, but I weuld
make a passing reference to one  or
‘two things. Two lady Members from
“Puhjalky have seld that the  holdings
‘sfiould Be edonomig holdings I want
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to dispel this impression that the eco-
Romio viasbility of 5 ho! depends
upon the size of the holding: #
depends upon the pattern of cultiva-
tion. One should not ferget tha.
There was a day when the holdjng
Was economic or uneconomic depend-
ing upen the area of the land, Today
it does not depend upop the area of
the land; it depends upon the patiern
of eult]vauon. Even five geres may
b2 a very good economic holding, i
we have high-yielding varieties and in-

Atengive cultivation gand if we raise

three crops in s year on that land. But

4 we do not have the facilities, evexn

60 acres will not be an econpomie halg-
ing. Sop, one should not forget that.

Then, it was said that agriculturs:
labour was given land in Punjab bu:
they had left it and sold it. Has tha'
happened only in the case of agricul-
tural labour? Do the cultiva ors alsc
at times not part with their land anc
sell it? If some percentage of agri-
cultural labour sottled on land has

- sold the lamd, js an inference to be

drawn from it ‘hat agricultural labou-
should not be given any land? I sub-
mit that to suggest like that would be
a very wrong approach and that migh:
ultimately affect our land system.
Today, we have signs of this thing in
various parts of the country. If the
distribution of land does not tak> gn
to rational lines, there is no doubt
that g situation may be crea‘ed in the
country when many dislocations and
disturbances may take place in our

. agricultural economy. One should not

forget that. Therefore, the necessity
of land reforms is there and i* has to
be taken to the ultimate point,
Then, the cultivator will have Lo be
He has to bu
previded with various inputs. He Kas
to be provided with the wherewitha!
with whieh to cultivate his land. Nevw,
what should be the mechanism nf ere-
dit to be made available to him?
Should jt be cooparatives or should it
be given by Government directly by
way of taccavi loans? What methods
should be fellowed In this connection®
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Ultimately, a method will have to be
devised which will be most effective,
less irksome, cut out delays and would
make the cultivator feel that wha'ever
assistance he has to recelve h: has
received fully, Credit will have to
be made available to the wvari.
ous institutions by Government, by
commereial banks and other fimaneing
ins'itutions. Wheth:r it should be
through co-operatives or through other
mstitutiony to -be establisheq for this
purpose or: through the Govemment
Department is a mat‘'er which has to
be examined, and different patierns
mny perhaps ‘be useful in different
areas or for different purposes.

If there are weakness2s in the co-
operative movement, it is up to the
Sta‘c ‘Governments to rectify those
weaknesses, If thero are -certain
defects in the administration of the
co-operatives, they can be rectified. If
there are certain shortcomings in -the
go-op.rative Ac', that also can be
taken care of.

18 hrs,

Therefore, though there have been
complaints—and I know there is much
substance in those complaints—so far
‘a8 the functioning of the co-operative
-societi_g in some parts of the counry
Jq concerned, I will not say that they
are of universal application. Still we
have to encourage the co-operatives
because tha‘ will be one agency in
‘the rural areas which will prepare the
people In the villag:s to take on
greater ' responsibilities for the
utilisation of the various fauilities
‘made available to them. The whole
rintention of the co-oporative move-
‘ment iz that the people for whom
‘these facllities are meant - manapge
-their affaire themselves; and if we
creat> confldence amongst them, they
«an do 50. ' As I said, there are weak-
'messes noticeable in several parts of
4he ceuntry so far as the functioning
of the co-operative societies is oon-
<craed. - But it in not necessary 0
A suchr on .that scone. - The weaknese-

es have to bg removed, State Gov-
ernments gr. competent to take those
actions- and place the movement on a
sound fetting,

: Sari X B. Kripalani (Guna): Will he

advise Ministers not to mccop:
‘Purues from co-operatives? '
8hri Jagjiwan Ram: :Unless ome

knows about purticular jnstances, one
cannot say. But it is wrong to do so.

Shri J. B. Kripalanl: 1 know; I will
givy him any number of instances,

" Bhri Jagjiwan Ram: If all the mem-
bers of a society decide to spend a

_portivn of the profit they have made

in a particular way, how can it be
stopred? But certainly it is not desir-
able that the money should b. spent
In the way in which Acharya Kripalani
hag pointed out.

Shri M. Sudarsanam (Narasarao-
pet): They give only from a ‘common
good' fund.

Shii Jagjiwan Ram: I know there
are certain things which are not desir-
able. Therefore, cven if the members
have got the authority to do it, I shall
point it out to State Governments.
That may be one of the weaknesses or
defects in the co-op._rative movement.
I am pleading for the removal of these
defects. As I have said, even alter-
‘native institutions may be established
where the co-operative movement I«
weak, where we cannot take care of
‘them. There has been a demand from
the farmers that instead of extending
this assistance or credit to them in
cash, it will be better if the assistance
is extended to them in kind, In the
shape of fertiliger, ggricultural imple-
ments, insecticides, posticides gnd all
those things which the farmers re-
quire, That can be done only when
we have an organisation to cater for
these requirements readily available
in the vicinity of the farmers, mthe
Mnlty dﬁe mﬂ atlu o

Then this erldlt should - be v.mpllod
to them a8 cheap rate: - -Gomplainte
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have b.en voiced—and there is much
substance in them—that the rate
charged from the farmers by the co-
operative societies is abnormally high.
There is no doubt that the Resorve
Bank supplies this credit to the co-
operative societies at 2 per cent lower
than the prevailing rate.

Shri K, N. Tiwary: Thcy charge 9
per cent,

Shri Jagjiwan Ram: That is the
societies,

But the primary co-operative banks
when they advance loan to the culti-
vator charge a rate of interest varying
from 8-14 per cent to in som: cases
10-1{2 per cent. Some portion has to
be taken by the apex bank or
the provincial bank, some by the dis-
trict bank and some by the primary
bank, Therefore, it is g matter to b2
examined how far this can be reduced
because I am told there are depositors
in these banks to whom interes' has
to bz paid. Whatever cerdit is avail-
able with a co-operative society is the
sum total of the advance given by the
Reserve Bank plus the denosits given
by the members in *he co-op:crative
societies, to whom intarest has to be
paid on the denosits. The rate of in-
terest to be pald to them should not
be less than th> prevailing market
rate. That is how the rate increases.
But we will have to examine it. 1
have started the process to see whe-
ther w2 cannot reduce the rate of in-
terest chargeable from the farmers
from what it is today.

8hri K. N. Tiwary: What is the rate
at which industries are given luan:?

8hri Jarjiwan Ram: They are get-
ting at the market rate,

8hri M. Sudarsanam: Therz is no in-
termediate agency; they get direct.

Shri Jagiwzn Ram: So far as the
industries are concerued, they are
getting at the market rate from the
commercial -and other banks 1 will
not hazard a guess as to what the rate
is, but I ‘do mot think it will be less
than 10 per cent, may be more.
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"Mr. Speaker: Will he take much
longer?

Shri Jagjiwan Ram: Yes.

Mr, Bpeaker: Then we adjourn now
for lunch to meet again at 2 p.M. He
can continue after we resume.

13.05 hra,

The Lok Sabha then adjourned for
Lunch till Fourteen of the Clock.

The Lok Sabha re-asgembled after
Lunch at four minutes past fourteen
of the Clock.

[Ma. DrpuTy-SPEAKRER in the Chair.]
DEMANDS FOR GRANTS—Contd.

MiNisTRY oF FooDp, AGRICULTURE, Com-
MUNITY DEVELOPMENT AND COUFERA-
TION—cOntd.

Shri Jagjiwan Ram: Sir, before the
House rose, I was talking about minor
irrigation which has assumed greater
importance because it yields quicker
results. What we aspire today is
quicker results from our agriculture.
Tubewell, lift irrigation, open wells—
wha'ever the source of water that is
available, whether it is a pond or
running water, it will have to be
harnessed to provide irrigation to the
agriculturists 1f power is necessary
for that purpose, power will have to
be made available. Credit also will
have to be provided to the agricul-
turist. Whatever he requires not only
as inputs but also as accessories, whe-
ther it is a small quantity of steel or
cement, should be made available to
him and fertiliser of course. Some
Members mentioned that adequate
quantities of fertilisers had not beem
allocated. We have taken care o
see that adequate fertillsers to serve
the high-yielding variety programmes
in these States are made available to
these States and we will make special
efforts to see that wherever some more
quantity is required, it is made avail-
able. In this connection, hon. Mem-
bers from Tamilnad spoke about ferti-
liser supply from Neyveli and sald
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Neyveli indulged in something unde-
sirable in the sale of fertilisers. I
shall look into the matter and ask the
concerned Minister to examine that
and see how we can rectify that. Along
with chemical fertilisers, we will have
to take proper care of the organic
fertilisers. Agriculture in our country
is not a new thing. As in many other
countries, it has continued through
ages. 1 would like to re-emphasise
that the Indian farmer may be illi-
terate but he knows his job so
thoroughly that he could give advice
to those who pass through the agricul-
tural colleges but who do not possess
his rich experience. Our farmer is not
conservative, but he is cautious of
course. He does not go by theories.
He is very reluctant to listen to lec-
tures and once he sees a practical
demonstration of any particular
method which adds to his yield, he is
never reluctant to adopt that process.
I would like to remove some miscon-
ception about the Indian agriculturist.
He will not be carried away by the
experimental farm but certainly he
will profit by the model farms. He
may be reluctant to adopt the processes
demonstrated in the experimental
‘farms of the Government. But when
he sees a neighbouring farmer adopt-
ing modern methods to get better
yields, he takes to them immediately.
He has the knowledge of ages behind
him,

Equal emphasis will have to be laid
on organic manure whether it is green
manure or compost making or farm-
yard manure or sullage water—every-
thing will have to be utilised I pro-
pose to take certain action by which
some incentive and some encourage-
ment will be given to the farmer for
producing these manures. By utilis-
ing various things which we waste
today, we can produce hundreds of
thousands of tons of manure which
would serve agriculture. We will have
to provide implements to our farmers;
I mean modern implements. I do not
mean only tractors. Where bullock
cart has to be used for many years to
catne, bullock power will remain the
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sustaining power for our agriculture.
But improveq ploughshares will have
to be provided. We have a scheme for
the manufacture of agricultural im-
plements through co-operatives in
eight or nine districts. I propose to
expedite that process so that improved
agricultural implements may be manu-
factured on a larger scale in rural
areas. At the same time we will have
to take care of the tractor as well.
There is great demand for tractors and
I know only sizeable cultivators can
afford to purchase tractors or maintain
them. If Indian agriculture has to be
sustained, I think even small farmers
will have to be provided with that
facility, I have already asked my
Ministry to work out a scheme by
which we can make tractors available
to small farmers. The scheme is to
maintain centres at convenient places,
tractor centres, a number of tractors
of all varieties, where the farmer can
hire them at a fixed rate for various
agricultural operations and these can
be run either by the Governments, co-
operative societies or even private
parties. Some industrialists have
shown interest in entering the field of
agriculture, and I have suggested {fo
them that there are several areas of
agricultural operation where the in-
dustrialists can enter and serve the
agriculturist at a reasonable profit on
their investment.

The same thing may apply to tube-
wells for irrigation. If facilities are
available to the Tarmers who are in a
position to make some investment
themselves and if the gmall agricul-
turists have to be taken care of, it
can be done through the States and
a large State tubewell programme will
have tp be undertaken at the same
time,

As I said in the opening sentence,
any agricultural strategy will have to
be so decided that it will take care not
only of the big farmers but it will
take care of the small farmers as well.
Of course, all this strategy including
flood control, drainage, water 1ogging,
will have to be undertaken. I do not
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want to go into the details. At the
eame time, water management will
have to be taken care of in a big way.
Today, we are wasting a fair propor-
tion of our water resources; even
irrigation potentizl; and some exgeri-
ments are being made profitably for
water management. Sometimes our
agriculturists feel that if we water
very much we will get better crops
forgetting that by giving more water
sometimes the crops or the plants are
adversely affected.

In this agricultural production,
scientific and technological achieve-
ments will have to be exploited for
the purpose. Therefore, agricultural
education, training and extension will
have to be taken care of. I want to
inform the House that we have already
asked all the State Governments that
there should be at least one agricul-
tural college in every Slate, and for
that, we are going to help the States
in a big way. In every State there
should be one agricultural college, (In-
terruption).

An hon, Member: Agricultural uni-
versity,

Shri Jagjiwan Ram: I am sorry. I
meant one agricultural university in
every State: not the traditional uni-
versity, but a university where em-
phasis will be paid more to the practi-
cal side of agriculture than the theore-
tical side.

Shri E. K. Nayanar (Palghat): It
there any plan to have an Agricultural
University in Kerala?

Shri Jagjivan Ram: Yes; Kerala
will have an agricultural university.

Shri E. K. Nayanar: The Central
Government has not considered it; the
suggestion was made by the Kerala
Government.

S8hri Jagjiwan Ram: The Kerala
Government is examining that. As I
have. gaid, every State will have an
agricultural university. It is very
necessary. Research and .experimen-
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tation are also very necessary, Shri
Lobo Prabhu made an objection, and
asked why more fundg are provided
for the Indian Council of Agricultural
Research. Anybody who will look at
our agriculture from modern, scienti-
fic aspects, will agree that we will
have to spend more and more for
agricultural research; research not
only in the laboratory, but research
where the achievements in the labo-
ratory will be carried by the exten-
sion services to the fieldg of the farmer,
and that is what we are doing at pre-
sent, Therefore, more money will
have to be provided and I am sure the
enthusiasm and interest that the House
is showing in the matter of agricul-
ture will always encourage ug to spend
more ang more for scientific research.
The achievements of research, as I
have said, will have to be carried to
the farmer. We have started our
extension service. That is the whole
purpose. The farmer must be shown
in his own field nol in the experimen-
tal field, or a model farm, but in the
farm of the agriculturist himself, and
he must see that these modern methods
of agriculture improved varieties of
seed, application of fertiliser and
management of water are going to
give him better results. And that is
what we are doing through the Indian
Council of Agricultural Research.

Then, we will have to train not only
those who come from the Agricultural
Universities or colleges but to train
the farmerg as well, and we are having
training camps, extension camps, to
give short term training to the far-
mers in the varioug methods and pro-
cesses of agriculture which he has to
do himself, I want to further expand
it. It is not impossible with the co-
operation of all the political parties
and leaders of public opinion-in this
country where the farmers themselves
will invite them; one village or a group
of villages all combining, could invite
them to such centres, for a fortnight,
or one week or once a month, and that
is the process I want to encourage,
where there will be greater public



12109 D.G. (Min. of

participation and participation of the
farmers themselves for training pur-
poses,

Soil erosion ig & great bane in our
agriculture. All possible efforts will
have to be made to prevent soil ero-
sion and to have go0il conservation.
Trees play a very important part in
that. Our forests were denuded very
largely in many parts of the country.
With the abolition of landlordism, we
have very brutally and mercilessly
destroyed the forests ang we are
having the adverse effect of the des-
truction of our forests. It is neces-
sary that afforestation on a laige
scale takes place, not only in forest
areas, but ipn agricultura] areas also.

But apart from modern science, we
must remember the old practices in our
agriculture. Anybody who has expe-
rience of our agriculture will find that
at convenient places in large fields, we
used to plant such varieties of trees
which will have deeper roots but will
not affect the soil, such as palmyrah,
sisam, eucalyptus, etc. These are
planied on the borders and boundaries
of our flelds. That was for the
purpose of avoiding land erosion with-
out affecting the crop to be sown in
the field. We have to take advantage
of that old practice, and we should
combine those practices with the
modern scientific development in the
fleld of forestry, and that is where I
want to combine agriculture and
forestry together, without the one
thing impinging upon the other and
the two functioning as complementary
to each other. I would like to express
my thanks to Shri Chatterjee who
made a very pointed reference to soil
conservation. We will profit by his
suggestion. At the same time, recla-
mation will have to be undertaken. I
would like to inform the House that
I want to change the process of recla-
mation in such a way that if there is
a big scheme, it should be so phased
that as soon as a small area has been
reclaimed, the farmers are settled on
that, so that the weeds 4o not grow
and the land ig taken care of properly.
Up till now, the process was that when
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we have a big scheme, until the
entire area is reclaimed, we do not
start colonisation. Here, in what I
envisage, colonisation starts and it will
add to our production and at the same
time the land will not go into disuse.
So, I want to pursue this plan and I
am sure the House will extend its
fullest support in this matter.

For agriculiure, apart from irriga-
tion, inputs, credits and all these faci-
lities, the farmer should be assured of
a reasonable return on his production,
As I said on the previous occasion, as
in the case of industry, in the case of
agriculture also, the cost of production
should be taken into consideration
while fixing the price of agricultural
commodities. It should be fixed well
in advance, so that the farmer, before
he undertakes his planting, knows
what price he is going to get for his
produce. That is what I propese io
do—prices to be fixed well in time and
cost of production to be taken into
consideration while fixing the prices of
agricultural commodities.

{( ®o wr0 fAAWY : Tx 97 w0
FAHC AT ATEAT E | WA T
Fea<d WIEH FHIAA TATAT §, 39
ot @ E WX IR foE &
@1 tgaifer wrgE o1 Gdrweafwe
Tz W% =7 ¥ gt wifgw, gw A
@ Giweafoea §, ag 7@ faq @
2 3g @ aF wewdfza & avear
T FHE I FHT W OFT WY TEy
F faare @ § 7

Shri Sonavane: The Commissinn
should be reconstituted with a majo-
rity of farmers.

Shri Randhir Singh: You admitted
that farmers are more experty than
graduates. Then why not have more
farmers on the Commission?

Shri Jagiiwan Ram: The Agricul-
tural Prices Commission is there, They
give their recommendations. But
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where the Government find that the
recommendations of the Agricultural
Prices Comunission will not meet the
requirements of the agriculturists we
have never hesitated in modifying the
recommendstions of the Agricultural
Prices Commission to the advantage
of the farmors.

a0 wo Ao foverdt : Aefrreafrezs
WA F A frarcd?

Shri Jagliwam Ram: Of course, that
will be considered more favourably.

Shri Mahant Digvijai Nath: What
about introducing crop insurance?

Shri Jagjiwan Ram: Only vester-
day when tlhie Minister of State inter-
vened in the debate he explained what
the Government proposes to do. We
have adopted the principle of crop
insurance. The Bil] is being drafted.
‘We are consulting the State Govern-
ments and opportunity will be taken
1o push through that Bill.

Shri Randhir Singh: Kindly say
something about marketing also. We
are looted in the mandis. The middle-
men must go.

Shri Jagjiwan Ram:
to that. I have come up to produc-
tion. Let us now walk over from
agriculture to food. Several suggestiuns
have been made. One most important
thing voiced from different sections of
‘the House was about a national food
policy, Everybody demandeq that but
nobody indicated that. 1 was trying
to listen to the debate and also to go
through the proceedings to find out
whether anybody had guggested some-
thing about the national food policy.
It hag not been done.

The whole purpose of management
of food has been to make food avail-
able in the deficit pockets and at
‘reasonable prices. The management
‘of food has been with a purpose, that
80 long as shortage persists in the
country we should make food available

I am coming
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in the qeﬂu:it pockets and at a reason-
able price. Shri Lobo Prabhu quoted
certain statistics. I would not like to
quote statistics,

Shri Piloo Mody: I wish you would.

Shri Jagjiwan Ram: I will not, I
will give some commonsense calcula-
tions. Certain things are obvious,
Whatever the statistics may show....

An hon. Member: He quoted from
vour Economic Survey.

Shri Jagjiwan Rem: It is a very
simple proposition. If we take that
the production in the country is X
tons and the population is 50 crores,
per capita it should be X divided by
50 crores. It ig as simple as this rule
of three? 1 wish it was as simple as
that. We should pot forget the human
factors involved in it. We should not
forget that the agriculturists who are
producing take more than X divided
by 50 crores. The surplus States
where these foodgrains are produced
consume more than their share. It is
just commonsense. Whatever ihe
statistics may show, this will happen
and it is happening in actual practice.
He quoted certain figures.

Shri Piloo Mody: Let us do away
with statistics.

Shri Jagjiwan Ram: Statistics will
have to be interpreteq with a pinch
of commonsense,

It was said that when there was
availability the prices rose and when
the availability was less the prices
fell. I have to say that the prices of
foodgrains do not depend upon the
availability or non-availability of
foodgrains themselves. The prices of
foodgrains also are influenced by so0
many economic factors'existing at a
particular time. They have to be
taken into consideration, There are
actions and inter-actions, play and
inter-play of various economic factors
in determining the prices of food-
grains. When Shri Lobo Prabhu quot-
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ed certain statistics he proved by
those very statistics that the prices of
foodgrains are not absolutely deter-
mined by the availability or non-
availability of foodgrains themselves.

He said that after controls are there
they function as an inhibiting factor
of production. If you will go into the
statistics of certain other periods when
controls were relaxed you will find
that production suffered even during
the de-contro] period. So it is not
entirely control or de-control that
influences production, increase in pro-
duction or decrease in production.
There are several other factors. I
would not like to go into them and
tuke more time of the House. But it
is a very important factor and we
should not forget that.

As I have already said, the whole
purpose of managing the food derart-
ment is to make foodgrains available
to the best of the capacity of the
country in the deficit areas and to
make the surplug areas help the
deficit areas to the best of their capa-
city. But even with all the foodgrains
we have, even with tha best efforts of
surplus States, it has been found that
whatever food is available in the
country, whatever market surplus is
available in the country, will not be
adequate to meet our requirements.
Therefore, we have to depend upon
imports., The import figures have been
varying. What the Food Department
is managing to do is to get the food-
grains provured from the surplus
States and also from the imports and
allocate to the different deficit areas.
I do not claim that it meets all the
demands of the deficit States. Demands
are there, but we have to allocate to
the different States depending upon
the availability of foadgrains, indi-
genous and imported in a particular
month, That is what we are doing.

Suggestions have been made that if
we remove the food zones every thing
will be all right. I wish it were as
simple as that. But we should not
forget that we are functioning under
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a federal Constitution. We have differ-
ent States. Food and agriculture
primarily is the responsibility of the
State Governments, and whatever we
do in the matter of agriculture or food
can be done only with the approval,
agreement and consensus of the
State Governments. That one factor
should always be remembered. Even
in the matter of managament of food
unless there is a general consensus
among th Chief Ministers of the
various States it will be very difficult
for the Central Government to lay
down a policy. Today the present
system of food zones is based on the
consensus of the Chief Ministers of all
the States, and if any revision or
review or change has to be made into
the existing pattern it can be done
only with the consensus of various
concerned States—both the surplus:
States and also the deficit States.
There is perhaps some impression in
the House that all the deficit States
want removal of the food zones. That
is not a fact. In the Chief Ministers”
Conference only two deficit States
were unequivocal about removal of
zones, and all other deficit States and,
of course, certainly, all the surplus
States were in favour of maintgining
the State zones.

Bhri Piloo Mody:
reasons?

‘What are :heir

Shri Jagjiwan Ram: The reasons are
many. Because one of my friends,
Shri Lakhan Lal Kapoor, suggested
that we should do away with all the
zones but, at the same time, introduce
universal rationing. I am afraid, it
will have to be a magical feat to
remove all zones and all controls and
then introduce universal rationing. I
do not know how it can be achieved.
One can understand removing all zones
and allowing the market to have its
play “in foodgrains; but I cannot
understand how we can remove all
zones and controls and then have uni-
versal rationing. I think the removal
of zones has become a slogan with
some people. Without understanding
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the implications, they are propounding
it.

Shri Piloo Mody: What are the ini-
plications?

Shri Jagjiwan Ram: I say that the
reasons are very obvious. This is not
something new. All these experi-
ments—control, de-control, zones, no
zones, wider zones and restricted
zones, restriction on movement of some
cereals and other foodgrains, {free
movement—all of them have  been
tried and the results of these experi-
ments are before the country. I am
not saying anything revolutionary. All
I am saying is, that whatever policy
has to be determined about the remov-
ing of certain restrictions on the move-
ment of foodgrains, that can be done
only with the consensus of the Chief
Ministers of the deficit and surplus
States.

We certainly know the feeling in
the country. The farmer wants a free
market go that he can sell at the high-
est price. The trader certainly wants
freedom so that he can take food-
grains from the surplus area to the
deficit area where he will get the
highest profit. The consumers, of
course, except in certain depressed
pockets of societies, would like to have
free movement so that foodgraing will
be available to him in any quantity.
So, certainly we will have to take care
of certain vulnerable sections in the
society and provide foodgrains to them
at a reasonable price. That is what
we are doing. In doing so, we are
subsidising food.

Shri Piloo Mody: Do tne zones help
you in doing this?

Shri Jagjiwan Ram: Yes, it is help-
ing us. So far as the surplus States
are concerned, they have been very
helpful,

oY Mg wEE: AW H W
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Shrl Jagjiwan Ram; Again, 1 will
have to enlighten my friend. In the
fixation of prices, if the State Govern-
ments think that they can enforce it,
they will receive all the assistance
from the Central Government. Let
them fix the prices and enforce them.

oY Wwg wew ¥ e At
¥ araET # gw o¢ frare feat mn
4T 41 ?

Shri Jagjlwan Ram: If the hon,
Member takes a little trouble, travels
to Lucknow and seeks an interview
with the Chief Minister there and
pleads with him, and if the Chief
Minister fixes the price of foodgrains
in UP, we will give all assistance,

st RIEE Tq@ W F AT FCAT
W FE TAER )
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Shri S. Kandappan (Mettur): In
the case of UP, the hon. Minister just
now stated, that if the price is fixed
by the State Government, the Centre
will render all assistance. We have
fixed the price in Madras,

Shri Jagjiwan Ram: II you want
some money, we are not going to give
you money because you fixed the price
at a particular level,

Shri S. Kandappan: Then what do
you mean by assistance?

Shri Jagjiwan Ram: The House
should consider whether the country
is in a position to do it. It is not a
question of supplying subsidised food-
graing to some people in Madras,
Calcutta or Bombay. If it comes to
that, why not all the State Govern-
ments subsidise the supply of food-
grains to all their citizens? The ques-
tion is whether the country can afford
it.
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Shri Piloo Medy: Then what did he
mean by saying that he will help the
States in every way?

Shri Jagjilwan Ram: I never said
that. I will help them financiaily.

Shri Piloo Mody: What is the help?
Spell it.

Shri S, Kandappan: You did say: let
1he States fix the price; we will help
ihem,

Shri Jagjiwan Ram: That is not
what I said. I said: fix the price ana
enforce it. Well, it will be very easy
for any State Government to purchase
at Rs, 5, fix the price of supply at
Rs 2 and ask the Central Govern-
ment to subsidise it. That is the sim-
plest thing to do. But, is the country
in a position to do it?

oft a9 qf (TArg7) : I OF
a1t H ol O &g, aTqAT |

Shri Jagjivan Ram:
about zones,

was talking

Shri Nath Pai: A very distinguished
member from your own party, the
Maharani of Patiala in a speech in the
‘House made what was a startling reve-
lation that in Punjab, and I think she
iy speaking with personal experience,
wheat is being used as cattle fodder.

Shri Jagjilwam Ram: I will not
believe it, because in Punjab wheat is
being procured at Rs. 85 per quintal
I do not think any agriuclturist is
‘going to use it as cattle feed. Of
course, if there are some sophisticated
‘agriculturists who feed their cattle
‘with milk, ghee and honey, I cannot
object to that. May be, they are
sophisticated animals.

Shri Nath Pai: May be the catile
-are vulnerable sections of the society.

Shri Jag)iwan Ram: They may be
princely cattle. I maintain that what-
ever quantity of wheat is available in
Punjab, the Punjab Government is
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procuring it. If the Punjab Govern-
ment cannot, I say, we are here to
take over every grain of surplus food-
grains in Punjab, There is no ques-
tion of the agriculturists being neg-
lected. The Food Corporation and the
Punjab Government are there and
whatever quantity they procure,
finance will be made available to them,
So, that question does not arise. [ is
only the restriction on movement
which is irritating the agriculturists.
They fing that they will have to give
it for Rs. 85 when in UP they can get
Rs. 108. The trader also feels the
same way.

As 1 have said, I will again make
this appeal to the leaders of the vari-
ous political parties here, that if they
feel that the stage has come when
there should be free movement of
foodgrains in the country, why not let
them take up this question with the
various State Governments, where they
are also represented and persuade
them to do it. As I said, it can be
done only with the consensus of the
Chief Ministers of the various States,
if they feel that the stage has come.

Then a question was raised about
State trading. I reiterate what I said
on several previoug occasions that if
any State Government wants to take
over State trading in foodgrains all
sorts of assistance will be given by
the Central Government, including
financial assistance for the purchase of
foodgrains. We have started in a
smallway through the Food Corpora-
tion of India.

Shri S. M. Banerjee: That is a
scandal,

Bhri Jagjiwan Ram: Well, if some-
body can see nothing else bui scarilal,
how can I help it? Well there oan be
some weaknesg in any organisatlon, I
do not think that the Food Corpoiation
is free from all weaknesses and ineffl-
ciencies. I will not claim that. The
Food Corporation should function as
an efficient organisation,

its functions economically. If there
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are areas where it hag functioned un-
economically and inefficiently, cer-
tainly action will have to be taken

Shri Piloo Mody: What steps have
you taken in this regard?

Shri Jagjiwan Ram: Regarding t¢he
Food Corporation employees, those
who have transferred from the Centre,
a Bill is being introduced in the
House, taking care of them. We will
see that they do not suffer adversely
on account of being transferred to the
Food Corporation. That is quite clear.

Then, questions have been raised
about our gsupplies to the various
deficit areas. When we are function-
ing with shortage of foodgrains and
when our allocations depend upon ths
availability of imported foodgrains
there have been occasiong when there
have been shortfalls in despatching
the allotted quantities. The House is
aware; it has happened in the .« of
all the States.

Now, questions have been raised
about Congress Governments and non-
Congress Governmen!- I do not want
to labour the point but I want to tell
the hon. Members that by raising that
question they do not serve the purpose
of any party, either of any State Gov-
ernment or of any people, because in
this matter, as I have said on previous
occasions, I have tried—and it should
be the effort of everybody—to keep
food out of politics. As I once remark-
ed when somebody said that, it I
supply consciously ang deliberately
less quantity to a particular State, is
it only the non-Congress people who
are going to be affected or will the
Congress people also be affected? It
is very simple. The consmers are the
supporters of the Congress and vari-
vus non-Congress parties. No govern-
ment will be so efficient ag to deter-
mine about every individual that he
wag a supporter of Congress and,
therefore, he should or should not get
ration. 1 will never blame any non-
‘Congress Government of that partia-
lity. In this allocation 1 never take
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that into consideration. As a matter of
fact the major portion of the quantity
that we are supplying today to the
various State Governments is being
supplied to the non-Congress Govern-
ments,

Shri Vasudevan Nair: Most of them
are deficit States,

Shri Jagjiwan Ram: No; again you
are mistaken. There are also deficit
States among the States where there
are Congress Governments. Madhya
Pradesh is deficit; Maharashtra is
deficit; Gujarat is deficit. They are
all Congress States; there are Congress
Governments there.

As I have said, as compared to
Congress Governments we are supply-
ing larger quantities to non-Congress
Governments because the deficits are
larger. 1 am mentioning this only to
tell the House that in this matter we
do not take into ocnsideration whether
the State is a Congress State or a non-
Congress State because the people
want food. If there have been short-
falls, there have been shortfalls in
both categories of States.

Some figures were given about des-
patches and arrivals. It is very simple
to explain. Despatches may be there
in the last days of a month but the
arrival at the other end may not be
in the same month in which the des-
patch has taken place. Therefore,
there will be variation between the
figures of despatches and the figures
of receipt. The only peoint to be seen
is whether the quantity that is despat-
ched has been received or not in the
first week or so of the succeeding
month. That explains it. This varia-
tion takes place because it is in transit;
or, sometimes it so happens that the
State Government has nominated a
dozen or 20 stations where the wagons.
are to go and the State headquarters
take time in getting the information
from the various centreg regarding the
arrival of wagons. Due to that also
there is a time lag.
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I do not want to quote the figures
but for the benefit of friends who
have raised this question I may sug-
gest that they may ask the source from
which they got this information as to
what was the offtake in that particu-
lar month in which they have said that
the arrival was less. If the offtake was
more than the quantity arrived in the
State, it means that the stock was
there from the previous month whicn
reached in the first week of the suc-
ceeding month. That is very simple.

Shri Vasuedevan Nair: Do you claim
that your commitment to all the
States is fulfilled?

Shri Jagjiwan Ram: I have said that
to the best of my ability I am trying
to do that.

We have taken all the State Chief
Ministers into confidence. In view
of the difficulty in certain months, we
have already informed them in the
Chief Ministers’ Conference, what will
be the shortfall or what will be the
quantity that we will be supplying.
We are making efforts, if we can in-
crease that availability and be in a
position to do that, to supply more
than what we have already informed
the Chief Ministers.
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Shri Jagjiwan Ram: Delhi is the
capital. In some matters Delhi should
produce some psychological effect on
the country. There is shortage of rice
in the country. Delhi ig not the rice-
consuming centre, but there are people
who are rice-consuming. What I have
done is that for the people who are
not rice-consuming, temporarily
I have stopped giving one kilo of rice
that was available to them every
month. That is temporary, for one or
two months. After the rice -ituation
improves, that cut will be restorea.
That was .not with a view to making
any sizeable quantity available. That
was only to show to the country that
Delhi also is prepared to sacrifice for

those areas where there is shortage of
rice.

I think, T have nearly covered the
important points. I may again express
my thanks and gratitude. ... (Inter-
ruption).

Some hon. Members rose—

Mr, Deputy-Speaker: No please.

Shri H. P. Chatterjee (Krishnagar):
One question.

Mr. Deputy-Speaker: He is
yielding.

Shri H. P. Chatterjee: One question
only.

Mr. Deputy-Speaker: No more ques-
tions. If I permit one, several hon.
Members will get up.

net

Shri Jagjiwan Ram: I have not
finished.

Shri S. M. Banerjee: He has not
said anything about sugar. Sugar 1s
selling at Rs. 4} per kilo.

Shri Jagjiwan Ram: About sugar I

- was going to say that the production

of sugar this year has been consider-
ably less than what it was in the pre-
vious year. The House is aware of
the serious drought condition in Bihar,.
UP and certain parts of Maharashtra,
That has very adversely affecteq our
sugar production. It was 35 lakh
tonnes ‘last year. This year the pro-
duction has been nearly 21 lakh tonnes.
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Shri Jagjiwan Ram: Therefore we:

had to reduce proportionately the allo=
cation to the various States.
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Shri Jagjiwan Ram: Sp far as black-

marketing or high price is concern-
ed. ...
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Shri M. L. Sondhi (New Delhi): Is
it permissible for a Member to say
that political parties do blackmarket-
ing?

Shri Jagjiwan Ram: I was saying
that we had to curtail the allotment
of the various State Governments pro-
portionately due to the reduction in
our production. I know, that has
-created some shortage in the States,
but there was no reason, if the State
Governments manage the distribution
propertly, why there should be rise 1n
prices.

Sugar has been a big problem at
present. I know, the food situation is
difficult but what I have been expe-
‘Tiencing is that perhaps it is easier
‘to manage the food situation than the
sugar situation. I am not talking of
the distribution of sugar; I am think-
ing of the sugar industry as a wiole.
At present we are examining the
whole question of the sugar policy
and it may be that in the course of
the next 10 or 15 days we will be able
to decide something about the sugar
policy.

Shri S, M. Banerjee:
Bugarcane price.

Shri Jagjiwan Ram: Including that.
We have said on previous occasions

that an upward revision of the sugar-
cane price is also under consideration.

Including

Sir, 1 take this opportunity to
express my thanks to the wvarious
sections of the House for its lively
interest in and encouraging words
about agricultural production.

Mr, Deputy-Speaker: Now I will put
all the cut motions to the vote of the
House. '

Shri Tulshidas Jadhav rose—

Mr. Deputy-Speaker: No question
please. If I allow one hon. Member,
several others will get up. We are
pressed for time. Please resume your
.seat.

Shri Tulshidas Jadhav (Baramati):
I did not speak on these Demands.
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Shrimati Mohinder Kaur (Patiala):
Sir, may I explain....

. Deputy-Speaker: No explana-
tions,

Shrimati Mohinder Kaur: I would
like to clarify....

Mr. Deputy-Speaker: No, please, I
am putting al] the cut motions to-
gether to the vote of the House,

All the cut motions were put and
negatived,

Mr. Deputy-Speaker: The question
is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order

paper, be granted to the Presi-
dent, to complete the sums
necessary to defray the charges

that will come in course of pay-
ment during the year ending the
31st day of March, 1958, in respect
of the heads of demands entered
in the second column thereof
against Demands Nos, 32 to 37,
121 and 122 relating to the Minis-
try of Food, Agriculture, Com-
munity Development and Coopera-
tion.”

The motion was adopted.

[The motions for Demands for Grants
which were adopted by the Lok
Sabha, are reproduced below—Ed.]

DemMAnp No. 32—Mmvistry or Foop,
AcGricULTURE, COMMUNITY DEVELOP-
MENT AND CO-OPERATION.

“That a sum not exceeding
Rs. 99,290,000 be granted to  the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1068, in
respect of ‘Ministry of Food, Agri-
culture, Community Development
and Co-operation’.”
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DeEMAND No. 33—AGRICULTURE

“That a sum not exceeding Rs,
6,17,89,000 be granted to the Pre-
sident to complete the sum neces-
sary to defray the charges which
will come in course of payment
during the year ending the 31st
day of March, 1968, in respect of
‘Agriculture’.”,

Demanp No. 34—PAYMENTS To INDIAN
CouNcIL OF AGRICULTURE RESEARCH.,

“That a sum not exceeding Rs.
11,00,38,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in res-
pect of ‘Paymentg to Indian Coun-
cil of Agriculture Research’.”.

Demano No. 35—Communiry Deve-
LOPMENT PROJECTS AND NATIONAL
EXTENSION SERVICE.

“That a sum not exceeding Rs.
7,60,000 be granted to the Presi-
dent to complete the sum neces-
sary to defray the charges which
will come in course of payment
during the year ending the 3lst
day of March, 1968, in respect of
‘Community  Development Pro-

jects and National Extension
Service'.”.
Demanp No, 38—Forest

“That a sum not exceeding Rs.
1,07,63,000 be granted to the Pre-
sident to complete the sum neces-
sary to defray the charges which
will come in course of payment
during the year ending the 3lst
day of March, 1968, in respect of
‘Forest”.

DemMaAND No. 37—OTHER REVENUE
EXPENDITURE OF THE MINISTRY OF
Foop, AcricULTURE, COMMUNITY
DEVELOPMENT AND CO-OPERATION

“That a sum not exceeding RS.
25,60,04,000 be granted to the
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President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st March, 1968, in respect of
‘Other Revenue Expenditure of
the Ministry of Food, Agriculture,
Community Development and Co-
operation’.”,
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DemanDp No. 121—PuRrcHASE oF Foop
GRAINS AND FERTILIZERS.

“That a sum not exceeding
Rs. 4,76,61,76,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in respect
of ‘Purchase of Foodgraing and
Fertilizers'."”.

Demaxp No. 122—OTHER CAPITAL

OQuTtLAY OF THE MINISTRY OF Foob,
Acricurture, CoMmMUNTTY DEVELOP-
MENT AND CoO-OPERATION

“That a sum not exceedig Ras.
21,10,59,000 be granted to the
the President to complete the sum
necessary to defray the changes
which will comg in course of pay-
ment during the year ending the
31st day of March, 1968, in respect
of ‘Other Capital Outlay of the
Ministry of Food, Agriculture,
Community Development and Co-
Operation'.".

14,50 hrs.
MINISTRY OF EXTERNAL AFFAIRS

Mr. Depuiy-Speaker: The House
will now take up discussion and
voting on Demand Nos., 15 and 16 re-
lating to the Ministry of External Af-
fairs for which 7 hours have been al-
lotted.

Hon. Members present in the House
who are desirous of moving their cut
motions may send slips to the Table
within 15 minutes indicating the
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serial numbers of the cut motins they
would like to move:

DeEMAND No. 15.—EXTERNAL AFFAIRS
Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding Rs.
11,05,93,000 be granted to the
Presgident to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in respect
of ‘External Affairs'.”

DeMaND No. 16—OTHER REVENUE Ex-
PENDITURE OF THE MINrsTRY oF Ex-
TERNAL AFFAIRS,

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding Rs.
10,94,70,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in respect
of ‘Other Revenug Expenditure of
the Ministry of External Affairs’ .”
Shri M. R, Masani (Rajkot): Mr.

Deputy-Speaker, Sir, I rise to speak
in support of the cut motions No. 62
to No. 68 that stand in the name of
my colleague, Prof. Ranga, and myself.
1 myself will deal with first three cut
motions, leaving my colleague to

follow on Monday to deal with the
rest,
I think it is correct to say that

never in the last twenty years has the
policy of the Indian Government been
so much at variance with the minds
of the people. Never has the chasm
between official pronouncements and
the feelings of the people been so
wide. This is so whether we think
of West Asia or whether we think of
Peking or of Tibet, as we saw yester-
day; when the whole House practi-
cally was on one side and the Gove-
ernment on the other.

The policies that the present Gov-
ernment are carying out are the poll-
cies which were evolved twenty years
go by Mr. Jawaharlal Nehru jn en-
tirely different circumstances. During
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the past twenty years, the world has
undergone g transformation. Twenly
years ago there was the Soviet bloc on
one side facing the Western Democra-
cies on the other. There was an
active cold war in the context of
which the policy of non-alignment,
such as it is, was evolved. Whether
one agreed with that policy or not,
and we did not, at least it made some
senge jn that particular context but in
today's circumstances it make no sense
at all because the whole situation has
undergone a change,

There are two major respects in
which the world scene has been trans-
formed. The first major development
is the emergence ¢f Communist China
as a nuclear power, Communist China
is a major threat to thig country's
independence, its security and its de-
mocratic way of life. This new ar-
rival on the sene has become our open
enemy. Militarily, in 1962, and politi-
cally since then, it has been trying in
every way to damage and humilate us
and the humiliation of our diplomats
a few weekg ago was only the last
turn of the screw. The main politi-
cal threat in Naxalbari, as a red base
in India, is the beginning of that poli-
tical infiltration. Even militarily,
they have been instigating our neigh-

bours in Pakistan on the west and
are trying to encircle us by over-
coming Vietnamese rTesistence and

coming down right all the way to
Singapore. When we see Chinese
allies and friends and the Chinese
themselves surrounding us all the
way from Karachi to Singapore, Wwe
can c_omider the plight we shall be
in.

This is a matter of major concern
not only to us but also to our neigh-
bours. Only yesterday, I read a re-
port of a speech made by Mr. Ratna-
vake President of the Ceylonese
Senate jn Colombo on 13th July
1967, when he was attending a Tré-
ception In honour of the mew Cey-
lonese High Commissioner to this
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country. I want the House to con-
sider how others are more worried
about our own survival than some of
us seem to be, He said:

“Ceylon wants not only a friendly
India but a strong India.”

Then, he went on to say, very omi-
nously:

“If India falls, the chances of
Ceylon maintaining her Indepen-
dence will be really remote.”

This is how it is begining to look to
People outside, just as we were able
to look at China twenty years ago.
People are beginning to see the begin-
ning of our end. This is the first
major development.

The second development which has
transformed the scene is the new re-
lationship between the United States,
and the Soviet Union. Twenty years
ago, they were facing each other like
angry giants, ready for war, but since
then, a subtle but sure change has
¢ome in their relationship and Soviet
expansion, which was afeature of
the postwar years, has been contained.
Whenever it hag tried to raise its head
whether in Berlin or in Cuba, it has
been faced firmly and rejected and
repelled. The result ig that today
the Soviet Union is beginning to ac-
cept the position, which is certainly
that of a super-power, but of the
second super-power. Ag somebody
had said, about the Soviet Union that
everyone is equal but some are more
equal than the others, so also the two
super-powers are equal, but one is
more equal than the other. The posi-
tion of being the second super-power
is increasingly being accepted by the
Soviet Union, That is not to say that
the fight for peace is over, Even today
in the Kremlin, there is supposed to
be a split, whether it js between
Kosygin and Brezhnev we do not tnow
but certainly the Soviet goverment is
a split personality. On one side there
is the old reactionary and subversive
drive to Interfere in other people’s af-
fairs, on the other hand, the Soviet
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Union is becoming more and more a
statug quo power whose jnterests are
more and more on the side of peace
and lesg and less on the side of war.

Many factors have gone into this,
The rise of the Chinese Communist
threat to Russia as to ug is certainly
one factor, Another factor is the
social changeg that are going on with-
in the Soviet Union which we wel-
come. Thirdly it is the success of the
policy of containment which the
United States and others have practis-
ed during the last twenty years. This
does not mean that the battle is
over—it ig gtill on. It is in this
situation that we have to consider
what should be the role of this
country in this new world and not the
world of Mr. Jawarharla] Nehru,

In this new world, I suggest—I
I think, the House will go along with
me thus far—that our policies should
be of trying to bring the two super-
powers even closer together than they
are today, of helping the tendencies to
cooperation while not enocouraging
the tendencies to quarrel. This means
two things. Wherever the super-
powers are more or less in agreement
unless it goes against our vital
national interests, we should not come
in their way and we should not anta-
gonise them. But where both of
them are quarreling, we should cer-
tainly not take sides, if it can be
avoided, and we should try to sit
quit and use our influence to bring
them together because that is what the
peace of the world and our own in-
terests demand.

Secondly, it also meang that, when
they are working together, we should
try to help them to interpret their
policies to the smaller countries, I be-
lieve this country can be a very valu-
able interpreter, link, between the
two great powers on the one side and
the smaller countries of Asia, prati-
cularly of South and South-East Asia
on the other. It is in the context of
this role which fits in broadly with
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the policy of non-alignment, it pro-
perly understood, that I would like
our country to behave today and in
the days to come.

If we consider whether today the
Policies of tlie Indian Government con-
form to this pattern or role, I am
afraid, the answer is "No’. I propose
to prove that from two specific ins-
tances. The first is the case of nu-
clear armaments where the two great
powers are pulling the same way and
we are coming in the way of the
conclusion of a non-proliferation
treaty, thereby antagonising the two
powers who are trving to check an
evil that they see, The other is our
role in West Asia. There the two
powers found themselves on opposite
sides and we play an aggravating
role, trying to out-bid one power in
quarreling with and antagonising the
other. In both the cases, I suggest, we
fail in our specific purpose. Let us
take the bomb first and then West
Asia,

There is ng doubt that this country
today is vulnerable to the threat of
Chinese nuclear blackmail. Making
the bomb, unfortunately, is out of the
question and anyone who advocates
it has either not done his home-work
or hag not worked out his arithmetics,
There are two basic reasons why it
cannot be done.

15 hrs.

The first is that the Chinese Com-
munists' progress in making the hy-
drogen bomb has made our talk of
plutonium completely out of date.
Five years ago we might have though
that we could catch up with them,
but today the gulf has widened so0
much that it is utterly impossible for
India to have any kind of sensible
deterrent because, for a  deterrent,
you need parity, Making one little
bomb is not going to help any one.
Tq get parity is outside our reach.
There are only two powers in the
world which can act as g deterrent
and these qire the United States and
the Soviet Union.
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The second reason why making a
bomb is ruled out is the cost.
The French budget, which is com-
parable to ours, hag a gmall force
de frappe, not to compete with China
but just to have something. Ewven
that- force de frappe costs France
an equivalent of Rs. 3,200
crores a year to make the arma-
ments and to have g supersonic Air
Force to deliver them, Rs. 38,2000
crores a year is practically the entire
Four Five-Year Plan gllocation per
annum for all developmental purposes.
Does js mean that we are going to
stop functioning as normal humsn
beings in order t{o enter into this mad
arms race? Dr. Vikram Sarabhai,
our efficinet expert on the gsubjeer,
who js entitltd to a say as he ought to
know, has estimated that the cost will
run into billions of dollars g year, I
repeat that Dr. Vikram Sarabhai says
that to enter the race with China on a
nuclear basis would cost billions of
dollars a year to India.

Shri Nath Pai: What did Mr. Bha-
bha say?

Shri M. R. Masani: Mr. Bhabha's
estimate is out of date along wvith
the bomb he was thinking of.

Therefore, on the economic plane,
as Dr. Vikram Sarabhai has put it, if
you want window-dressing, if you
want to fool the people of this coun-
try, if you want “a gimmick, a paper
tiger”"—these are hig words—have it,
but it will serve no purpose at all.

Mr, Annadurai, however, is on the
right side in this particular respect.
I am glad that he has taken this line.
The Chies Minister of Madras, the
other day, asked for a major cut in
military expenditure and said that if
China, with itg nuclear weapons, chose
to attack India, it could not be resist-
ed even if India’s entire revenue of
Rs. 20,000 millions were spent on def-
ence, and he went vn to say:

“Friendly  countries more
powerful than China woulq come
to our help and annfhilate the
aggressor.”
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I am very glad that someone in his
position hag seen this point.

Then what js to be done? We had
earlier President Lyndon Johnson's
offer of a nuclear shield, We were

foolish enough not to take advantage
of it when it was made. That offer is
still open. There are people who say:
“Let us have a joint guarantee from

the Soviet Union and the United
States”. I certainly agree than a
double guarantee would be much

better than g single one because even
the United States’ guarantee, which
is worth something, would be worth
more to us if the United States knew
that the Soviet Union would not come
down on the side of Communist China
in a nuclear clash. Therefore, I too
would welcomg a double guarantee by
the United States and the USSR.

Is such a guarantee available? I
say, 8ir, it is, I am sorry that some
Ministers have made statements that
such a guarantce js not available,
That is misleading the country. There
has been a ghift in the Soviet position.
On the 15th February, Pravada car-
ried a very long theoretical article
which said that Communist China had
gone through a “military bureaucratic
coup.” This means to say that Com-
munist China is no longer in the family
of “socialist countries”. The impli-
cation of that is that the defence pacts
between Communist China and Soviet
Russia no longer operate because those
defence pacts operate only between
“socialist countries”,

Taking advantage of that, our Gov-
ernment took a small initiative. They
sent up Mr. Jha and Dr. Vikram
Sarabhal to Moscow and Washington,
Mr. L. K. Jha, speaking to correspon-
dents in Washington gt the end of his
visit, disclosed to them on the 2ist
April, T am quoting from the Times
of India report of that day:

“The Soviet Union, like the
United States, was prepared to
consider giving written guarantees
to non-nuclear powerg against
nuclear attack or a nuclear
‘threat.... The approach here, aus
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in Moscow, is constructive, under-
standing and sympathetic.”

He went on to refer to what he called
‘a community of outlook’ between the
two.

What has happeneq to that initia-
tive? That was in April and today
We are in July . We have not heard
a word more, What steps have the
Government of India taken to follow
up that very useful initiative that was
taken by Mr. Jha and Dr. Vikram
Sarabhai Why have they not per-
sisted in their efforts? What more
have they done since then to get a
sound guarantee from the United
States and the Soviet Union, which,
we understand, they were prepared
to give? I fear that there has been
a failure to follow up this initiative.
I would like to know from the
hon, Minister or the Prime Minister
what exactly is being done on this
plane, a very important plane for the
security of our country, because to-
day we are vulnerable. And if today
we were attacked, thp entire respon-
sibility for not having a pguarantee
would fall on the shoulders of this
Government. I have shown that we
are not, on the nuclear side, playing
the game. We shouly make an offer
to sign a non-proliferation treaty on
condition that we get 2 guarantee
both from the United States and the
Soviet Union.

Turning to West Asia, which is the
last major topic I shall dea] with, the
approach of my Party hag been, and
is, that we ghould be friends of both
the Arabs and Israel gnd that we
should maintain a posture v¢ impar-
tiality and objectivity in the dispute
that goes on unfortunately between
the Arab countries and Israel. It was .
in pursuance of that policy that we,
along with non-communist parties in
this House, jointly signed a letter to-
the Prime Minister on the 5th June-
as goon as hostilities broke out im
West Asia. In that letter, we said:

‘“Whatever may 8o far have
been said and done, we are of
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the view that from now on the
best thing that can be done is for
the Indian Government to adopt
an objective attitude in this dis-
pute and to abstain from taking
sides or apportioning blame at
this stage. We feel that, if this
attitude is adopted by the Gov-
ernment, it will have the support
of the country as a whole, Such
an attitude woulg be conducive
to India's playing an honourable
part in restoring peace in West
Mjl."

We asked for nothing more than
neutrality, nothing more than impar-
tiality. in the company of Muslim
.countrieg like Malaysia, Iran and
Turkey, all three of whom main-
tained impartiality and objectivity
throughout the West Asian war, just
as Japan did and as other countries

I am very sorry to say that the
Prime Minister, the following morn-
ing, when she made a statement in
this Houge, brushed aside public opi-
nion as expressed by the two socialist
parties, the Jan Sangh, Swatantra
ang the DMK, and took the path of
platant partisanship and unfairness.

What is the Indian stand on West
Asia? There are two basic things:
before the war and after the war, Be-
fore the war or when the war started.
we said that Israe] was the aggressor,
and after the war finished, we said
that Israel ghould withdraw from the
territory which they acquired uncon-
ditionally.

Shry Nath Pai: “We' means who?

Shri M. R. Masani: I mean the
Indian Government. When I say ‘we’,
I mean the ‘Indigp Government’. The
Hon. Member is quite correct. I shall
correct myself.

The Indian Government's position
was that Israe]l was the agressor and,
therefore, it should vacate its terri-
‘tory. Both these attitudes are thorou-
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ly unrealistic and wrong. They are
lacking in the most elementary sense
of justice or reality.

Who was the aggressor? Let us look
at the record.

At a Press Conference in Cario on
28th May, President Nasser said:

“The very existence of Israel
is an aggression. When the time
is ripe, it will be we who will
decide the time and place.”

At a Press Conference opn the fol-
lowing day, on the 29th May, in Cairo,
President Nassar said:

“We do not accept any kind
of co-existence witp Israel.”

In his interview with Christopher
Mayhew, British M.P,, in B.B.C, Tele-
vision, he was seen and heard to say
that the Arabs gnd Israel had been in
a ‘state of war’ since 1948 and in war
it was natural to seek to exterminate
the other.

This was in so-called peace-time
before the fighting.

Ahmed Shukairy, Palestinian Front
Leader said this: Asked what would
happen to Israelis if the Arab war
were to be successful, he said: “We
will help to facilitate thelr shipment
to their native states”. As for Israelis
born in Israel, he said, and'I quote:

“Everybody who is still surviv-
ing will stay in Palestine, It is
my estimation that none of them
will survive.”

After that, President Nasser de-
manded the remova] of the Emergency
Force, so that he could attack.

After that, on 24th May, he com-
mitted an act of war. The blockade
of the Gulf of Aqgaba was an act of
war, an act of aggression.

Even after these acts of aggression
for 12 days, Israel maintained peace

4o see what the Great Powers would

do, what the United Nations would
do, what world opinien would  de,
and what diplomacy could do. It was
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after 12 days of these acts of war
that they struck back in their own
defence.

Shri Vasudevan Nair: Did they do
that? Even the hon. Member is
doubtful about that.

Shri M, R, Masani: They struck
back in their own defence because 1
am saying that an act of war was per-
petrated by the UAR. And we know
what happened in the six-day war.
On the fourth day, the war for “the
total annihilation of Israel” ended
with a cease-fire.

I think, therefore, that the Times
of India editorial on the 10th June
was perfectly correct when it said:

“By virtually expelling UNEF
from UAR soil, in mobilising its
forces, in negotiating a short-
lived alliance with Jordan and in
closing the Gulf of Agaba, Cairo
was guilty of aggression. This
was in effect acknowledged by the
UAR reprcsentative in the Secu-
rity Council...."

This, I think, is the verdict of the
world and of Indian public opinion
as well, In the face of this, for our
‘Government to persist in this heresy,
in this lie, that Israel is the aggressor
is something that this country cannot
go along with,

The Soviel Union has not had a
very honourable role to play in this
context. It was their armaments that
made this war possible, There are
reports that they fabricated alarming
and false reports which they gave to
the UAR Government, Mr. Randolh
Churchill, who is writing a book on
the war, starts his book by saying:

“It started with a lie—a Russian
lie.”

And that lie was evidently this—that
they sent alarming reports to the
UAR that Israel was massing its troops
to attack Sayria, which was not true,
and Mr, Nasser acted on the strength
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of these reports, later on to be let
down by those who had instigated
him.

The West Asian chapter has been
described not inaccurately as ‘a
second Cuba”. Cuba had a very im-
portant lesson to teach Mr, Khru-
schev, and one is not being unduly
optimistic in hopping that the failure
of this adventure in West Asia will
teach Mr. Kosygin a similar lessom
and, judging by all the indications, he
is learning it very fast. At such a
time for our Government to go on
taking an incendiary or extreme posl-
tion is not helpful even to the Arabs
or to the Soviet Union.

We have been handicapped by the
absence of diplomatic relations with
Israel. For years, we have been ask-
ing that we should maintain relations
with both sides. If we had done that,
we would not have been so completely
in the dark and made such a mess of
our position, because we backed the
wrong side on a wrong hypothesis,

All these years, B7 countries have
maintained diplomatic relations with
both Israel and the Arab countries
without forfeiting Arab friendship....

An hon, Member: Including Russia.

Shri M. R. Masanl: Yes, including
the Soviet Union and the Soviet bloe
till the other day. These countries
include all our neighbours, our own
kind of people, like Ceylon, Nepal,
Burma and several African States like
the Congo, Ethiopia, Ghana, Kenya,
Nigeria and Tanganyika, There are
87 countries. I do not want to waste
the time of the House by reading out
the whole list. If 87 countries could
maintain friendship with the Arabs
and yet have a representative in Tel
Aviv, why have we been selected for
this humiliation—that we can only
have friendship on their terms and
not on self-respecting terms?

Why do we make a laughing-stock
of our country by giving diplomatic
recognition to a bogus thing called
the Arab League which is no State
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at all and treating its representative
8s an Ambassador, and by being the
only country in the world to recog-
mnise a “State” that does not exist?
And yet we do not recognise a State
that does exist, and wvery much so,
S0 we have thrown non-alignment
out of the window. We have been
partisan in a flagrant fashion.

We have voted for every wrong
move in the United Nations. On the
25th May, the United States had
brought forward a resolution for an
immediate cease-fire.

Mr. Deputy-Speaker: The
Member should try to conclude,

hon.

Shri M. R. Masani: I think I can
have some more time.

Mr. Deputy-Speaker: He can have
two more minutes. He can take his
own time from his party's time. [
was just reminding him.

Shri M. R, Masani: But we voted
against that resolution for an imme-
diate cease-fire along with the Soviet
Union. If we had voted for it then
and that cease-fire had been carried
out, we could have avoided the defeat
of the Arab Armies and Air Force.
We thought that we were backing the
winning side, whereby we made a
complete misjudgment of our position.
Later on, we had to climb down and
support a cease-fire,

Similarly, we backed the Sovict
vesolution declaring Israel an aggres-
sor. But who voted for it? There
were only 10 non-Arab, non-com-
munist countries in the whole world
that voted for jt, and we had the dis-
tinction of being one of those ten
countries.

In this way, before and after the
fghting, we seem to be persisting In
nompletely going out of the way in
refusing to see any point of view
except our own.

The general debate in the Assembly
of the UN has certain lessons to teach
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us, One is that the Soviet effort to
condemn Israel failed miserably. The
second is that the non-aligned nations’
effort to make Israel withdraw un-
conditionally has also failed, because
the world conscience does not see why
they should withdraw until they are
guaranteed security.

What was our own position when
we were in a similar gituation in 1985?
In 1965, when we were asked to with-
draw from territories which we had
occupied in Pakistan, what did we
say? We said that we would not with-
draw until our security was guaran-
teed against another attack. Is Israel
not to have the same assurance of
security from another attack or an-
other preparation for war from ils
enemies?

Prime Minister Lal Bahadur Shastri
wrote a letter to the Security Coun-
cil on the 14th September, 1965. If
vou, Sir, had not warned me about
the time, I would have read out that
Jetter, Speeeches were made in this
House by Shri M. C. Chagla and by
Shri Swaran Singh saying that we
would pever withdraw from Haji Pir
until first Pakistan gave assurances
that they would not interfere in our
affairs and would keep their hands off
Kashmir. Is Israel not entitled to the
same assurance that at least its exist-
ence will be recognised, that the talk
of pushing it into the sea will be given
up? So, let us not have one law for
ourselves and create another law to
suit other people.

This very briefly is why I say that
in West Asia, far from playing a con-
structive role, far from trying to help
America and Russia to come a lttle
closer together, we have joined one
party to this dispute in an extreme
incendiary position which makes any
settlement impossible.

May I warn the Government? Let
them look out. Their Soviet friends
seem to be leaving them also in the
lurch. I am quoting from today's
Patriot, so that they do not have any
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doubts about the source! In the mes-
sages from the UN Assembly in New
York, there is one interesting sentehce
%0 which I would like to draw the
attention of the Foreign Minister,
because it seems that, if we go on
elinging to the Arab position, we shall
soon find ourselves left alone without
even the Soviet bloc! This is what
the paper says:

“Some diplomatic sources claim
that the Soviet Union is ready to
accept the Latin draft which the
non-aligned group does not
accept.”

This really will be the logic of the
position that we have taken; if we
take such an impossible position and
we ignore world opinion, which has
now expressed itself through the
Assembly, we may find ourselves all
alone in the end. And if we do that,
we shall deserve the laughter and
eontempt of the world.

Now, what would be a fair basis
for a solution? I commend to the
House and to this Government the
‘Outlines of just peace by Prof. Arnaid
Toynbee, the great historian who 18
pro-Arab. Prof. Tcynbee has been a
noted friend of the Arab countries all
these years., What is his proposal for
a settlement? I shall read out the
four salient points culled out from his
long article,

He says, first of all, that there must
be Arab recognition of the existence
and sovereignty of Israel. This must
come first. There can be no with-
drawal unless both parties are pre-
pared to sit round the table and talk
to each other as equals. So, the first
recommendation of Prof. Toynbee is
Arab recognition of Israel,

The second is that Israel is to do
justice to the Palestinian refugees.
This is a very valuable point.

The third is the reciprocal grant of
rights of way. Israel to have free
passage through the Suez Canal and
the Straits of Tiran and Jordan to
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have access to the ports of Jaffa and
Haifa.

His last suggestion is that the Holy
City of Jerusalem should be made a
free city under international trustee-
ship as suggested by His Holiness the
Pope.

This seems to be an admirable basis
for negolialions, and I would still
commend to our Government to resile
from their wrong path, to get in line
with Indian public opinion and to
follow Prof. Arnold Toynbee even if
they do not follow anyone else.

Shri Sant Bux Singh (Fatehpur): I
rise to support the Demands { Exter-
nal Affairs Ministry. It gives ys great
pleasure to hear Shri M. R. Masani
lecturing to us on the virtues of neu-
trality and non-alignment. This
merely goes to show that the policies
that we have stood for and the poli-
cies which have been criticised in ‘he
House so far are policies which today
the Opposition parties are willing te
accept. Shri Nath Pai said the other
day that non-alignment was about to
receive a burial; I commend Shri
Masani's speech to him in the House
today. Non-alignment might be used
as a word with a certain kind of dis-
tortion to inflict criticism on this side
of the House. Non-alignment was the
means to a certain kind of policy.
The policy ever was, as Panditji had
repeatedly said, the policy of peace-
tul co-existence, a policy of friend-
ship and non-alignment in the parti-
cular circumstances of the world then
which was bi-polar. When American
then demanded bases to encircle many
other lands, we took a stand on behalf
of ourselves and on behalf of many
other nations of the world that we
were not going to be a part of this
fight, that we were not to be a party
to any kind of struggle that was
waged between the two power blocs.

I come to West Asia because this is
something over which the Opposition
has waxed elogquent. In their mis-
understanding of this issue, some-
times they thought that all that our
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foreign office is busy with is West

Asia. It is not because you have a
lot of shouting; it is not because the
press sometimes takes a certain atti-
tude that that reflects either the poli-
cies of this Government or the aspira-
tions of our people. There has been
tremendous confusion in this country
on the West Asia issue, All of us
who ever studied the English ‘angu-
age, who have known anything about
the West, have had great admiration
for the Jewish people; a race that
produced men like Marx, Freud and
Einstein would be worthy of our
respect.

Shri Nath Pai: And Moshe Dayan.

Shri Sant Bux Singh: That I leave
.to my hon. friend.

On that alone, they would be entitl-
ed to our respect. What the Jews
went through in Western Europe is
something that mankind should never
forget. On this basis, however if we
start giving any people, any group of
people, th= right to go and aggress,
the right to go and persecute, the
right to take away somebody else's
land, it is an enlire confusion. No-
body disputes the fact that the Euro-
peans treated the Jews very badly.
But expiation of that sin cannot be
at the cost of the people of West Asia.
In 1918, a fact mentioned in the article
that Shri Masani quoted from Prof.
Toynbee—90 per cent of the peopie
in Palestine were Arab,

May 1 also take this opportunity to
remind my friends of the SSP that
way back in 1938, when Dr. Lohia sat
at foreign desk of the AICC, a resolu-
tion was passed condemning the
British for inflicting the Jews upon
the people of Palestine? In that vear
too, Mahatma Gandhi, the Father of
the Nation, wrote in the Harijan:

* %] have my sympathies with the
Jews, But sympathy does not
blind me to the requirements of
justice, The cry for a national
home for the Jews does not make

15, 1967 External Affairs)

12144
much appeal to me. Palestine
belongs to the Arabs as much as
England belongs to the English or
France to the French. It is wrong
to impose the Jews on the Arabs,”

This has been something we have
uphem for the last 30 years.

Shri M. R, Masani;: How many
more years will you carry on with the
dead past?

Shri Sant Bux Singh: That is pre-
cisely how the confusion is created.
He starts with point B when point A
is fundamental. In the article that
Shri Masani read from, there is cne
simple point that Israel should be
recognised by the Arabs, But there-
after, there are other points which
refer solely to what should be done
by the people of Israel who have been
in occupation of other territory even
before 5th June, 40 per cent more
territory than was allotted to her by
the UN resolution. Eilat was cap-
tured and taken even in 1956 when
Israel joined the open aggression with
the French and British Imperialists
on Egypt. This is something that can-
not be denied today in view of the
writings of Mons. Pineau and Mr. Nut-
ting. My socialist friends might have
certain sympathies, certain considera-
tions, because, may be, it hurts them
to remember that the French Prime
Minister then was a socialist gentle-
man called Mons. Guy Mollet.

May I remind Shri Masani that he
is taking a position about aggression
which is neither from the starting
point nor from the ending point?

1 have referred to history only to
show that confusion is created and
issues is wrongly placed before the
people. When Israelis themselves go
about in western Europe and say that
“we were the first to start the fight’,
when it is inscribed on the Parlia-
ment in Israel that ‘our nation extends
from the Euphrates to the Nile', which
means that three-fourths of the exist-
ing national States of the Arab world
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would be wiped out, where can
aggression be more proclaimed? Only
three or four weeks ago, the Time
magazine wrote that people were
going away from Israel, more people
were not willing to come to Israel.
This was the condition, and yet this
hunger for aggression was for what?
It was exactly in the revealing words
of Shri Masuni, for ‘a second Cuba’,
where certain powers, much bigger
than Isracl, were using that small
country and encouraging it in order
to suppress people who are under-
developed, who are backward, who
have been exploited.

Shri Umanath: Name the powers.
Shri Sant Bux Singh: I will.

It is a fact that there has been a
certain kind of weakness, but this is
the first attempt of the Arab world,
subjected to imperialism for so long,
to fight back. This is the first attempt
in 20 years. The Jews were armed
and helped by the British, with the
American ships of the 6th Fleet in
combat readiness with arms being
flown in, with a thousand aircraft
being deployed, when there ave
merely 300 aircraft with the Israelis.
It is obvious that something else is
happening. We stand with the Arabs.
We stand with them because justice
is on their side. We stand with them
Wecause they are fighting against
bigger powers, Humiliation at one
stage, defeat at a certain stage, does
mot draw the curtain on history.
Poland was wiped out four times. Yet
today Poland exists. Boundaries
change justice does not.

May 1 commend to Shri Nath Pai
she words of Pandit Nehru when he
talks about non-alignment being
wuried? Panditji himself said very
olearly that ‘where there is aggres-
sion, where there is injustice, we
eannot, and shall not, be neutral’. We
have taken that stand....

Shri A. B. Vajpayee: About Tibet?

Shri Sant Bux Singh: ....on the
side of justice, no matter what hap-
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pens, no matter who wins at a certain
stage based on material strength. But
it is such a pity—and I feel sorry for
them—that the Jews are being used
as an instrument of oppression, a
people who have described themselves
‘as the last of the just’ are being
instruments for folding back history.

+ Let us also remember, coming down
from this moral plane, another thing.
Do we not remember Alexander's
route? Right from the time of the
Ottoman empire, the route to India
has been through the Suez. It is in
our interest to be friends with the
people who are there. There is a
hundred-crore worth trade. There is
oil. This is my answer to Shri Nath
Pai's arguments—It is in our interest
to side with the progressive forces of
the Arab world and not to confuse
the issues because of communalists
misunderstanding them here and Lry-
ing to dub them merely as a Muslim
power. There is a Christian President
in Lebanon. A person’s religion does
not matter. What does matter is that
we side with progressive forces and
we side with people who stand against
the Muslim Brotherhood, we side with
a person like Nasser who, according
to Pandit Nehru, helped us far more
than any power did at the time of
the Colombo proposals, who stood Ly
us and prevented a condemnatory
resolution being passed at Casablanca.
We are not alone; we are not isolated.
Look at the resolutions passed a#
Bandung and Belgrade and the Second
non-aligned Nations Conference at
Cairo.

It shows that 52 nations side with
us, Yet there are nations, small
nations, subjected to the big power
of certain big countries. It is this
kind of fight that we have to fight
against. I am glad that at the UN,
along with the UAR and Yugoslavia
we helped to bring in a resolution ask-
ing that no bases of foreign powers
to be installeg either in Asia or in
Africa.

The world has changed; it has be-
come multi-polar; we do not have ta
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think of old concepts. More and more
we need to develop bilateral and
multilatera] relationship with smaller
countries that can help us, smaller
countries whose problems are very
much akin to our problems; it is far
more important than having diploma-
tic relations with Israel. For instance,
on the economic plane, it would be
Eood for us to have relations with the
German Democratic Republic which
has carried out vast development in
the field of chemicals and agriculture.
It stands next to a country which
quite often has supplied arms to Pakis.
tan and steel to China. We have to
develop these relations. We have to
Eive a sense of assurance to the
smaller countries on our borders
which are threatened by the great
land of China.

It is often said that our policy on
China has misfired. India as soon as
it got freedom tried to have as ils
friendg both the big and giant powers
in Asia. One was the Soviet Union
with whom we have had a long his-
tory of friendship and an increasing
and growing relationship on the eco-
nomic and political level. We tried
our best to do the same with China
but whose policy has succeeded with
the Chinese? Has the policy of con-
tainment of China by the United
States succeeded? Britain was the
first country to recognise China.
Witness what is happening in Hong
Kong. Remember the British ambas-
sador parading for three hours before
the Embassy. What has poor Burma
done to deserve what the Chinese are
doing to them If a truck driver runs
amuck and smashes other cars, poth-
ing is wrong with the people who are
driving properly. China is passing
through a particular phase of its his-
tory and the only country that it can
befriend is Pakistan. China’s policy
has dismally misfired in Africa, in
Indonesia, in Burma. We do not want
to be warmongers and we do not mean
to talk about bombing and fighting
China. We wish only to maintain the
relationship with China which we
have historically maintained for the
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last 2,000 years; that is all, Till China
does not interfere with us, we have
no interest and we have no desire
whatsoever to become the camp-
followers of certain people,

Rajaji writes in ‘Swarajya’ quoting
Bacon: “Trust not the princes” refec-
ring to the big powers, and Mr, Masani
comes here and talks to us to take
security on their guarantee. Let ws
forget outside history. In 1705, there
was a Governor General here called
Wellesley and he held out a subei-
diery alliance to the princes and he
told them: we shall protect you,
bother not as to what happens inside
or oulside; all you have to do is e
have a British resident and six batta-
lions; you shall be secure. And secure
they were till 1858 when the procla-
mation came proclaiming Queea
Victoria as the Empress of India. That
is not the sort of policy to follow
if a nation does not want to make the
mistake of relying on others. I would
commend to Mr. Masani and my
friends of the Swatantra Party the
speech that Mr. Eshkol made in West
Germany; maybe it will make far
more sense to them than what I say.
He said: there were people who asked
us to rely on America. I think he was
quoting President Johnson, I spesk
subject to correction. He told Presi-
dent Johnson: what will happen, Mr.
President? You will take sometime
to find out who the aggressor is?
What happens Mr. President, if yom
are out shooting in Texas while the
fate of my country is decided mesn-
while? I hope the rationale of this
will be understood. Let us not guffer
from these big power complexes,

In terms of our national traditiom,
in terms of our national hneritage
India has had a foreign policy which
has stood the test of time. All over
South Asia and in East Asia, there
was the policy of India's culture and
India’s friendship. It was a policy
where we never aggressed, a policy
which was built in terms of friend-
ship. That is why I welccme ®0
much the recent offer to Indonesia of
100 million credit and the 50 million
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eredit agreement we are entering intc
with Ceylon and the technicai co-
operation and help that we are work-
ing out in South East Asia, I would
also like to emphasise more and more
that we should come nearer to the
greatest Asian industrial power, which
is Japan and have closer and better
relationship with her.

To end, I would like to draw the
attention of the hon. Foreign Minis-
ter and through him of the foreign
services to one point. Our {uceign
service needs to forget as soon as
it can, and 1o the extent it can, that
our foreign policy is not meant to
please John Henry Newbolt from
Brighton or Miss Mary Wastson from
Boston. Our foreign diplomate have
to remember that they represent a
people that are simple; that it is not
the beauty of their language or the
quality of their accent or the kind of
bow tie that they put on that matters.
I am reminded of an incident when
Trotsky asked Lenin as he was going
to negotiate the Treaty of Brest-
Litovsk and he asked: what kind of
clothes will I wear? Lenin told him:
It does not matter how you are
dressed; the thing is to get the work
done. Our foreign service should
remember that. It has also to remem.-
‘ber the traditions of Mahatma Gandhi
who walked without any trousers on
his legs to the Buckingham Palace
and sustained the national spirit more
than anybody ever did at any stage.
Our foreign service has to remember
that wherever they go, an attitude of
arrogance should never be exhibited.
Our diplomats have to remember the
downtrodden, toiling people of India
who have been oppressed for thousands
of years and go about with complete
forgiveness in their hearts. And
present a face which is full of kind-
It is this humanity that our

ness,
foreign service has to represent.
Thank you.

Shri Bal Raj Madhok (South
Delhi): 8ir, I am moving my cut

motions Nos, 18 to 23. Just now
the hon, Member Shri Sant Bux
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Singh from the Congress benches
said that their foreign policy has
stood the test of time. It has really
stood the test of time because it is
because of this foreign policy that our
country was invaded four times during
the last twenty years and the fifth
invasion is in the offing. If that is
the success of our foreign policy, I
do not know what is meant by fai-
lure. The right to conduct foreign
relations is an attribute of sovereignty
and India could have a foreign policy
only when it became free. Prior to
that, the Congress did pass resolutions
on foreign policy but they were the
result of the demagogy of Pandit
Nehru who used to make comments
on foreign affairs and the great lea-
ders like Sardar Patel and Mahatma
Gandhi used to wink over them »&
the play things of a play boy. I do
not think they could be the basis of
the foreign policy of a free country.
The foreign policy of a free country
has to be guided primarily by national
interests, The considerations that
have been guiding it—like plati-
tudes, Jike world peace, Panchasheel,
charity, etc, have no place in the
toreign policy, and even this talk of
non-alignment which has become the
sacred mantram of our foreign policy
Is also not relevant today. The foreigm
policy is a policy; it is not a princi-
ple. So far as non-alignment is con-
cerned, every couhtry in the world has
to be both non-aligend and aligned.
In the disputes of others, in which we
are not directly involved, we have
to be non-aligned; we should be non-
aligned. We should not go and put
our nose everyWhere. But in other
matters, where our interests are im
involved, where we are fighting, we
have to make friends. Every coun-
try in the world is both aligned and
non-aligned at the same time, Even
countries like USSR and USA which
can afford to be non-alignea, which
are so strong, and which can go alone,
even they are aligned: Russia is in
the Warsaw Pact and America ig in
the CENTO and SEATO. The great
non-aligned friend, Nasser of UAR,
has also military pacts with Iraq and
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Syria. Therefore, this fetish about
ron-alignment must go. India needs
%0 be non-aligned; in the quarrel bet-
ween Russia and America, estrange-
ment between which is now fortu-
nately disappearing. We should be
non-aligned in the quarre] between
Arabs and Israel. But there, we have
pot remained non-aligned. But, when
we are fighting with Pakistan and
China, we eannot be non-aligned. We
need friends; Pakistan has friends and
China has friends and we also need
friends. And therefore, we must be
very clear as to what we mean by
non-alignment.

The foreign policy of any country
has to be primarily guided by three
factors: its geopolitical situation; its
need for security and the attitude of
its immediate neighbours. The atti-
tude of its immediate neighbours and
ite relationship with the immediate
neighbours is the main guiding factor
in the foreign policy of any country.
Our immediate neighbours are Pakis-
tan and China.

What is our policy towards Pakis-
tan? Pakistan is our born enemy.
The very existence of Pakistan,
depends upon keeping up her tension
with India. If Pakistan learns to live
in peace with India, then the very
basis of her existence as a separate
#tate will disappear. And therefore,
whoever may be the ruler of Pakistan,
he will keep up tension with India,

Now, Kashmir is not the cause of
tension with Pakistan. It is the result
of that tension. Even if we give
10 Kashmirs to Pakistan, even if we
give away Delhi to Pakistan, even
then, Pakistan will remain gur enemy.
It is the basic fact about Pakistan
which we should keep in mind. We
must also remember the character of
Pakistan. You cannot deal with a
man, you cannot deal with a country,
without understanding the character
of that person, or that country. The
rulers of Pakistan are bullies. That
is their character. That is born out
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of their inferiority complex. The
other day, Shri Mahant Digwijai Nath.
said in the House that because somne
of military and economic pressure
some of the weaker elements among
Hindus became converts to Islam, and
somebody objected. But that is a
historical fact. To cover that inferio-
rity complex, they indulge in bullyism,
and that bullyism and goondaism of
Pakistan rulers has paid them divi-
dends. They got Pakistan by adopt-
ing that policy towards the Congress.
The same policy they are continuing
to pursue towards India. If we look
into the Indo-Pakistan relations for
the last 20 years, we will find that this
goondaism and bullyism has paid them
rich dividends. When they attacked
India in 1947, they got some 40,000
sq. miles of our territory in return.
They again scored over India in res-
pect of the canal waters plus about
Rs. 80 crores in the bargain. When
they attacked our territory—Lathi-
tilla and Dumabari border—they got
two villages. If man knows that if
he adopts an. aggressive posture he
gains something by it; then, why
should he give up that posture? And
that is why Pakistan is showing an
aggressive posture. The only way to
deal with Pakistan is to adopt a firmer
and stronger policy. We know the
character of Pakistanis. I come from
that area. President Ayub belongs to
a clan akin to that of mine. In Pun-
jab, there is a saying about the Pakis-
tani character:

‘eIt W &1 e MEd A

That is, they have the front of a
tiger and the back of a jackal, They
are bullies and they are cowards. If
we deal with them strongly, they will
run away. But the difficulty is that
the people who have been dealing
with them on our side have proved
to be congenital cowards. We do not
need these congenital cowards. We
have need to deal with Pakistan firmly
and strongly. If Pakistan attacks one
village, then, we must attack five of
their villages. 1f they kill two Indians
then, let us kill 10 Pakistanis. Only
then Pakistan will learn to behave.
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This is the only policy that we can
adopt towards Pakistan.

1546 hrs,

[Surx C. K. BHATTACHARAYYA in the
Chair.)

But instead we are still talking
about the Tashkent spirit. It is dead
as dodo, [ was reading the report of
the Foreign Ministry, wherein they
have said that we are doing this; we
are doing that. Bug clapping cannot
be done with one hand and alone. I
say that Pakistan has buried the
Tashkent agreement. Let us not talk
about it. Let us not swear by it.
Pakistan has to be dealt with ip a
different way: and that is, we must
change our foreign policy towards
Pakistan. We must be firm and be
reciprocal in all m="{.v:  That is the
only way to deal witi: Pakistan,

We are told that since Pakistan has
opened a second [ront for us through
China and because we cannot fight on
two fronts, therefore, let us come to
terms with Pakistan. That is the most
foolish stand {o take. If we make
such a concession or submission to
Pakistan, because Pakistan has made
an alliance with China, Pakistan will
realise that this policy of alliance
with China has paid dividends, and
it will strengthen that alliance; it will
not weaken that alliance, Therefore,
any submission to Pakistan because of
this alliance would be wrong. It will
mot serve any purpose. It will only
have the opposite effect. The only
way to deal with Pakistan is that if
Pakistan could gpen a second front,
we also should open a second front
for her.

That brings us to the question of
Pakhtoonistan. The question of Pakh-
toonistan is a burning question. We
have a moral duty towards the Pakh-
toons and their great leader. The
Pakhtoons have nothing to do with
Pakistan. Afghanistan is the national
State of Pakhtoons. The Pakhtoons
want to have a separate State as part
of Afghanistan. Some Pakhtoons have
been brought under the control of
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Pal_:istan. They want to go back to
their homeland. They will have to
go back,

In this connection, I would like to
quote from Sir Kerr Fraser-Tytler,
from his book on Afghanistan; he is
not friendly to India or Afghanistan,
This is what he says in that book:

“Unfortunately, the Pathan
races, which make up the ruling
portion of the Afghan nation,
have spilled over their mountain
boundaries and spread down into
the plains, so that in large areas
of Pakistan dwell a people whose
affinities are with Kabul, so far
as they are with anybody, and not
with Karachi. As it stands at
present behind the artificial boun-
da_r_',r of the Durand Line, Afgha-
mstfn is ethnographically, eco-
nomically, and Beographically an
incomplete state.”

So, without Pakhtoon area of Pakis-
tan, Afghanistan remains incomplete.
The demand of the Pakhtoons is not
a separatist demand. It is an irreden-
tist demand. They must go back to
their own motherland, and we must
support them, and support Afghanis-
tan which never accepted the Pakh-
toon area as being part of Pakistan,
We must support the Pakhtoons in
their claim to go back to their mother-
land, in every way—morally, mate-
rially—and in going so we will only
be doing our duty towards them. That
will also be a second front for Pakis-
tan and that is the best policy that
we can follow towards Pakistan. We
have followed the present policy
towards Pakistan for the last 20 years
and we have seen the results; let us
change it now,

Now, let me come to China. Actu-
ally, China was never our neighbour
on the north. Tibet was our neigh-
bour. Our northern frontiers were
the Indo-Tibetan frontier, It was
never an India-China frontier. But
then, here again, our so-called tradi-
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[Shri Bal Raj Madhok] as bad as imperialists as any other,
tional friendship with China was Chinese ambitions in this respect
based on two things: Cultural prox- not only cover the Himalayam
mity, because China became Buddhists, slopes on our side but also includé
and secondly, geographical distance important parts of Assam. They
because Tibet lay between China and have their ambitions in Burma
India. Now, both of these have dis- also. Burma has the added dif-
appeared. Therefore, China today culty that it has no Mcmahon
stands as a natural rival of India in line round which to build up even

the economic fleld, in the political the semblance of an agreement.
field and in the military field. Our Chinese irredentism and Commu-

great blunder in the case of China nist jmperialism are different from
was that we allowed China to over- the expansionism of imperialism
run Tibet and here, 1 would like to  ©f the western powers. The
draw the attention of the House to a former has a clock of ideology
great document, a letter, written by which makes it ten times more
the late Sardar Vallabhbhai Patel, as  9angerous.

early as Tth November, 1950, to the In guise i

late Pandit Nehru, when Sardar Patel e!m;::,: lie co::feal;?lwl:ﬁg:il,
came to know sgbout the Chinese national and historical claims.
invasion of Tibet. I crave your in- The danger from the north and
dulgence for reading it in extenso, north-east, therefore, becomes
because I think it is something which both Communist and imperialist.”
.every Member of the House, irrespec-
tive of party affiliation, must ponder

over coolly.
“In these circumstances, fteo
Sardar Patel, in his D.O. No. 821 make people alive to the new

DPM|50, dated 7th November, 1950, danger or to make them defen-
said—it is a long letter, and so I ahall sively strong is a very difficult

Then he continues:

read only some relevant extracts: task indeed, and that difficulty
. can be got over only by enlight-
“Their last telegram to us is an ened firmness, strength and a clear
act of gross discourtesy, not only line of policy.
in the summary way it dispoves . . . .

of our protest against the entry
of Chinese forces into Tibet but Any faltering or lack of deci-
also in the wild insinuation that siveness in formulating our objec-
our attitude is determined by tives or in pursuing our policy %o
foreign influencea. It looks as attain those objectives is bound
though it is not a friend speaking to weaken us and increase the
in that language but a potential threats which are so evident.

enemy."” . . . .
It was on the 7th November, 1850, Hitherto, the Camuni;:m Pul-:y
that Sardar Patel was writing to the of India has rtét;nd m::mi:t b:: J,
effect that China was behaving as a in <;ontacting mrl;‘l;; o; a
potential enemy. I wish that the or in !etﬂntsc alf-tpp i m’]‘hﬂ:
people of India, the Parliament, the literature, etc., from o
Congress party, had heeded the advice had to contend with difficult Bur-
of Sardar Patel at that time. Then, mese and Pakistan frontiers on
Sardar Patel continues: the east or with the long seabroad.

ardar =4 ' They shall now have a compara-

i i of access io

“Recent and bitter history also tively easy means
tells usntthat Communism is no Chinese Communists and through
shield against imperialism and Fhem to othe.r foreign (i:',ommun-
that Communists are as good or ists. Infiltration of spies, ffth
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columnists and Communists would
now be easier. Instead of having
to deal with isolated Communist
pockets in Telangana and War-
rangal we may have to deal with
Communist threats to our secu-
rity along our northern and north-
eastern frontiers where, for sup-
plies of arms and ammunitions,
they can safely depend on Com-
munist arsenals in China”

This is what Sardar Patel wrote
to Pandit Nehru on Tth November,
1850. Every word that he said has
proved to be prophetic. I wish even
now the Ruling Party, not only the
Ruling Party but all the nationalist
parties in India, heed these words of
Sardar Patel and adopt a realistic
policy.

What can be a realistic policy to-
wards China. The first thing is, to
see that Tibet gets back its freedom.
There can be no greater falsehood,
there can be no greater travesty of
truth than to say that Tibet is part of
China. Tibet was never a part of
‘China. Tibet has an independent his-
tory of 2500 years. According to
Tibetan Chronicle the first indepen-
dent king of Tibet was a son of India,
.the son of Paranjit of Koshal who was
a contemporary of Lord Buddha.
They got the script from India, they
get the religion from India, they had
all the trade with India. In fact, if
Tibet has any link commercially, eco-
nomically, culturally or politically, it
is only with India. Whatever link
they had with China was because of
the Manchu Emperors. The Manchu
Emperors were religious followers of
Dalai Lama. They looked upon
Dalai Lama as their guru. It was
on that basis that some kind of rela-
tionship was established. But in 1811
when the Manchu Emprerors were
gone, when the Manchu dynasty was
overthrown, immediately Dalai Lama
said that their relationship was with
the Manchus and now that the
Manchu dynasty was gone they had
no relationship with China, This is
a historical fact. We have admitted
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that. Our relationship with Tibet is
based on Lhasa Convention of 1904
and Simla Convention of 1914 and
they are binding on us even today.

Therefore, we followed a wrong
policy about Tibet. We should not
have allowed the Chinese to go inte
Tibet. What is worse we did a great
blunder when we accepted Chinese
suzerainty over Tibet under the
agreement of 1954, But that agree-
ment has never been worked by
China. China has already repudiated
that agreement. When they have re-
pudiated that treaty it is no longer
binding on us. Therefore my appesl
to you is the first thing we have te
do about China is that we must repu-
diate the treaty of 1954 and give back
to the Tibetans the right of freedom.
And we as a neighbouring country,
as a people who believe in freedom,
as a people who believe in humam
rights, as a people who stand for
oppresed people, we must take wup
their case in the United Nations and
outside. We must work for the free-
dom of Tibet. Until and unless Tibet
is freed there can be no peace im
Asia. I have here a statement made
recently by HH. the Dalai Lame
wherein he says:

“We firmly believe that for the
lasting peace of Asia and of the
world the two great nations, India
and China should remain at peace.
But we also believe that unless
Tibet is restored her freedom and
created into a demilitarized zone
that peace will not be achieved.”

If we want to have peace in Asla, if
we want to have peace in this part
of the world, it is mnecessary that
Tibet must get back its freedom and
Tibet should hecome a demilitarized
zone between India and China. This
must be the first gbjective of our
foreign policy in regard to China.
Secondly, we must break diplomatic
relationship with China. Tt is no use
maintaining it. Our Embassy there
is not a window on China; it is a pri-
son for our diplomats. Let us close
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it. Thirdly, we should stop support-
ing China's entry into the United
Nations, Fourthly, we should try
and create closer relations with coun-
tries which are threatened by China.
China is a big giant. China has
always been an expansionist power,
To deal wi'h China we must have
friends. To those who say that we
and China are traditional friends, we
bave never quarrelled, I.must say
that they are misinformend, The em-
pires we had, in SE. Asia—the
Champa Empire, the Sailendra Em-
pire, the Shri Vijaya Empire, fought
long and bitter wars with China,
Therefore, we must formulate a posi-
tive China policy and we must follow
it. I know some of my hon. friends
will not agree with this. They re-
present a lunatic fringe of India, they
do not represent the people of India.
Therefore, the saner people, honest
people, democratic people, nationalist
people of India who constitute the
large majority of Indian population
must formulate a postive policy and
that policy we must implement with
firmness and determination,

Our other neighbours are Nepal,
Ceylon and Burma. These are small
countries but these countries are very
important for us. These countries are
very near to us. Nepal is nearest to
ws, But for some time she drifted
away from us, and gave permission
to China to build Lhasa-Kathmandu
Road. It was out of reaction. The
King of Nepal came here and he did
not get a good reception. Later, he
was invited to China and given a red
sarpet reception and he signed the
treaty. Later on, when I went to
Nepal I talked to the people who
sount there. They felt that they had
sommitted a mistake, but they could
not get out of it. Therefore, if these
sountries show some leaning towards
China, countries like Nepal, Eurma,
Cambodia ete., it is not because they
like China but because they have
lost faith in India. Let India stand
up to China and then gll these coun-
tries will be with us and not with
China, They know that China is an
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expansionist power, a dangerous bar-
barian. They weuld like very much to
be with India.

Therefore, my submission is that we
must try to develop closer relation-
ship with Nepal, with Burma, with
Ceylon, Combodia, Thailand and other
countries of S.E. Asia. They are our
own people. They are our kith and
kin, They are culturally a part of
us. But we must treat them as equals.
We should give up our policy of ‘big
brother’. Treat them as equals and
then you will see that they will be
our closest friends. These neighbours
we must befriend. This must be the
first objective of our foreign policy.
We must also pay greater attention
to Japan and South Korea. India in
fact must learn to look to the pacific
instead of the Atomatic in the days
to come.

Then I come to West Asia. I need
not say much about it because my
hon, friend, Shri Masani has dilated
upon this question in detail. I want
only to refer to Shri Chagla's speech
in the United Nations where he said:

“To us, therefore, the philoso- -
phy of tolerance, peace and co-
existence, is natural and the ideas
of violence and war repugnant.” .

I ask Mr. Chagla, where was this
policy of co-existence when Nasser
was threatening Israel with extinction,
1 wish he had remembered this thing
at that time. If you really stand for
co-existence then you must reverse
your policy about West Asia. We do
not want to stand with Israel. We do
not want to stand with the Arabs,
We want to follow your policy, the
policy of non-alignment, in West Asia,
just as the Arabs followed a policy
of non-alignment in our dispute with
Pakistan, in our dispute with China,
We want to be friendly with Israel.
We want to be friendly with UAR.
But we cannot give the right of veto
to UAR, to decide as to who others
can or cannot be the friends of India.
Just as Nasser says: “I am a gond
friend of India and at the same time
1 am a good friend of Pakistan, =&
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good friend of China”, similarly, we
should tell Nasser: “We are good
friends of you but we are good friends
of Israel also”. Had we diplomatic
relations with Israel we would not
have been misled. Shrimati Indira
Gandhi said on 7Tth June here that
they could not think that a war was
coming and therefore they could not
evacuate our troops from Gaza. He
-evaguate our troops from Gaza. Had
we a window in Tel Aviv we could
have known that war was coming.
Actually I did tell the Minister that it
seemed to me that a war was coming.
It is argued that Israelis killed our
soldiers., Is that true? Hold an in-
quiry. Is it not a fact that UAR put
its puns at a place near our camp?
Is it not a fact that three of our
scldiers in a jeep were killed by a
mine of UAR, the so-called friendly
-country? Let us, therefore, not blame
only Israel. It was our fault. If any-
body is responsible for the murder of
our 14 jawans, it is the Government
-0of India, the Defence Minister of
India and the Prime Minister of India.
They are primarily responsible for
the murder of 14 of our young jawans,
Why could you not evacuate them?
I money more important than the
lives of our jawans? If Canada could
airlift . . . (Interruptions). I refuse to
yield. If Canada could airlift 800
members of her forces why could we
not evacuate our jawans and save
them from death? Therefcre, it is
no use blaming Israel or UAR if their
shells and mines killed 14 of our
jawans. We have to blame ourselves.

16 hrs,

1 want to say one thing more about
West Asia. We talk of the Arab
world, There are 13 Arab Stateg but
there is no Arab unity. We must
.deal with every Arab State, as with
any other State in the world, on bila-
teral basis. Jordan is our enemy; I
refuse to treat Jordan as our friend.
Syria is our enemy; I refuse to accept
Syria as our friend. Saudi Arabia is
rour enemy; I refuse to accept it as
sour friend. They all supported
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Pakistan. UAR was neutral and 1
want to be neutral towards UAR,
Therefore, deal with every Arab State
on a bilateral basis, and the basis
should be reciprocity and mutuality
of interest. Reciprocity and mutuality
of interest could be the only basis of
any worthwhile foreign policy. Let
us not talk of the Arab world. There
is no such thing as an Arab world.

The diplomatic recognition that we
have given to the Arab League must
be withdrawn. The representative of
that organisation has been doing mis-
chief in this country, He has been
instigating the Arab students to break
our Indian laws. This must not be

tolerated. He must be kicked out.
We must not recognise the Arab
League. You must know the coun-

try’s opinion, the public opinion. Now
you are completely cut off from it.
You are more cut off from public
opinion than our British rulers of
past. That is another aspect. There-
fore, I would appeal to you that you
should review your policy in regard
to West Asia,

Then, about the twps big powers,
USA and USSR, I have to say that
we should try to be friendly with
them. We should not rub them the
wrong way. But, at the same time,
let us not depend on them too much,
None of them wants India to become
a great power in its own right.
Whenever they give us help, they
take the price for it. America helped
us and they got their price in the
devaluation of the rupee, Russia help-
ed us and got the price in the form
of the Tashkent agreement. What
are the Russian newspapers and her
Radio “Peace and Progress” doing?
They are interfering in our internal
Affairs. They are boosting Kamaraj
and India Gandhi, condemning Shri
Morarji Desai and Shri S. K, Patil. I
io not hold any brief for Shri Morarji
Desai, nor have I any enmity for
Shrimati Indira Gandhi. But how is
it that a friend'y foreign country in
this way, in this blatant and ugly
way, is interfering In the internal
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affairs of our country?! Much has
been said about CIA. I also condemn
CIA and their activities, But I con-
demn Russia also. Why is she inter-
fering in our affairs? Their Embassy
prepare the material and send them to
New Age, and through New Age that
enti-Indian material is spread in this
eountry. Therefore, I say, I want to
be frindly to Russia, I want to be
friendly with America but, at the
same time, I submit, do not be too
much dependent on them. I do not
agree with Shri Masani when he says
that we should have their “joint
guarantee of nuclear umbrella, We
cannot depend on America, we cannot
depend on Russia. We must gtand on
eur own legs and we must have our
ewn atomic weapons to defend our-
sclves,

Then., we must pay more attention
to the countries of Latin America,
Africa and East Europe. They are
getting out of the clutches of USA and
USSR, They have got a lot of
affinity and community of interest
with us, We must pay more attention
tn our relationship with such coun-
triess, Then we must pay more
attention to those countries like
Mauritius, Trinidad, Surinam and
Guiana where people of Indian origin
are there in large numbers. They
are peaceful countries, They are our
firm friends in United Nations and
outside. We must pay greater atten-
tion to their needs and interests,

Another object of our foreign policy
must be to see to the interests of
overseas Indians. Everywhere over-
geas Indians are being kicked away.
Since freedom we have failed to pro-
tect their rights. We must do some-
thing for them. What is happening
in Aden? What has happened in
Kenya? Are they not matters of
shame for us? We must change our
poicy and we must see that interests
of our overseas brethren are also
protected and respected.

When we are discussing a foreign
policy, we must also see to it that
policy is properly interpreted and pro-
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perly implemented, That work ig
done by the Foreign Office, Our
Foreign Office is literally a Foreign
Office, It has an American lobby, it
has a Russian lobby, it has a Chinege
lobby, it hag a Pakistani lobby and
it has an Arab lobby; but I wonder
whether it has any Indian lobby.
Make it an Indiafi Foreign Office. In
this Foreign Office, there are people—
I would be failing in my duty if I do
not refer to it—like Mr. Azim Hussain
about whom people have serious mis-
givings. He has emotionally more
links with Pakistan and Arab coun-
tries. Make your Foreign Office real-
ly Indian Foreign Office and let it
safeguard Indian interests,

Mr. Chairman: The hon, Member:
has referred to the name of a member
of the services. They should not be
n'entioned like this. Please do not
use their names,

Shri Bal Raj Madhok: I know the-
Then, this Foreign Office is
dominated....

Shri Chandra Jeet Yadav (Azam-
garh): Sir, on a point of order. The
hon, Member has named a particular:
officer by name.

Mr., Chairman: I have
drawn his attention to it.

already

Shri Chandra Jeet Yadav: Please:
listen to me., The hon. Member has
referred to the name of an officer who-
cannot defend himself in this House.
He must withdraw that, because the
officer cannot defend himself in this
House.

Mr, Chairman; What is the point
of order?

Shri Chandra Jeet Yadav: My point
of order is this. A serious allegation.
has been made . .. (interruptions)
Please do not shout.

Mr. Chairman: Let us hear the:

point of order.
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Shrl Chandra Jeet Yadav: The hon.
Member must withdraw the allegation
which he has made against the officer.
Otherwise, it should be expunged
from the proceedings.

Shri Bal Raj Madhok: I have given
expression to the misgivinigs of the
people. I have not made any allega-
#on, I have said that there are serious
misgivings in the public mind. I
have not made any allegations.

Mr, Chalrman: He may resume his
seat, This is & point to which the
attention of the Speaker has to be
drawn, whether the name mentioned
by the hon. Member should remain
en record.

Shri Bal Raj Madhok: As a repre-
sentative of the people I must enligh-
ten this House about the feelings of
the people, the misgivings of the
people. Only that I have mentioned,
1 have not made any personal
allegationg against him.

In our Foreign Office we musi try
to have such officers as are attuned to
our needs and our way of life If
India needs to nationalise anything, it
is the Indian Foreign Office that has
to be nationalised. We are having
efficers in our Foreign Office, we are
maving diplomais, who look more
Hnglish than Indians. We need dip-
Jomats who feel, live and behave
like Indians. I particularly siress that
we should use more of Hindi in our
Foreign Office. I have seen it, and
many Ambassadors have told 'me, that
because English is used we cannot
keep our secrets because even our
shauffers and sweepers get them. So,
in our Foreign Office we should see
that Hindi is used more and more so
that our secrets and our national
honour are maintained.

In the end I would say that we
should give more opportunities ¢o
the young IFS officers. The ICS mono-
poly of the Foreign Office should go.
We know that there are some good
ICS officers. Let us send them for ad-
ministrative jobs in Kashmir and
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Nagaland. Then, in our important
foreign missions, particularly in coun-
tries like USA and USSR, we sghould
have more public men. Dr. Radha-
krishnan as our Ambassador in Russia
did more for our country than any
career diplomat could do. Therefore,
more attention should be paid to the
appointment of right type of per-
sonnel in the diplomatic missions in
crucial countries like Japan, USA and
U.S.S.R.

In conclusion I would say that fore-
ign policy is not a party question. All
over the world foreign policy is look-
ed upon as a bi-partisan thing. It is a
national question. In foreign policy
and ‘matters relating to foreign coun-
tries we should appear to be one. But
unfortunately, for some time past, that
is not the case because the Govern-
ment has become oblivious, govern--
ment has become disdainful to the
public opinion. This must go. I would
suggest that inside the House, as also-
outside the House, a consensus should
be created in regard to all matters of
foreign policy whether it is Pakistan,
China or West Asia, so that what-
ever our differences in the country
may be to the outside world we may
appear as one. Initiative in this re-
gard must come from the ruling party
and not from the opposition. If they
take the initiative and if they keep
the national interest above all—ideo-
logy must not come in, party interest
must not come in and only national
interest must be uppermost—we can
have a really national policy, a  bi-
partisan foreign policy regarding all
problems concerning our neighbours
and other countries also.

Mr. Chalrman: I hope, the hon,
Member who spoke just now would
agree with me that the particular
name that he mentioned should be
deleted from the record.

Shri Umanath: No, Sir.
Mr. Chairman: I have not invited

Shri Umanath, I have invited the -
hon. Member who spoke just now.
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Shri Umanath: Whatever you do
must be within the rules. With regard
to expunctions there are rules.

Mr. Chairman: Shri Umanath has
not followed me; I have not invited
Shri Umanath,

Shri Nath Pal: But Shri Umanath
has got a right <o give you advice.

Mr. Chairman: I have requested
the hon. Member who spoke just now
to agree with me that this particular
name which he mentioned might not
be kept on the record. That is for
him and not for Shri Umanath to
say.

st wzw faaw; atodal : & war
ifs wr amatmaca@ar  wser
gar, afsy saam F faar mar g,
T EAW F) gHFT T FIEAWA
QU FAW AG g AT | BRI
F @Az B fara @3, sas
qAIFT TG g AT wd @
o qdr wgem F1 A1 mwEAEAT
FrarE g, IT ¥ ®€ wgaq F AA T,
AT am fema #1 ara 7w A
it foe fedt A a'awg & e o
AFAT FT HIATEAT AgE &Y AFAT |
agi wrst a4 GAT AEY gurd A afacy
# |r 71 T3 grArafao

WY WA A TG (WA
awrta wgiam, & swifas FEcd
ST A w1gar § fw ag T amow
F &, wife €7 F mwadte W
3 e AR AW amw & FA
1fga | -

Shri Bal Raj Madhok: T em not a
new Member of this House; I have
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been hetre previously and I know that
names have been mentioned. Of
course, I did not want to do it but I
would have failed in ‘my duty towards
the people if 1 had not given expres-
sion to the misgivings of the people.
I have done a national duty. It is for
the Minister to remove the misgiving.
I refuse to withdraw it.

Shri R. K, Sinha (Faizabad): Sir, 1
rise to support the foreign policy of
the Government of India. Before I
come o the major points which this
House must consider I want to draw
the attention of the Minister of Ex-
ternal Affairs to a very small thing
which might have had no importance
a few years back but which might be
very useful now.

India would be celebrating the cen-
tenary of Mahatma Gandhi’s birthday
shortly. My atention has been drawn
to a book recently published in India.
Dr. Pramod Vyas, the author of the
book entitled “Dawning on the Capi-
tol” has reproduced a resolution pass-
ed by the U.S. Senate and the House
of Representatives approving the
creation of a Gandhi memorial im
Washington D.C. The resolution was
moved in the U.S. Congress by Con-
gressman Emanuel Cellar of New
York. It may be noted that Congress-
man Cellar is a great friend of India
and wag very close ¢o Pandit Jawa-
harlal Nehru,

This resolution lapsed after 5 years
since the money for creating Gandhi
Memorial nexi to Lincoln Memorial in
Washington could not be aollected as
provided for in the resolution. I am
told by the author that Congressmaa
Emanue] Cellar has given him an
assurance that if the Government of
India is prepared to co-operate on this
project, he can revive the resolution
in the U.S. Congress . .. (Interrup-
tion).
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This has not appeared very import
ant te my hon. friends in the Oppo-
gition but, I think, iy o themorial of
Gandhiji ean Be petpetusted in  the
Unilted. States of Aderiea, (hat would
do great henout to our eeuntry.

‘Dur friends in the Opposition talk
of foreign inhtervention in this coun-
try and whenever they talk of foreign
intervention, the two speakers of the
Opposition who have spoken this
afternoon, mostly they talk of the
so-called Communist subversion of
India. 1 want to remind them of a
pamphlet which has been distributed
all ovér India by the leaders of the
Hind Natl Party, 42, Katra Moti Ram,
Amritsar, one of whose founders is
Shiv Shakti, which says:—

“Instead of corrupt Parlia-
mentary system which shall be
abolished forthwith, nation shall
be guided for 20 years under
Dictatorship rule to ‘make her a
strongest power on this planet.
After 20 years people shall be
asked to decide if they want
demoeracy or dictatorship and
their wish will be honoured.”

Ours is a parliamentary democracy.
This country of ours has given very
important and illumina.ing experi-
ments of ideology. My friends liave
tried to degrade the ideology of
Nehru, They have only agreed with
the word non-alignment when it has
suited  their interes:. Their non-
allgnment in West Asia means sup-
porting Israel on this issue. Many
spokesmen of the Opposition parties
will speak after me; some of them
have spoken earlier. I want to talk
only to those parties who swear by
the name of Gdndhiji. I need not
address myself.
Jana Sangh. ] want to read out what
Ganrhiji said about Israel and Zio-
nism. So said the Mahatma:—

. I have all my sympathieg with
-ihe Jews: -But sympathy does not
Ablind . me-to the requiremenis
1485 (AiQ) EAD--S. - ) S

to the Bharatiya.
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tled? Or do they want a double
home where they can remain at
will? The Palestine of Biblical
conception is not the geographical
tract. It ig in their hearts, But if
they must look to Palestine of
Geography as their nationa]l home,
it is wrong to enter it under the
shadow of British guns—"

now that of American guns—

“nothing can be said against
the Arap resis.ance in the face of
overwhelming odds.”

We have been told times oui of
number as we shall be told ‘this
afternoon or may be later that idem
of peace and non-alignment &nd non-
violence means that we should sup-
port Israel, that our non-alignment
should be sg stressed that Jewish im-
perialism and Zionism ghould be sup-
ported. If America or  Australia,
which insists on a white policy,
wanted to give g homeland to the
Jews, they could have had enough
space in Australia or America or
La.in America and Israel could have
‘been created there. That was not the
neeq of the hour. Thig region was a
forking point between three con-
{inents—Europe, Africa and Asia—
which were 'meeting at Suez; there-
fore, a trigger-gun of imperialism
had to be planted at the heart of
Asig and Africa. That is how Israel
was ‘created. £

Our friends forget that Israe]l was,
created- by 13 lakh Arabs being dri-
ven -sut .of their own homelond. I.
know, those Hindus, who have come
from Pakistan who agreed to co-exist
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there, cannot forget the communal
hatred to which they were put in
Pakistan. In the same fashion how
can those Arabs, who have been dri-
ven out of their homeland, forget the
Zionist imperialism which threw them
out of their homeland, which made
them homeless? This is to be re-
membered when we analyse the
question of West Asia,

Once also in 1956 there was im-
perialist aggression against the Arab
people, against the people of Asia and
Africa, but our friends in the Oppo-
gition never mention that. I am
ashamed of the fact that those who
call themselves socialists forget that
Nasser is also a soclalist. How is it
that the imperialist suported Zionist
socialism appeals to them but Nas-
ser's anti-imperialist socialism does
not appeal to them? When the bell
rings in their hearts, it is the jmpe-
rialist bell that rings. Whera is the
voice ordered from to speak in a
particular fashion? It is the order of
imperialism; it is the order that is
today perpetuating neo-colonialism in
the world.

When they talk of 87 embassies
being represented in Israel they
forget that the majority of the
world today, in spite of the fact that
nations have been bought and sold
in the United Nations, have voted
with the Soviet Union, with TUAR
and with India. Where is democracy?
If you take the consensus of the
people of the world, the majority of
the people of the worly are with the
Arab people. My friends would like
us to support Israel, Let me for the
sake of argument agree with them,
that we support Israel. What does it
mean? It means that we lose Rs. 100
crores worth of trade with the
Arabs; it means that we condemn
our Arap friends to hostility against
India; it means that we pive the
leadership of the Arab world to the
communally minded country of Pak-
istan, which is our sworn enemy. That
is what our Hindu communal friends
would like. They would like the
Muslim Brotherhood to be re-orga-
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nised. They would like g Muslim
fanatical bloc against India in ihe
United Nations and in the world. I
want you to look at the merit of non-
alignment policy. Would non-align-
ment policy have been successful if
China, Soviet Union and the whole
socialist worlg were against us? To-
day, the merit of Nehru's philosophy
can be seen in the fact that Soviet
Union supports us jn the face of
China and the Eastern Europe sup-
ports us against China. That ig the
success of it. Take the Arab coun-
tries, the Muslim countries, t may
be Malaysia, it may be Indonesia, it
'may be the land of Afghans which
our friends so violently mention. How
can they talk of Muslim support, Af-
ghan support, if they do not shed
their anti-Muslim obsession in this
country?

The success of our non-alignment
policy hag been that today China is
isolated from the whole of the soci-
alist world. China is a barbarous
country among the nations of the
world. That is the result of the suc-
cess of our foreign policy. The re-
sult of the success of the foreign
policy is that today the majority of
the Muslim countries in the world,
the majority of the Arab countries in
the world, the majority of the Asian
ang the African countries, are be-
hind the Indian people. The major
effect of the policy of non-aligrment
can be judged only in the context of
Pakistan and China in collusion, Our
frinds talk of [Pakistan and
China collusion. Let wus take it
on the basis of nationalism,
the absolute self-interest We want
to contain China. One of the most
successful efforts to contain China is
to isolate it from the socialist pres-
sures, from the Soviet Union and
from Eastern Europe. Has our policy
not succeeded in isolating China from
the rest of the world?

Let us take Pakistan. They want us
to go against Arabs so that we
might be in alllance with Malaysia,
in alliance with Iran, in alliance with
Turkey, which are in glliance with
Pakistan itself except Malaysia. What
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This country is among the four great
coming-up countrieg of the world, the
United States of America, the Soviet
Union, China and India. The destiny
of this country is that one day this
country, in the commity of the nations
of - the world, will assert its
foreign policy. We shall give honour
and dignity to this country and that
honour and dignity shall not come by
giving up the policies of Nehru. It
shall mot come by giving up
the policy of non-alignment,
the policy of militant nation-
alism, the policy of national self-
defence, on which alone we can go
forward. Nationa] self-defence means
not going into an umbrella of the
East or of the West. National self-
defence does not mean going to our
friends either in the East or in the
West. National self-defence means an
independent foreign policy, a policy
of independent India, by her own
sinews and . This can be
possible only if we fight against neo-
colonialism, if we fight against raci-
alism, if we fight against all the re-
actionary forces. That foreign policy
shall be a success and there may be
many grumblers in Opposition and
on this side but this country is a giant
country and we shall go forward and
forward in spite of all that grumb-
ling.

Mr. Deputy-Speaker: Hon, Mem-
bers may now move the cut motions
to the Demands for Grants relating
to the Ministry of External Affairs,
subject to their being otherwise ad-
missible.

Shri Bs navatar Shastri (Patna): I
beg to move:

“That the demand under the
head External Affairs be reduced
to Re. 1.7

[Excessive expenditure on .Indlcm
Embassies abroad. (2)].
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12174

“That the demand under the
head External Affairs be reduced
to Re. 1".

[Inadequate publicity by Indian Em-
bassies abroad. (3)].

“That the demand under the
head External Affairs be reduced
to Re. 1"

[India’s foreign policy on Viet-Nam.
4]

Shri Tenneti Viswanatham (Visa-
khapatnam): 1 beg to move:

“That the demand under the
head External Affairs be reduced
to Re, 1"

[Non-observance
1.

Shri Bal Raj Madhok:
move:

“That the demand under the
head External Affairs be reduced
by Rs. 100.".

[Need to formulate and exrecute a Te-
ciprocal policy towards Arab States.
(18)].

[Need to establish diplomatic relutions
with Israel, (17)].

“That the demand under the
head External Affairs be reduccd
by Rs. 100."”

[Need to develop closer relations with
the countries of South East Asia.
(18) 1.

“That the demand wunder the
head External Affairs be reduced
by Rs. 100.".

[Need to ertend effective support to
Afghanistan on the question of
Pakhtoonistan. (19)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”.

[Need to transfer the Nagaland affairs
to the Ministry of Home Affairs.
(20)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.".

[Need to take effective steps to secure
the liberation of Tibet. (21)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”,

of non-nlignment.

I beg to
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INwed to setury eompllance of Twsh-

kent Declaration on the part of
_ Pakistan. (22)].

“That the demand under the
hdhd Bxternal Affairs be reduced
by Re. 100,

[Need to give an Indian orlentatior to
Indil’s foreign missiots. (23)].

Shri Ramavatar Shastri: I beg to
move:

“That the demand under the
head other revenue expenditure
of the Ministry of External Affairs
be reduced to Re. 1.”.

[Provision of facilities of anti-Chihese

" propiegands by Dalai Lama in Indig
in the name of helping Tibetun ve-
fugees. (35)].

Sht . N. Mukerjee (Calcutta
North East): I beg to move:

“That the demand under the
head External Affairs be reduced
by Rs. 100",

[Government’'s indifference towards
the massive and ever escalating
brutality of U.S. operations in Viet
Nam. (42)],

“That the demand under the
head Externa] Affairs be reduced
by Rs. 100.”.

[Implications of India’s indissoluble
linkg with the anti-imperialist as-
pirations of Arab countries., (43)].

“That the demand under the
head Externa) Affairs be reduced
by Rs. 100.".

[Recent United Nations deliberations
over the imperialist-oriénled ag-
gression of Israel against Arob
 edlintries. (44)].

“That the demand under the
head Exteina] Affairs be reduced
by Rs. 100.".

[India’s attitude in regard to the pro-
posed nuclear non-proliferation
treaty. 45)1.
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“That the demand under the
head External Affairs be reduced
by Rs. 100",

[Government’s comtinued remissness
in offering full diplomatic re.
cognition to the German Democrs-
tic Republic. (46)].

“That the demand under the
head Externa] Affaity bé reduted
By Rs. 100.".

[Deley in opening 4 full<fledged Em-
bassy in Ulen Butor, Mangolian
People’s Republic. (47)).

“That the demand under the
head Externa] Affiirs be reduced
by Rs. 100.”.

[Abnormally heavy expenditure over
our missions abroad, (48)].

“That the demand under the
headq Externa] Affairs be reduced
by Rs. 100.".

[Desirability of adopting suitable {ni-
tigtives to ease and ultimately solve
problémns darising out of owr Ccome
frontdtion with China. (49)).

“That the demand under the
heag Externa] Affairs be reduced
by Rs. 100.".

[Need to devise ways and means of
bringing about better relations with

Pakistan, (50)].

“That the demand under the
head Externa) Affairs be reduced
by Rs. 100.".

[Failure to pursue o principled policy
in regard to the diabolic U.S. ap-
gression in Viet Nam. (51)].

“That the demand under the
head Externa] Affairs be reduted
by Rs. 100.".

[Failure in activating India’s leader«
ship in the International Commia-
fon fof Viet Nam. {532)1. -

wphat the demand under the
head Externa] Affairs be reduccl

by Rs. 100.". o
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[Feilups te yake note of the sinister
implications of grewing U.S. inter-
vention ageinst North Korea and
Cambodis. (53)].

“That the demand under the
head Extesna] Affairs be reduced
by Rs. 100,

[Non-ytilisation of Indigns trgined
under Governmant’s Foreign Lan-
guages Scholgrships Scheme in Emne
bassies and for External Publicity.
(54) 1.

“That the demand under the
head Externa) Affairs be reduced
by Rs. 108",

[Dangerous implications of the itera-
tion of India’s policy being one of
“containment of China”. (55)].

“That the demand under the
head Externa) Affairs be reduced
by Rs. 100"

[Government’s supine attitude to-
wards the acquisition by the UK.
and U.S. of island bases in the
Indian Ocean grea, (56)].

“That the demand under the
head Externa] Affairs be reduced
by Rs. 100.".

[Delay in decisions in respect of the
Pillai Committee’s recommendations
and the desirability of Foreign Ser-
vice reorientation. (57)].

“That the demand under the
head Externa] Affairs be reduced
by Rs. 100.".

[Dangers of Government's deflection

from basic principles of foreign
policy over the issue of Tibet.
(58) 1.

“That the demand under the
head Externa] Affairs be reduced
by Rs. 100.".

[Failure to comsolidate India's natural
posture of friendship with the Hima-
layan States, (59)].

“That the demand under the
head External Affairs be reducea
. by Rs, 109.”.

[Failure to take energetic
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[Failure to keep track of and place an

eutire ban on the opergtions of ghe
Amerigan CLA. in Indis, (80)).

“That the demand under the

head Externa] Affajrs be red
by Rs. 100", i

[Failure to prevent persons like Reita

Faria and Zubin Mehta from behav-
ing gbroad in a manner mast dero-
gatory to India’s prestige. (f1)).

Shri M. R. Masanl: I beg to move:

" “That the demand under the
head Externa] Affairs be redused
by Rs. 100.”.

steps to
secure guarantees against nuclear
blackmail by Communist China
?:2,;‘] the US.A, and the U.S.S.R.

“That the demand under the
head Externa] Affairs be reduced
by Rs. 100.”.

[Fgilure to take an objective and im-

partial attitude in the dispuie bet-
ween Istael and the Arab countries
and to work fer a just and stable
peace in West Asia, (63)].

“That the demand under the
head Externa] Affairs be reduced
by Rs. 100.”.

[Failure to take energetic steps to per-

suade the Government of the United
Arab Republic to reopen the Suez
Canal in order to ensure speedy
shipments of foodgrains to meet the
urgent needs of a large section of
the Indian people. (64)].

“That the demand under the
head Externa] Affairs be reduced
by Rs. 100.”.

[Failure to sever diplomatic relations
with Peking in the face of the bruta!
ill-treatment and humiliation of our
diplomats in violation of internatio-
nal law. (65)].

‘““That the demand under the
head Externa] Affairs be reduced
by Rs. 100.".

(Fgilure to take the initiative and to
join in evolving a system of regional
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security against Chinese Communist
erpansionism along with Nepal,
Ceylon, Burma, Thailand, Malaysia,
Singapore, Indonesia, South Viet-
nam, Phillippines, South Korea, Re-
public of China, Japan, Australia
and New Zealand. (66)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.".

[Failure to express solidarity with the
Government and people of South
Vietnam in the defence of their
country against aggression and sub-
version through guerilla warfare
on the part of the North Vietnam-
ese satellites of the Chinese Com-
munist regime. (87)].

“That the demand under the
head Externa] Affairs be reduced
by Rs. 100.”,

[Failure to recognise His Holiness the
Dalai Lama as the Head of a Tibe-
tan Government in Exile, (68)].

Shri Srinibas Mishra: I beg to
move:

“That the demand under the
head Externa] Affairs be reduced
to Re. 1",

[Failure to pursue correct dynamid
and neutral foreign policy. (1)].

“That the demand under the
head External Affairs be reduced
to Re. 1"

[Failure of missions abroad to work
with efficiency and prompiness.
(69)].

“That the demand under the
head Externa] Affairs be reduced
to Re. 1”.

[Failure to take positive line for stop-
ping genocide perpetrateq in Tibet.
(700 1.

Mr. Deputy-Speaker: The cut
motions are now also before the
House.

Shri H. N. Mukerjee (Calcutta
North East): Mr. Deputy-Speaker,
Sir, the Ministry of External Affairs
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Demands for Grants would requre a
second look by the House because
they total] some Rs. 33 crores, show-
ing an increase of nearly Rs, 9 crores
from the previous year, an increase
largely on account of devaluation, the
noose we wore round our neck on
U.S. advice. We notice also a high
proportion of allowances and discre-
tionary expenditure to the pay of
officers, which is to the extent of
Rs, 46 lakhs and Rs. 163 lakhs respec-
tively, to Rs. 35 lakhs in the Secre-
tariat, and it is much larger in the
Embassies, which is to the extent of
Rs. 193 lakhs and Rs. 206 lakhs, to
Rs. 39 lakhs. It requires some ex-
plaining, particularly when our coun-
try, is so short of funds,

We have, among our foreign re-
presentations, such organisations as
the High Commission in London, and
we have yet to meet anybody, any
Indian in the UK., who has a good
word to say about the High Commis-
sion. The officials there, who grovel
when a Minister of sorts appears om
the scene, ignored or tried to patron-
ize artistes like Balasaraswati and Ali
Akbar Khan. The memory still rank-
les, in regard to the mannerisms pur-
suej by the people in our High
Commission in London.

It is notable also that the morai
authority, which ought to emanate
from principled pursuit of policy, is
entirely absent so far as the Minis-
try of External Affairs ig concerned.
So, we discover a Reita Faria snook-
ing her thumb at Mr. Chagla and go~
ing off entertaining the neofascist
American soldiery in Vietnam, and
also Zubin Mehta, whom our President
has decorated, extending his allegi-
ance from western music to western
political policies and jubilantly Euk-
ing part in Tel Aviv demonstrations
which were held in order to celebrate
the victory of Israel, which had bru-
tally attackeq and killed Indians in
the United Nations Expeditionary
Force.

I must, however, have a good word
for the Government's West A_sla
policy, which, quite understnndab_ly_,
has come under fire from the distin-
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guished representatives of Reaction,
with a big ‘R’. If I attempt, even
remotely, to answer some of the fairy
tales which they have so cleverly
tried to convey, I shall be diverting
my time, I must say that the Gov-
ernment has played an honourable
role in consistently opposing Israeli
aggression and upholding the cause of
Arab people, The Arab people, who
live in the world’s most strategic
area, the cross-roads of Asia, Europe
and Africa, were fighting for freedom
from the yoke of imperialism, who,
lured by oil which gears their power
machine, want to keep them in varie-
ties of sujection.

Who would not have lively sym-
pathy for the Jewish people who have
suffered throughout the Centuries
massive agony and anguish in spite
of the tremendous talent which they
possess. But nol in the know of
world events, unless they choose to
shut their eyes like some of my hon.
friends there, can believe that Israel
is a sort of innocent, little lamb set
among big bad wolves, Israe] is, on
the contrary, the American Trojan
horse planted in the Arab world—the
superbly armed enclave of interna-
tiona] Zionism, g perennia] pistol aim-
eq straight at the heart of Arab free-
dom,

I am told, I read somewhere in
some reputable journal, that there is
an insolent inscription at the main
gate of Israel's Parliament, Knesset,
which says:

“Our State extends from the
Euphrates to the Nile.”

It is an irony of history that exact-
ly like the Hitler fascists, at whose
hands the Jews have suffered the most
unspeakably horrid tortures, the over-
weening israeli aggressors, alded and
abetted by the Uniteq States, the
United Kingdom and West Germany,
in particular, are spouting notorious
Nari shibboleths of geopolitics, of
lebensraum, of a ‘new order' and
“vital frontiers’ in the Middle East.

ASADHA 24, 1883 (SAKA)
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We have just heard something about
the israeli treatment of Palestiniap re-
fugees, which has been infamous.
Their behaviour towards the forcibly-
driven out population of Gaza, Jer-
uslem and other areas and also against
non-combatant civilians generally is
a cruel disgrace. Like the soil of
Viet Nam, the soil of the land of the
Arab peoples has alsp been drenched
with napalm and terrible crimes
against the civilian population have
been and are being perpetrated.

‘We hear of Western Powers having
a guilt complex about the persecution
of Jews and so befriending Israel. If
they really felt guilty, and since they
are concerned only with European
Jewry,—angd they do not care for
Indian Jews who went and found ou$
what their experience was in that
part of the world—if they care only
for European Jewry who dominate
Israel, why did they not carve out a
slice from Nazi Germany after the
victory over them and set it up as a
Jewish State? No, their intention has
been and still is to use international
Zionism as g weapon of imperialism,

So, the recent ugly happenings are
all part of a single imperialist plot
whose monstrous face we face from
the Mekong river to the Sinai desert.

I am glad we played our role in the
UN, but the resolution sponsored by
non-aligned countries failed to get the
required two-thirds majority, for the
very obvious reason that the United
States bent on protecting her clients
opposed the proposition, The simple
resolution had asked no more than
that Israel should relinquish territorial
gaing secured through aggression. A-
part from the fact that this is an
undisguised attempt to legitimise ag-
gressie, United States has indicated by
her attitude in the United Nations
and also elsewhere in ‘the past that
at no time is she going to give up a
cold war advantage, My friends of
the Jan Sangh and others should bet-
ter take note of it in regard to our
relations with Pakistan
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We have seen in the United Nations
under the leadership of the United
States a brutal display of realpolitik,
and  if all nations go about in this
particular faghion, then good-bye te
peacs and to hopes of the future of
humanity,

Indin's stand on this issue has been
besically correct, although from time
% time op account of the fear that
she may be rapped over the knuckies
in regard to American aid, she has
muted her criticism of the US and
British positions. We have a habit, it
seems of taking firm positions and
then watering it down stage by stage.
We have to avoid it if we want to
maintain our image as a really
effective country. Immediate healthy
reactions are tomed down when the
effect on alj programmes is recallled.
And ludicrous as it may seem, even
Pakistan has managed to get almost
as much kudos in the United Nations
as India has got. In regarg to this
aid, we have got this Bell report, The
slogan in this country should have
been and should be at the present
moment "To hell with Bell' and all
that sort of thing, if aid-givers try to
dominate our policy. But, of course,
we get frightened and we get cold
feat and that is why in the United
Nations and elsewhere, we sometimes
fail to keep up to the posture that we
ought to keep up. We must resist
unprincipled compromises. The issue
must be isolated as one of Israeli
vacation of aggression. All other
questions are secondary and can be
taken up separately later on,

With the effrontery that comes na-
turally to itself, United States impe-
rialists pretenq to advice us to make
up with Pakistan. My hon. friend
Shri Bal Raj Madhok should note that
the prime reason for our bad rela-
tlons with Pakistan is not that Pakis-
tan is wicked and we are innocent and
dove-like and pure and all that. He
himself comes from West Pakistan
and the people there are of the same
sort as he is, and he is g very good
man as we know. It is not because
Pakistan is wicked and we are abso-
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lutely on top of the tree, the prime
reason for our bad relations with Pak-
istan is the American boosting by
Americap arms to brow-beat India out
of non-alignment.

We shull settle our problems bilate-
rally, not because we are told to dn
it by Bell or whoever it might be.
To these wolves who put on sheep’s:
clothing from time to time in order
to bamboozle us, we should know
what to do. But unfortunately, my
friend Shri Chagla—I am glad he has
come back; I did not want to say any-
thing behind his back—has from time
to time, particularly recently, begun
to specialise in making four pas. I
was astonished the day before yester-
day when he alloweq himself to be
hectored and bamboozled by strident
voices in certain parts of the House,
and in regard to an area where he
himself said there were disputes
which were pending. Of course, Pak-
istan had done something wrong
which we are trying to resist. He
was asked by Shri Prakash Vir
Shastri: “Would you throw the Pakis-
tanis out?’ I am quoting his statement.
reported on the 14th July, ‘Yes, Sir’,
replied Shri Chagla, ‘if that becomes
necessary’. He should throw the
Pakistanis out! I do pot know.
Shri Chagla should remember Tash-
kent. Shri Chagla has been, and 15, a
great lawyer. In international life as
well as in personal relationships, if you
come for equity, you must come with
very clean hands. Don't in the House
of Parliament talk in this fashion. It
is not done; it should not be done.
It gives a completely wrong impres-
sion of the policy of our country
abroad. We all have a responsibility
in regard to this kind of thing. Does
he not remember the unfortunate re-
marks Pandit Nehru was goaded into-
making in Colombo in August or Sep-
tember, 1062 which reverberateda
everywhere? Wherever you go, you
are confronted with that statement.
It was prised out of the mouth of
Jawaharlal Nehru. And here in this
House is Shri Chagla, in answer to am
interjection, talidng in thiy fashion.
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Mr. Depuly-Speaker: The remark
of Pandit Nehru he referred to was
made in Madrag, not in Colombeo.

Shri H. N. Mukerjee: May be in
Madras.

This kind of thing happens. There-
fore, I say, in regard to Pakistan, let
us not imagine that we are going to
have eterna] enmity with Pakistan or
with China or any other country on
this planet for that matter. It can-
not be so. Particularly, in regard to
Pakistan, if what the President says
from time to time, what the Prime
Minister says from time to time and
what Shri Chaglg also says from time
te time, is seriously meant, it is im-
portant that we go on taking imitia-
tivey for an understanding Our peo-
ple need it; our people wish it. They
want trade; they want cultural rela-
tYons. I come from a part of India
which is next door to East Pakistan,
where we speak the same language
and we want to come nearer to each
other. Talk is heard in this House
about a possible confederation. [Li is
very much in the future, in the remot>
future, But here and now we io not
tak, initiatives.

In regarq to Kashmir, we merely
£0 on saying that we would not discuss
it. For how long are you going to
keep up face before the world? Why
don't you release Bhaikh Abdullah?
Why don't we do it at this point of
time? What wag the initiative which
Jawaharlal Nehru had in mind before
he died? Or are his successors so
puny that they merely jump about in
pathetic bravado, knowing very well
that they cannot pursue jn action what
their words seem to purport, over=
taken by events and unable to steer
their way out of stress and strain? It
is a very serious matter. This kind
of thing happens over and over again.

Again 1 found Shri Chagla . yester-
day—and very rightly Shri Masani as
well ag Shri Madhok gloated over it;
it 1 were ip their place, T would also
have. . gloated over it—here.in this
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Houge speaking on behalf of Govern-
ment in a manaer which suggested
that the country accepted the position.
in yeagard to Tibet, in megard te
‘Chiness imperial exploitation of Tiket"
or something like that which was
meoted in the resolution before the
House. Whep he spoke, he talked:
about cultural genocide’. I do not
want to go into detail. But Tibet is
not an ‘out of this world’ unified mono-
lithic theocracy devoted to the pursuit
of nirvana. Tibet is very much part of
a world class and clan society in the:
last stages of decay, riven by sharp
eonffict, addicted to barbarous punish-
ments and saturated with supersti-
tion, corruption, blood-fueds and fac-
tional manouvres in which more than:
one mundane imperialist power topk
an active part. And there a revolution
comes; a change takes place. But in
regard to Tibet, he talks about ‘cul-
tural genocide’!

He talks glibly—I will put him on
the mat—about the “containment of
Chuna”. Jawaharlal Nehru never used
that kind of expression. He delibe-
rately would say: I shy away from
that kind of thing. It is an expres-
sion coined by perhaps a former friend
of Mr. Chagla, because he was ambas-
sador in Washington, Mr, Kennen who
formulated this word-containment of
China Mr. Chagla perhaps shares the
American obssessive fear of commu-
nism and ig reconciled to the idea of
America appointing itself as the cus-
todian of the world. But of course
things do not happen in that kind of
way. And so what do we do? We
lake brave postures. We dg not take
the country into confidence, even this
Farliament, in regard to the nuclear
non-proliferation business. Even now
we do not quite know what the Gov-
ernment has in mind. We  know
China has gone ahead and has got the
hydrogen bomb and God knows what
vther enormity and similar powers of
destruction. Peace hange today on
the balance of terror in the world, It
iy made somewhat more precarious
by the latest -Chinese performance.
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[Shri H. N. Mukerjee]

I would likg to say one thing.
However, we may view Chinaand her
recent ways—we have condemned
here, one and all of us, admiration for
this achievement has tp be there as
today we are still playing fifth fiddle
to western technology. [n China
things are happening which suggest
almogt some kind of anarchy over
there. But they have done this kind
of thing which after all is a very big
technologica] achievement. We have
a right to be indignant. Indignation,
impatience and evep impetuosity is
understandable when such incidents
take place as it did in relation to the
contact between India and China. On
either side much steam has been let
off and some of the doings on our side
were not particularly creditable either
and they are made worse by our pro-
pensity towards a pose of moral supe-
riority. It is a problem of a statesman-
ship and Mr. Chagla must try o rise
to the height of the occasion and the
opportunity which he hag got as the
Minister of External Affairs of this
country. Will it be right to proceed
on the assumption that China and for
that matter Pakistan also will conti-
nue for ever and ever to be actuated
by external malice towards India?
China has other and much greater
worries. Her present stance is wick-
«ed, it i3 mischievous, it is anti-Soviet
and to that extent it dg upsetting the
cause of our fighting against imperial-
ism. Mr, Surendra Pa] Singh who is
is having apprenticeship in foreign
affairs is laughing, for heaven knows
what reason. If he ig serious about
India’'s West Asia policy—I have
my doubts about it and I have
doubts about so many of the
crowd over there if he is scrious
about West Asia  policy, he
should know who jg trying to put up
a fight for freedom and fight against
imperialism, It is the Soviets who are
leading that fight all over the world.
That is being giverted and distorted
by certaip things which China ig do-
ing, by Chinese postures, by Chinese
pervergities which are +taking the
attention of the people away from
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serious anti-imperialist tasks. These
things have got to be remembered.
Whatever our feelingg in regard
China, we ought to know that her
present stance is aimed primarily at
the world's richest and most powerful
country, the Uniteg States. It mukes
no bones about its intentionsg towards
China. It is significant that the United
States gnd its friends would want the
Arabs to recognise Israel but the
United States refuses to recognise the
existence of China, recogniseg instead
Taiwan, Taiwan which has been a part
of China for many hundreds of years
before Columbus discovereq the con-
tinent of America.

Let us not raise unrealistic expecta-
tions in regard to what we can do
about the bomb. We have neither
the money nor the power; it is neither
practicable nor desirable for us to
join this ugly competition. We are
signatories to the Moscow Treaty.
Let us hope the Minister would tell
us that we are working for nuelear
free zones—not anything like the um-
brella which can be a very doubtful
propusition but nuclear free zones—
and ultimately for nuclear and other
kindg of disarmament I am not sure
it we shoulg sign on the dotted lime
if there is any particular hurry in re-
gard to the non-proliferation treaty.
We should retain our independent
right to a course of eonduct of our
own. But we should not go in for this
king ot insensible competition for
having the deterrent weapon in our
hand. This augmentation of weapon
meang nothing but the death of civili-
sation,

Now, admittedly, a modug vivendi
with China is to be worked for. If
we give it yp and get under one or
the other umbrella and indulge in
heroic words which we cannot trans-
late into action, it will be g tragedy.
Patience is called for; the stakes are
very high, and it would not do te
play into the hands of certain people
who have their own mischievous
motivations.

Now, I refer to the problem of our
Himalayan nelghbours, and of the peo-
ple who are our own in the sub-
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montane regions. Do we know, for
instance, what is going on inside
Siklkim? 1 read a cryptic American

comment; “we have two enclaves—
one in Sikkim and the other in
Morocco.”

And I hear in the internationa(
{ourist year which we are encouraging,
there are hordes of Americans going
there. And inside Sikkim, the poli-
tical tangle is there; The Government
should know more about it than I
do, of course. But we hear about it.
We never get this tangle straightened
out, The whole thing is there; it is
the link up: NEFA Nagaland the
Mizos and the hill people are there.
Qur friend Mr. Swell wrote an article
lately where he has tried to say some-
thing important. The whole thing is
linked up, but the Government's
approach is ad hoc; first, there is force
and then there ig an attempt at per-
suasion, Neither force does the trick
nor persuasion. Then the Govern-
ment is in the soup and everytime
something is said; they gitter and
dodder, mumble and tumble, and then
ultimately nothing happens, and no-
thing brings out a clear elucidation
of the Government’s position. (Inter-
ruption). Sir, I must have a little
more time, to conclude.

Mr. Deputy-Speaker: I will give
you g few more minutes. But you
have exhausteq your party's time.

Shri H. N, Mukerjee: I am expres-
sing a point of view which hardly
getg represented. All over our earth
we see today the evidence of the
arrogance and folly of seeking to
impose a Pax Americana upon a world
which does not want it and does not
accept it. In Korea, in Viet Nam,
against Cambodia, whose friendship
we seem to spurn these days, the Ame-
rican interventionists diabolically
carry on their gctivities. Our Mini-
ster’s soft heart cries out at the sor-
rows of Tibet that the people are
suffering. Naturally, our sympathies
are roused, and 1 could respect that
sorrow, however, even more if he had
ever diplomatically expressed himself,

- ASADHA 24,
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even ag U Thant, the Secretary-Gene-
ral of the United Nations, has done
rand.ml the American barbarity in
'Viet Nam, barbarity which in volume
and character is the most horific re-
cord in human history. The bombing
of North Viet Nam has been on a scale
which jg much larger than in World
War II, and there has been the uiter-
most refinement o cruelty in such
things like the use of napalm, poison
gas and ganti-personnel fragmentation
bombs and cutting of dykes and
poisoning of the waters. Defying all
that, the people of Viet Nam are
fighting. It is an epic story which
can hardly be described. Let the
Government do something tangible:
Let it tell the United States perma-
nently to stop bombing of North Viet
Nam and refrain from other acts of
war—that is the expression used in
an important North Viet Nam state-
ment—“other acts of war”. And let
thi be done unequivocally before the
20th of July when the Geneva agree-
ment anniversary is to be celebrated.
In the meantime, do not put a ban on
the democratic Viet Namess publicity
while you allow Chester Bowles to
have the run of the place as far as
our country is concerned.

Why do we not fully recognise the
GDR? Why is it that when West
Germany is a friend of South Afriea
and of Rhodesia with which Britain
hag formed such a wonderful link, we
do not recognise GDR? Why don't we
have a Consul-General in the GDR?
Why can't our trade representative in
Berlin have same kind of status even
as the GDR representative has got in
this country? Then, why don't we
have g full-fledged embassy in Mon-
golia? 1t won't be likeg by China.
Go ahead with it. Mongolia is a
friendly country. Why don't you
have a full-fledged embassy there?
When Shrimmati Indira Gandhi was
there in 1865, she promiseq that 1t
would be done in a few month’s time.
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Now, I will just conclude by refer-
ring to one more matter. A few
months ago, at Poona—I think it is
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. [Bhri H..N. Mukerjee)

your home town—ene of our men-
tiongble diplomats, Mr. A. B Pant
had spoken about our foreign policy
and he sajd that in the Middle
East, people look ypon Indig as a gick
elephant; he added that we have
ceased to be an elephant ang we aye
getting rid of our sickness. I do not
like the idea of being called”an ele-
phant, noble as that creature is.

Shri Plloo Mody: What is wrong
with that?

Shrl H. N, Mukerjes: I do not want
to be flabby that way. I do not want
to be tamed by the powers, who lure
us by their “aid” and make us per-
form all kinds of tricks at their die-
tate. 1 want India to have a straight,
clean, strong, prineipled foreign policy.
Even though I agree with Government
entirely in so far as thelr West Asia
policy is cencerned, I do discever in
Government's policy so many lacunae,
so many shortcomings, so many deflci-
encies and so many hesitancies, and
in the Minister's personal conduct in
this House ip regard to certain pro-
nouncements 10 many doubiful and
dangerous things that I have to issue
a stern note of warning and I do hope
Government will give us some satis-
faction.

Shri Manabendra Shah (Tehri
Garhwal): Mr., Deputy-Speaker, 8ir,
it seems to me that the policy of the
Government continues to drift with
total disregarq to the safety of the
country and perhaps its unity. Some
prohlems the present hon. Minister
has inherited and in some he seems
to be not exerting.

The Government it seems is continu-
ing to make wrong assessment and
action thereon. We seem to be sway-
ed by emotions and thus becoming
blind to realities and its repercussions.
I am sorty to see that this atomsphere
seem to now extend to this august
House also. The atmosphere in this
Hbouse is mor= charged with emotion
than with realities,
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My themg may scem ta eqver a wide
fleld. But we must remamber that
na country can affard to live in lsolar
tion these days, Our actions, stand and
inteations directly or jndirectly, minu~
tely or largely and even if it may
seem solely a home matter, register
favourably or unfavourably in the
werld, and it is this ministry which
has to take the brunt of the whale
thing whether it was originally its
baby or net.

Home, Defence and External Affairs
are three branches which have to
have eo-ordination. It seems to me
that all three work in isolation and
in total disregard of one another. The
first instance of this disjointed acuun
was taken by us in handing over, in
fact if not in law, Tibet to China, thus
depriving us of a buffer State. If at
that time our foreign policy had been
dictated by our defence requirements
] am sure some other decision would
havie been taken. I would not like
to enlarge on this issue because we
are not in a position to decide what
action we <hould take., The might is
with the Chinese, the right may be
with us. Therefore, until and unless
we are equated in might with the
Chinese I think it would be foolish
of me to give any concrete sugges-
tions.

1654 hrs.
[Sam1 G. §. DunioN in the Chair]

The steps that should have been
taken, I would have suggested when
we discussed the Defence Ministry's
Grants, but not here. Therefore, I
refrain from saying anything further
about this matter,

Another such non-coordinated ae-
tion has been taken recently in the
Tsrael-UAR war, I have full sym-
pathy for the Arab nations. India-
China war, Indo-Pakistan war and
now Israel-UAR war have sbundantly
shown that the white races are not
the friends of the nom-white raees.
They seem to be interested omly in
maintaining their trade routes eof war
equipments they seem 1o be intorested
only in seeing that their countries do
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not beconié the battle-flelds and they
Are only interestad to see that the
men-white countries never become
prosperous ahd never stay in peace
for a long time 3o that the dependence
on them cohtinues.

Therefore, I fully agree that our
sympathies with the UAR is correct.
We must sympathise with them, be-
cause that is the only way we can
stay united. Hence, the Government
have taken the stand and openly dec-
lared their support and sympathy fer
UAR. I have no grouse against it.

But, I fear that we have over-step-
ped our mark when we said that Israel
was in the wrong, that Israel was the
aggressor. [ am sorry to say that I
am not (n agreement with this. I
would like to clarify the position by
glving mn example of equating what
happened during the Indo-Pakistan
war and Israel-UAR war. Pakistan had
first sent infiltrators to Jammu and
Kashmir; Pakistan had first given us
4 threat to our lifeline on the Jammu
sector, Similarly, UAR had first
closed the Gulf; UAR had first station-
ed their forces on the borders of
Israel. We in the Indo-Pakistan war
first crossed the international line to
prevent further inflltration; to save
the lifieline of Jammu, we crossed the
international line in the Sialkot and
Ferozepur sector. Similarly, Israel
had crossed the internationa] line to
get the gulf opened. Therefore,
Israeli action can be equated to our
action. If it was right for us to cross
1he international line to save ourselv-
es, I do not see why we should say
that Israel cannot do so? Why should
we condemn Israe] for crossing the
international ilne to save herself? I
say, and I think the ~whole House
would be in agreement withm€, when
1 see that, if again in the future we
have to cross the international line to
save ourselves, we shall do so irres-
pective of whether we are the first or
not. If we do not do so, we will find that
we will have to fight in our soil and not
in “their soil. If we had taken that
stand last time, we would have been
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fighting in Amritsar and not in Sialkot
or Ferozepur. Therefore, 1 think it
Was wrong on our part to have un-
necessarily gone too far by saying that
1srae] was the aggressor. In fact, I
would go to the extent of saying that
if UAR feels that for its defence it
will have to cross the international
line, we should welcome it and we
should not call her the aggressor.

The other thing I would like to point
out is our foreign relations. At least
this one thing we can learn from
Pukistan, Whereas we could not be
friends of both USA and USSR at the
same time or UAR and Israel, Pakis-
tan continues to make an effective
balance between USA, USSR and sven
Chia end UBSR.

Due to the recent happenings the
moed in. Asia at present is such that
we should be able to break this bar-
rier of our isolation. We are faced
with a desperate and reckless dictator
of China, holding no value for human
rights in China itself. In the recent
past, the treatment that was meted out
to our Embassy in Peking, and probab.
ly in a bigger dose to Burma, Great
Britain in Hong Kong, Tndonesia,
Nepal etc., the blasting of atomic bomb
on the shores facing Japan and thus
making the fish radio active, all these
will show to all of us in Asia, Far
East and South East Asia the reckless-
ness and the danger of the Chinese,
If in this environment we cannot break
this barrier of isolation and come to
an understanding among ourselves to
unite and protect ourselves, I do not
know whether we will ever get such
an gpportunity agaip to, consolidate
our position.

I would earnestly request the hon.
Minister to remember that now is the
time to initiate regional defence ar-
rangements, initially of the South and
South East Asian countries against
China.

It seéms that USA, more than USSR
or UK, has really assessed the danger.
of the Chinese and the creation of the
SEATO and the CENTO is probably
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[Shri Manabendra Shah]

due to that, But I would suggest that
this is not enough. We have now to
have a pact of India, Nepal, Burma,
Thailand, Ceylon, Malaysia, Singapore,
Indonesia and Philippines......

17 hrs,
Shri Nath Pai: Japan.
An hom. Member: Australia.

Shri Manabendry Shah: . with
the active support of Australia, New
Zealand and Japan. It is this alliance
which should be able to open the eyes
of Pakistan that in the process of our
being destroyeqd it would be she who
would be destroyed and devoured by
the red dragon. If Burma and Nepal
could not be spared, I do not know in
which world Pakistan is.

This is a test for the External Affairs

Ministry and for the Indian Foreign

. Service which is supposed to be the
cream of all Indian services.

We are in this House obsessed with
the slogan of non-alignment. In fact,
these days the House is more obsessed
with slogans, at the expense of reali-
ties, To them I have to say that my
suggestion does not infringe or en-
croach on the slogan of no-alignment
because my suggestion is not align-
ment with either the USA block or
the USSR bloc; my suggestion is for
a non-USA, non-USSR bloc. There-
fore I hope those slogan believers of
non-alignment should be satisfied.

Shri Madhok touched on the agree-
ment with China. 1 am glad, he did
it, because here again it is a very
funny position that the Government
of India and the ruling party is under
pressure to abrogate unilaterally
agreements guaranteed by the Cons-
titution but the case of violated agree-
ments does not seem to register in
their minds. I have in mind the
agreement with China of 1954. We
setem to have completely ignored that
this is an agreement which has been
unilaterally abrogated by China but
to which we still seem to be sticking.
Naturally, therefore, in this muddled
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position if Sikkim' and Bhutan are
worried and want re-appraisal of
their agreements, it is but natural.
[t is, therefore, essentia] for the Minis-
ter that a positive leag should be
taken by him and he should not per-
mit some other minister to take un-
coordinated action affecting foreign
relations and endanger our dJdefence,

Another field of lack of foresight has
resulted in the exodus of refugees into
India. Estimates of budget for exter-
nal affairs indicate on page 12 that we
are spending Rs. 1,53,91,000 on refu-
gees from Kabu] and Tibet, and re-
patriates from Burma and Ceylon.
External affairs have failed the mo-
ment we accept refugees in India.
The function of external affairs is not
to accept refugees but to ensure that
Indians abroad do not become refu-
gees; otherwise, expenditure under
this head will know no limits in the
near future. We are supposed to be
friends of African States but the way
we are dealing with the Indian peo-
ple’s problem there, 1 feel, we may
have another lot of exodus from
Africa. It is, therefore, high time
that we exert diplomatically in this
field,

Some hon, Members: Very good
speech. We fully endorse it.

Shri Nath Pal: Very courageous
and very good.

oY wogw T are (qEiE) -
ofy wgrew, @ @t fs s e
AT WX qafaw et & dXwr
=ft st w1 o e faeman fs fgedy
57 R F oo qrw wwE v g
fet & @1F, Wt & ggW w7 we
T WIE-FTE ®T AAWHWAT B AT
LI

Qv wrofis ewew: Qv TR
aft
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-ﬂuwmnm mr,ﬂrm
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& wraar g fe woere &t et
% go gfeni & 1 dfer @ aw
et afaar it 6 fr oy SR
a¥wt v & I & agraar ¥ fay
fegem 3, fegem &t g &
g agan fean, forw et At
ag o7 & wGwr & i #Y, foeg
awdl 7 T @ qr gt et

gt A ¥W @ &1 & § fee
W R EHRC A UF qEr qrferst
wyf faesr adftor ag 9r (&
TN gfrr w1 ag
fear wwits wrorm w1 Ffgd ar Meawaz
w1 ®fgy, 91 @ fawr ® gt &
AT ARY A | AT AW @ oW
I & P g fFowag Fwwwi
S ¥ gT IR fama F e &
Y Qe arfest woard fam ot wwrag
wiwear & 7 ora 2vo AMfgar ¥ wraa®
gat arfaqt &, o gw ¥9 ¥ 1)@
sz a1 fy 7 o5 saet T
g1 g ¥ @ AT gow Aam dfew
FAGL AT AGE A X AT HiT
wg & are forar 1| g A1 fegeamr &Y
werf ¥rum # A wisT TEIY )
ARy froor @ e, @
fraa g fomit gnsgawa & f 3t
W @Y &, IEm oW\ o§ay
AfeT TCT FT IWART ¥ HHFTCA
wt fr wror ot aft @, foeae Fart ¥
qF Qe arferet weeaTT #Y 91 fr o
st aiferet & fasms ff | wrc AT
ot @t T ST WY @t qEEr Wi
w7 F g qwEr w7
| W AT OF g 6 H Fg1 o,
ag ¥t aww § T8 ww o

Bamar § feww fage aw &
TR wdre agfins Wit gt
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*1 747 g 1 ws fasns fgrgear
A wraror Jor€ § ) Afew ow GO
dwrar % o) fear s @ Jodw
ATET (W AR FEW ¥ AT 8T
Q¥ T aginaw, Iwaw fegen
W e @r? fegem ) Fwie
o Y ? gad ¥ ww A
aff =t

o ¥ araa & § off waw ¥ o
qafes g o st ot ¥ ff qafes
§ fr oroew £ get w1 fRaar
aff wifgy | Sfer W ag ag TTaT
arx & f5 qoaee & wgr aww@r
T agt & W, ¥ war g faarar ?
I %1 fos oF AT 91 fFag FAER
) ey Wiy e
ST | WA AGIE gHaATAF AT
dare @7, f5 @ agd gfrar & qoAr
RNE g & @AY ITF qg W
FORIAAAATIE OF AT WA ?
# w4 ¢ 717 gwar fe ST owEle
THT TR N&AT FT | AW €F a1
yagm i ¢ fs T 7% fgmgear &
FTC A O W qurfas w1 49

13

WEAF FEA ¥ A AN o & wgA
yPmom, & swr § 5 ¢
femmear it
mﬁﬁiaﬁmmﬁwuﬁf
TN A AW E
o aff 9w iaﬂtg
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[ wagw 7Y qr3)
9 Arér Ay et ¥ wrwoper feangy |
T AT TS A, gar{ Ay wark
T I X, AT R g7 A A W
WyAAR §i, @ aw s @
T PR W wT e
fear | & watw anga X fear @ wraew
*T Bt A foar 1| & atrevar s e
HTEA ¥ AT AT ACHTC ®Y Gay 2T
T wo afgd @ s oo
qREAT § | XAOwT w107 3¢ § e arfeeara
¥ W o o e ar oY e s
¥ W gt o et A qrfesma w@
qRET FEY A a7 | A ¥ 4w 7w 9
g fay yr aw arfa< argg Y e
QEET T} vy v | Arfec wgw T
§ w5 § ) Afew fegeam we @
aifert 1 waATan § 5 ag af ¥ afy
F3T A FAR AN N TR AT, e
quft | ®F A I & fF arfaT
W A N TF W) Wl
FEoTAT A OF FHAE FAH WY
T qT, F AT WraAT wrer o1 5 qF
Y TS ¥ JHHT JAH gATE $H IAE
W T@R FT A JEl 0 W B
g & e g qieT T g @
a1 # gua gfowrs aff s wwar
¥ QT A § 1 g W R A
& M A WIAT HFAH F@ Y | IIAY
fgarqa A€ #r s vy @ 1 fggE
T EATLA B OFET ATAAT § av
qE T AT Y A FG T A G FHAT S |
FF FT ATTHT FEAT W ATH AT WIT
et wr a6y & | Afea & awwar g s
qg T SATT WrAr AE7 I avedr § fw
fergeam wudY T w1 T A FT
o f5 wg awwar § & @UE et
| o oF fear fasr fam
mar ¢ g@ 97 | gafae fezar mar
¢ 5. fre wx@ qeat €Y § TR
WAOST qTe F qox wiwsTe wTOw W |
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o ik dw ge & oy & wowr o
@ i s wft g § ag §
WIAAT § | ag WIAT Y qoor 7 awy A
%1 ¥ 1 AfieT W e waew ag R
fis fgrgeam oft amr o« & 1 & e
g fe gmer famer o Wi o w1 g®
2 ¥fex qowr waew og aff § fe
T ¥ 737 FT& FAL $ Farmar Tar o o
TR CHHT g Wawa § a1 § qevE qgw
¥ s fe ag w o 1 @
i fi g w1 ek oe, fggem
* ox $x ofr ff @ iy stk
T FT X5 A1, a1 qrfeeArT & S
wadwlt W v fggem & felt
& 9¢ wfasc w7 & ?

W wEEE ¥ A FgAr g §
fs fergema Y saeC @ X W
e o & {5 v gl % ag arfa
& w< ot @, gfrar & Sl wr wafaw
28 7 o€ § fs FTofi w1 N OF IgE
Ty fremr arfeam & wadedlt Aoy w1
# forar g & =% g w1 fmr
grifs g uF wEwa § 5 9 Saar
g1 a1 ga qarfas F1eiR fegeam
&7 a1, ot ¥ fergeaa w1 @ | AR
@ g Qi Ad g, ey arfendt #
@ qta 7@ ¢ 5 o a A
ag #ga § fw SrofC gara § I4E
HAT A qOqT AQF F X X | W
araa ¥ gray arfady da gf & 1 T
freaftgmam sy A fe fea dgmwy
¥a T 7 TF GFFT O A IFA
oAt qifeet 77 fRe & qaowg A1 0
¥fe ae 9 38 o Al FAwe |
Yoo vga i & adt aamn )
g Fel X A aFEmr |
fgrgeama ¥ oft Aamaror § S FAATAT
72X 2 & aga frs frmr amar g
& ¥ 37 < T war § | IE A
FIER A A qrfeERA T
FrqrenT ey ¥ Agt Fvawr | iRy
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o fegmm & % I o 2% d
FC rafF I AT T FATT W wHLFT
Y 9@ 0F we8 gaad F1 fewa &
T WHA & | wETE S AW ATE HL
WamF AN A Fgr T W@
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Shri M. L. Sondhi (New Delhi):
The hon. Meber is confusing the at-
tack on Pakistan with attack on Mus-
lims in India. The Jan Sangh has
never attachied Indian Muslims. The
Indian Muslims are members of the
Jan Sangh and honourable Members.
He has been hearing him with pre-
conceived notions.

Shri Muthyal Rao (Nagar Kurnool):
But just now, his leader had attacked
them; he had attacked an officer in
the External Affairs Ministry and he
had cast a:persions on him.
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Shri M. L. Sondhl: Kashmir is part
of India and it is not an international
issue.
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Shri M. L. Sondhi: The hon. Mem-
ber is confusing the attack on Pakis-
tan with attack on Muslims in India.
The Jan Sangh has never attacked
Indian Muslims. The Indian Muslims
are member of the Jan Sangh and

honourable Members. He has been

hearing him with pre-conceived
notions.

Shri Muthya] Rao: But just now,
his leader had attacked them, he had
attacked an officer in the External
Affairs Ministry and he had cast as-
persions in him.
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Shri M, L. Sondhi: Kashmir is part

of India and it is not an international
fssue,

ohelo &g - o Mlogs gyd
petS S 5 el gy Wil S 2
SM a2l - s e €

aavale agwT ;w9 w7 gl

M amanlo A s 2
oo Jealy Ule 2 o Uxa ¥ S,
- e Y

wwefe AT - w9 & @ g
aY T ds STEY | WIY T F A
®T @ & 1 7g fgrgeama 1 5T 42T
# | afau sreiT 71 feasw @ €
% zareq AgF g | FAI FY fEaY A
aga ¥ A 09 |

Kol e ')"’Hﬁ.'mgﬁ
Muiﬂ'mﬁ h,&#w-h._,dla-le
- ok ey &8 ol S &) age

waafy w@aw . W@ wezeAT AN
W W9 BT | W B ORI 97
aife

heS &y U..--,l.s ,.L_AJ'JM !,.:.

8 p Dla & el &gy
-yl JUS Gl gyl legate
U= - ot o S -l
- ale Glan pyl rale Shroa

ASADHA 24, 18890 (SAKA) Ezternal Affairs) 1214

Bals B o P apego L
&gy yl lregsle &5 e
o A S Wiy o el
Cp e o el - da
P S gee pele S Gyl L7}
“ Kt (e el & 0800 £peyd
bt I gede e oF Sl
© okl 0p S el - dealy W
ki S 2GS G el - 2l
- SISy o5 - e el i 8
2P Uy ydd &y o yes LY

ol Sl gty S Ul - e

o sl .JP‘?"F”W:’_J
ol o & e o pr - ekl
AUy sl £ JruSy pam =l pp
= ot B gh 3 A Uy iy 6y
Ulg g ol @ a5 yoeod
-5 o g3 b S GRSl - Laaly
by - WS dea gy Y D g0y
o Wla e -6 Pla Y
ot Ol Sl pie - el
o S edaslaly &5 e Lala
S dagi Syl (gl yaen el
e b Sa3 oS pe gl PSS
ot 0l D b s i
S Magele aple S TSl oyl
e & A e aal @kl
Gars Sk S e p] e ola

|- a®



12215 DG. (Min. of

Shri C. K, Bhattacharyya (Rai-
tanj): While supporting the Demands
of the Ministry of External Affairs,
I am going to pick up the thread
where the House left it yesterday
in regard to Tibet, and for that I
offer no apologies,

Whatever the merits and demerits
of the Resolution we debated yester-
day, whatever the effects of the pas-
sing of that Resolution would have
been, there is no doubt about this
fact that there is a general feeling in
this country that our dealings in the
matter of Tibet have not been fair
to that country. If an opinion poll
were taken, it would be found that
the Indian people by a large majo-
ritv would like the Dalai Lama to
be restored to his position in Tibet.
There is no doubt about that. Whe-
ther we should allow an emigre gov-
ernment in our country is a complete-
ly different proposal. It was on that
proposal that we voted yesterday.

We dealt with China over Tibet
and the treaty that was entered into
was given the name of Panchsheel.
The expres ion Panchsheel is one of
ithe most ».cred expressions evolved
in the spi itual and cultural history
< the wo'1ld. Our Prime Minister
put that .xpression on that treaty
with the .,est sincerest of motives.
Tn fact, he vas adumbrating in Panch-
sheel whal once a masterly spiritual
leader of ' ndia had put forward be-
fore the world and converted to his
views,

But what happened in this case?
Before the ink on that treaty was
dry, the very first principle of
Panchsheel was violated. The first
principle of Panchsheel, as preached
by the master himself, is:

aierEA-t TR fassqs aanaaw |

‘T accept as a vow, the priuci!:le
that I shall not try to take :hné:rhm_h
has not been given to me'. at is
the first principle of Panchsheel.
That princ ple was violated and parts
~# India wi re pounced upon by China.
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There is a feeling in me that this
betrayal by China was the cause of
Pandit Nehru's unexpected and pre-
mature death. Otherwise that
hardy and sturdy constitution would
not have broken down in the way it
did after what China did. It hasten-
ed his early end. But even after
that was done, we are continuing ia
the same position. That is the posi-
tion which was placed befure the
External Affairs Minister for his ree
consideration.

In his speech yesterday, I believe
the External Affairs Minister said
that we cannot ‘wish away history’.
Perhaps that was the expression he
vsed—‘wish away history’. Why
should we docept history as given
io us by China? We go by our own
history. We find that Tibet was more
an ally of India than of China. If
the historical division of this Minis-
try goes intg the traditional Indian
literature from the earliest times
upto the 6th century at least, it will
be found that Tibet continued as an
ally of India in cultural and spiritual
mautters. History does not prove
that Tibet was with China and not
with ourselves; I  disagree mwith
much that Dr. Lohia says. But on
one point to which he sticks with
determination 1 agree; he says that
our northern boundary should be
drawn at Kailas. Anyone wio goes
through the Indian literature would
have no doubt that Kailas was with-
in the Indian boundary. The sixth
century poet, Kalidasa, sends his
“cloud messanger” from Ujjain and
where does he wants to stop them?
At the northern boundary of India and
he describes it as follows:

ugrearary feafraa--gTang aw . |
Fodersd AWTT WA X{qT Fgrar: 1"

“These white ducks will ac-
company you up to Kailas"

Their limits will be Kailas and Manas
and there he asks them to stop.
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Kailas we: included in the Indian
toundary. There is no doubt about
it from the historical point of view.
Whether wjy should insist on that
boundary, i{ is for the Government to
decide on i1hat policy. In fact the
name of Tibet was “Uttarakuru" or
Kuruvarshe.”. This Jand where we
are having the sitting of the Porlia-
men{ is krown as Kurukshetra and
Tibet was ralled Uttarakuru or Kuru-
varsha. This is not only in the old
Indian liteiwture but would be found
in the lettivs of Swami Vivekananda
ty his Co-disciples. He deals with
this questicrn and he says that Tibet
should be regarded as Kuruvarsha
and Uttarakuru. That is the posi-
tion of Tibet in relation to India in
the historical perspective. Even if
we go to history, we need not wish
away history ag history shows that
Tibet was more allied to India than
China. Yesterday, Mr. Chatterjee
referred to the cultura] and spiritual
¢xchanges “etween India and Tibet.
Indian Bu.dhist savants went to
Tibet and Indians 'brought Tibetan
traditions intc our methods of wor-
ship. Ewen today there are traditio-
na] Indian worships of Shakthi cult
which are \:nown as Tibetan methods.
Even today, these forms of worship
are praftised in a large number of
places. Thiy can be verified by any-
one who ges into them. Perhaps
the speech |’ am making appears a bit
academic but I deliberately intended
it to be so In order to make the point
that history need not be wished away.
A latest hyok on Vivekananda had
been published in America and it
contains u very significant incident.
In one of the parties he had, he was
criticising the adverse effect of the
British rule in India. He was asked
a question there: What will happen

if the Britishers leave India? The
swamiji stupped for a second and
replied: *'China will attack India.”

This was in 1893 and Vivekananda
was not a diplomat. How is it that
a sanyasi could foresee what was in
store for us now? What actually
happenec in 1962, our own politiclans
ought 1o have anticipated.
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17.30 hrs.
[MR. SPRAKER in the Chair]

I shall quote another sage. I shall
quote Sri Aurobindo. When Mao
had advanced up to the Tibetan bor-
der he came out with a statement in
the papers, and that statement said,
“There on the top of the Himalayas
he will remain wpoised to take his
opportunity to jump upon India"
He referred to China. How could
that sage in his lifelong seclusion
foresee what was going to happen
in India? These are forecasts and
not comments of any diplomat, of
what we were going to do or face.
In any case, what he had said came
to be perfectly correct, and perfect-
ly true. Shri Aurobindo's statement
wiis made in 1950, and they may. be
found out from any of the centres of
Aurobindo literature. In his state-
ment I believe, that it was the soul
of India which spoke and 'which
wanted to express itself about what
China was going to do, and what was
going to happen in India. At the
time of Chinese agreement in 1954,
when the Nehru-Chou-En lai Pact was
concluded, 1 happened to meet the
Chairman of the UNCIP (United
Nations Commission on India and
Pakistan) in the United States. I
believe his name is Corbell. He was
a Czhecoslavakian professor. He was
very sore of the fact that Pandit
Nehru had entered into the agree-
ment with China. He said it would
lead to disestrous results. I tried to
explain to him our position. It was
not good for the world that China
should be excluded from the comity
of the nations, and that our Prime
Minister was doing a very good thing,
a very goo¢ act, in trying to bring
China nearer to other nations. But
Prof. Corbell said that if what our
Prime Minister wag going to do suc-
ceeded, it would be a very good thing
for the world but if it failed, it
would be a danger to us and a danger
for the world. This was the forecast
that this gentleman had made in
1954, jabout our entering into an
agreement with Chou En-lai.
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[Shri C. K. Bhattacharyya]

Regarding our foreign policy, I can
make only one comment. Both Lok-
manya Tilak and Mahatma Gandhi,
drew their life's philosophy from
Gita, .but they differed and went in-
to different directions. The policy
that Tilak evolved for himself was:
Y¢ yatha mam opropadyante tonsta-
thaiva Bhajomusham. “I am to
others what they .are unto to me.” 1
'believe that the hon. Minister of
External Affairs would think whether
tne policy that Tilak had evolved for
himselM in his circumstances could
‘be made to apply in’'the circumstanc-
es in which we now find ourselves.

“Mr, Speaker: 8hri Bedabrata Barua.

Shri Bedabrata Barma (Kaliobar):
Mr. Speaker, Sir, the policy of non-
alignment, when it was formulated by
our country in 1947, had very few ad-
‘herents, byt today, it encompasses—in
the UN—of a number of Sta-
tes, half of the world, and it is a
&rowing approach to the international
_gituation. It is an approach that has
come to be accepted by the vast multi-
tudes in Afro-Asia. It is also a fact
that with the growth of non-alignment
other forces were let loose; our philo-
sophy of co-existence, which India
propounded, whether by our efforts or
due to the exigencies of the internatio-
na) situation, became a reality. And
with co-existence becoming =a reality
the big powers, the gigantic powers of
the world, the Soviet Union and the
United States of America, are coming
closer to each other. This has certain-
ly brought the cold war o an end. To
a certain extent, so far as USA and
USSR are concerned, there has been a
sort of understanding which, unfor-
tumately for Asian nationalism, has
exacerbatingly (failed in the West
Asian scene. It is not the question of
Muslims, as Shri Madhok, possibly, not
very correctly, was supposed to have
raised. It is not a question of Indo-
‘Muslim or anything of that sort.

Shri Bal ‘Raj Madhek: I said: “pro-
India”.

Shri Bedabrata Barua: Anyway, I
fee] myself unable to agree with him.
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At the same time, it is our nearness to
Arab nationalism, a nationalism that ig
vital, that has registed western impe-
rialism in Asia. ‘That has to be taken
into account. It is this stand that we
are taking, when in the world frame-
work, it is having a temporary defeat.
This cold war, on the other side, has
come too close to our borders.
China—1I do not know what socialism
they understand—hag been carrying aa
its traditional expansionigm in a very
brutal manner. This expansionism of
the Chinese Government we should try
to differentiate—with diplomatic offen-
sive—with the policy of millions of
Chinese staying outside the borders of
China in Formosa, Hong Kong and
other places. I should sey that the

‘Government of China has instituted a

cold war over Asia and has fulfilled,
very unfortunately, the American and
western ambition of making Asians
fight Asians. It is a very unfer-
tunate development and Indian
diplomacy would need to be pro-
‘perly armed to see that big power
intervention, whether in West Asia or
in any other place, does not take place,
does not increase. The diplomatic de-
feat in the hands of USA which some
of the Russians have suffered from
Cuba to UAR is not a thing for us.to
be happy about, because that is only a
victory of which only those who be-
lieve in the thoughts of Mao could be
happy. We do not want the aggressive
American policy over the sub-conti-
nent from Vietnam to their support of
Israel should be allowed to go on un-
abated. Therefore, our government is
justified, not only because we are
supporting nationalism that is resist-
ing colonisation which started in Aus-
tralia, that started with the extermi-
mation of the local people in Peru and
occupation other places in South Ame-
rica, that did away withso many peo-
ple in the United States. That is a
history which we would not like to
repeat. But, at the same time, right
in the middle of the 20th century as
Professor Toynbee has stated—Shri
Masani quoted one part of him; I am
quoting -another part—the Western
imperialism’s worst aggressiveness is
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trying to fost this problem, which is
essentially Western, in the Asian con-
tinent. Even in the case of India, be-
cause the Muslim league wanted it,
the British divided the territory so
that the trouble will last for ever.
Thig is a problem of the Germans. It
was the Germans who were fighting
the Jews. Between the Jews and
christians the fight was essentially in
the western battlefield, a battle which
with all their wisdom they were un-
able to comtain. They wanted to set-
tle ‘that essentially western battle,
and that also by killing two birds with
one stone. That is very unfortunate.
They wanted to settle the problem by
taking the Jews who were being per-
secuted by Germans from Eruope and
foisting them in a place which is part
of the Arab territory. For the last
one thousand years it was an Arab
territory. Even though the Jews may
¢tlaim that ‘they were in occupation of
that territory 8,000 years ago, it was
under the occupation of the Arabs for
the last hundreds of years, which is
a fact of history.

An hon. Member: We have sup-
ported tl}g resolution of Soviet Union.

Shri Bedabrata Barua: But I am
speaking in the Indian Parliament.
The Soviet Union did support the
occupation of the Arab territory, but
our country’'s spokesman, Mahatma
Gandhi, did not. We have always
consistently supported the Arabs be-
cause they are fighting a battle for
survival against expansionism. What
is the answer to the recent stand of
the Israelites after occupation? If to
India it could happen in Tashkent, it
can happen to other countries in other
places. Is it possible for this inter-
national body, the UNO, to allow the
Israelites to enjoy the fruits of aggres-
sion, to go away with the fruits of
aggression, without coming back to
the origina] status? 1 do not go into
every point in the agreement. Pos-
sibly, Israel will have to be recog-
niseq as a fact. Its existence will
have to be pecognised. But, its ex-
pansionism will have to be contained.

That must be guaranteed. If the
western powers are unable to guaran-
tee it, should not the Asian powers
take it upon themselves the respon-
sibifity of ensuring that expansionism
by ‘Israel is contained? Now the
Arabs have lost because of their weak-
‘ness. We have fought for the battle
of freedom and we ‘have supported
so many countries in their battle for
freedom. But India cannot be g party
to expansionism, whatever the conse-
quences, whatever we are -going to
lose.

Shri D. C, Sharma (Gurdaspur):
I became a refugee because India
fought the battle for freedom.

Shri Bedabrata Barua: Shri Masani
referred to our nuclear policy. We
ought not to try to seek nuclear parity
with Chima. We have already deve-
loped nuclear energy for peaceful
purposes. The question is whether
nuclear parity ijs what is to be desir-
ed or whether at all we should deve-
lop nuclear weapons,

If the question is posed whether we-
.should - develop nuclear weapons, the

.answer is one; but if it is said that

because China has developeq nuclear
weapons we should invite 2 nuclear
umbrella which may be withdrawn.
at the appropriate moment, 1 beg to
differ. Self-sufficiency and  self-
dependence has been proved to be
the only possible course for any coun=
try in the world today, again after the
unfortunate exerperience in West Asia
where the parties were left to fight
out their own case and neither friends,
this side or that, interfered. So, it is
this position where we have to depend
upon ourselves because no country,
Soviet Union or USA, is likely jointly
to guarantee under the very specious
arguments as they cannot, from their
point of view, support any type of
aggressiveness anywhere because they
believe that under a nuclear umbrella
that country would be encouraged to
be very aggressive; so, that cannot be
justiied. They will not be able to
find out at that point of time when a
nuclear attack is mounted. That
attack is mounted within g minute.
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So, the question involves our na-
tional defence. We have got many
hurdles to cross. We will have to be
dependent not merely on nuclear
deterrents—that deterrent has to be
there—but in regard to China, after
what has happend in Indonesia,
Burma and Nepal, we have a right to
feel that Chinese aggressiveness can
be faced with weapons other than
military. We have to look to the east,
the far east—to Japan and all coun-
tries that are slowly coming to feel
that China has been posing a danger,
a point that was not realised very
soon but which has come to be felt
everywhere, It is necessary that we
approach all our neighbours and try
to find out points of contact with them,
that we try to have more intimacy
with them, a man-to-man contact at

_the diplomatic and the commercial
level because it js on the commercial
level that we would have to have our
relations strengthened. Our diploma-
cy must also be a diplomacy in terms
of trade and commerce otherwise an
economy that is not stable and a social
system would not be able to resizt
aggression ideologically from quarters
that mre bent upon subversion. All
these things we will require.

1 would also call the attention of
the hon. Minister to the point that has
already been mentioned in the House
that we need very much to strengthen
our diplomatic services, that we need
very much to change certain of the
attitudes because today the whole
world is trying to have new postures.
Even the Soviet Union is trying to
have a new policy direction in regard
to Pakistan and Kashmir. So, it is
necessary that our diplomacy ghould
be more dynamic and vital. That is
why it would be necessary that our
diplomats shoulg be able to give up
certaip attitudes. certain pro-Western
attitudes, as was said, Western dress,
Western culture, Western method of
speech and gccent. That woulq not
do in Afro-Asia. We need very much
to take all the people of Africa and
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Asia along with us if we are to make
a point in our approach to the world.

st SewaT @l (39E) o
way wgeg, a3fos fifa 1 "
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HETA® G ZT AR 2 |
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Wl & qeEl #7 arq & fE wew &
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IR ag wgr ¢ 7 i fag & w=7
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fasge eq ofr gt & | WEEY T EW
gfas aff fawer wwa & 1 freaad Wit
qeaY & -3 FT wE! A IEAE TTAH
mm‘fﬁ'ﬁa{wqa’?ﬂiﬁoﬁo
wréo A Fo g ®To I FHIATITAL
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&7 ¥T qZATE TgT 9T G € | OHOE
AW T JMEW 2 FT T 99R FyA F1
SET A AyEAT At | wg ¥ ag
=1gat g fv g7 da1 a7 §, w7 sgEear
¥, wifaw graal # q9.7 § qur g
wredfE ®Y gEi ANt v s H
gl faRwAfa adar weqeir @Y @)

T O A §A¥ q€ a|
g & fw fadw Aifa &) o= ¥ a9 awear
ag gt ¢ & ag wox faat w1 T
Fedlfas /a1 § w1 wfes ¥ wfew
T | §W @wy AT §hmEY 9T 9
@ ¥ a¥ wq & ©F W7 @ W gEa
qifeeara & | 1 gfe wfew & Iz
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& i fadhelt @ or @ & 1| T
qrff & & s 9 S ¥ awdw 3,
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et 3 Wt 7 ¥ afim s F PR X
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& gg qoqT Wear § {5 T ¥ favg
& AW ¥ oY g deY g€ & wiE A
IH HOIT T FAT AW JS4T ¢ 7 W1 *1
faewr #tfa 7 52 & a7 wwoar U8
gt =ifed fe o feofa & en @
fawe &1 @ | g% Frfed a7 F gw gad
W B | # fader waT § qeAT |gar
# f ag wovz wreT & 2¥ aard fv gaey
T% offrafagt w1 oo s amd
¥ fod wrwh fRw ifa fea oot &
ara gt 2 ?

qH WIT TH AT I FEA K WAL
ofwy & fagw wawg & o gara
41 fawmr & oo % 9 & T §
s 3R & fay sww wod wiEl
qe ar dt faga &1 |eRt s get &
ar GROE FT AT T K ANATLAIL L
7 gt fawm faRw s &
dwmE Y g Afa s @ FA &
F=eg § Ay @ i ag wow wfees
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THLAT I AG T qAT & |
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# Y w7 W T fe W & o
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AMET WX FAET & 8§ w9
whfes aaer et ? ¥ @
ar w7 & awadt wiar § wgAr wrgar
£ f& g o7 Y arfor feafa &
afefem g7 & forr oY e an fersfrat
€ for & <7 Y feafr Y q@r o wwar
& SuH wroiET oY OF § | WY wer Y
wIAET & w9 Owedifaw gEew T
@ ¥feT 35k a9 wOn el Y
AT FTE FT W K\ 7 T& & FrAmr
& wTeEw & W1 S A 9 feafa o
QAT T GHAT § AT TEH ATAH ¥ WF
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aeeu! ot a0 ww SMfEd | M A
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Y W AT T $1 (5 & gwar
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¥ar § vyt wgr W< fea foq = F
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wry ¥ fadw Far ¥ #av ofeadw v § o

A AT F AT ;W
Wy gu A @ F fade w7 ¥ s
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TG AR § | FW Agh qE W ¥
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AP F I e § FAE Wi W



12231 D.G. (Min. of

[ = sFwdfiT are |
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wq a8 f qrédT F w@T o 97 W
w9 FAT g ¥ ag q2w o fo
ag ol fergeam adi o awdt  gEwy
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wareg waqe ¥ feRw ¥ aww
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g M gAY ey fadey ¥ aw
§U & I Y a0E W 7 oA X4 qW
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Wl faRwit & 3a® wr @ ¥ Wi
W ARG W FT awAT 9y *
W oA §ATT H1T wET oA qui
AT YEY F IFA fAw gaTew &
§® g @Y | 3R wm fEoaw
1 WrE W1 ANIEAT ¥EHwE
Far araws qrfgs g o s
# AT | FAfwT W FT YT T wOewd
gRT 39wy & fae 74 o fo Do
gy & I w1 @ gwme

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORT-
ANCE

KILLING OF POLICEMEN BY NAGA
HOSTILES

st fordewx wwm  (FTeT)

% wfwachy G e & frer-
1435 (Ai) LSD—7.
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Policemen by Naga
Hostiles (C.A.)

fafea fawg & gz 17 @ 50 -
w1 or framar g o wrdwn e
ifsmger st sor A g :

‘afrgz 7 At fadnfeE e
TS W FT FAAT FT & dAdry e
gfew & 23 wiwfd & g
s o glaare 1 M aree q2
™ ¥ wmee

Shri @lem Barua (Mengaldai): Thils
is & very serious matter. May T make
a submission again that g calling
attention motion canmot serve the pur-
pose? There is evidence available to
establish the failure on the part of the
Government. We can prove that; we
can establish that, Therefore I hope
you will re-think this matter and
admit our adjournment motion,

12234

Mr. Speaker: He has called atten-
tion. It has been admitted.

The Minister of Home Affalrs (Shr)
Y. B.Chavan): Sir, a détachment of the
Centra]l Reserve Police were escorting,
on the 12th July, a telephone line
maintenance party in two vehicles
from mile 44 to mile 62 on the Im-
phal-Tamenglong road in the Tam-
englong sub-division of Manipur. The
hostiles had set up g road block near
mile 52 and ambushed our security
personnel. They opened fire with
small arms and automatic weapons at
close range from both sides of the
road at about 0730 hours. Twenty-
three members of the party were kil-
led on the spot and g lone surviver,
a CRP constable, returned to mile ¢4
at about 11.30 hours. He was also
badly burnt and wounded. One vehi-
cle was completely burnt. The hos-
tileg looted the arms gnd ammunition,
Troops have been called in ald of
civil authority anq are making a
search for the offenders.

1 may also be permitted to Inform
the HouSe that on the seme day, an-
other line party was fired upon by the
hostiles gt mile 32 on the same road
at 1515 hours. One member of "ths
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line party was killed and five others
wounded.

Shri Hem Barua: That makes it 24.

Shri ¥. B. Chavan: I would like to
extend on behalf of the Government

my deepest sympathies to the families
of the deceased.

The Tamenglong sub-division where
these incidents have occurreq is with-
in the area covered by the suspension
of operations- agreement.

Shri Hem Barua: That was the mis-
take.

Shri Y. B, Chavan: The agreement
clearly provides that the underground
Nagas would not resort to any ambush
or sniping. Government, therefore,
view these incidents with very grave
concern,

The Prime Minister iz sending
Rs. 24,000 for immediate assis@anco to
the bereaved families.
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Shbri Y. B. Chavan: I think the hon.
Member has raised a very legitimate
question, and it is one I have, no
doubt, to answer. We certainly view
this with grave concerp because this
is a blatant breach of the suspension
of operations agreement.

Shri Hem Barua: It took place be-
cause of the mistake of the Home
Minisiry.

Shri ¥. B, Chavan: If it is a mls-
take, I will own it. But I do not
know what mistake he is referring ‘0.

Shri Hem Barua: Why did they
allow the cease fire to be extended to
Manipur? It was beyond the pale of
Naga activities before.

Shri Y. B. Chavan: It was not a
question of its being extended; it was
part of the agreement,

Shri Hem Barua: How could it be
unless you agreed?

Shri Y. B. Chavan: That certainly
is a matter to be discussed. I quite
agree there.

Shri Hem Barua: The Home Mini-
stry should not have agreed to that.

Shri ¥. B, Chavan: This is a point
which I shall take note of. What he
says is a point on which I cannut give
an answer now. It is certainly a valid
point of criticism. But what I am
saying is that this is certainly a blatant
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breach of this agreement which ihey
had made and we will have to take
it up with the people who have enter-
ed into an agreement in this matter.

Shri S. Kundu (Balasore): This
shocking, barbaric, cold-blooded kil-
ling of the 24 Indian policemen added
to today's news that some bridges had
been blown up points out clearly that
the graveyard of this weak-kneed
policy pursued by the Government
has been finally dug. I would like a
categorical announcement here. The
hon, Minister, will he say that this
short of talk ends today and no more
peace talks will continue, where these
Nagas think that we are actually
wezk apd therefore they summon the
courage 8nd they get arms and am-
munition from outside, Pakistan and
China, where they reinforce, we fall
back. I would like to know whether
the truce agreement with them will be
completely snapped. Finally, a dead-
line should be fixed and declared here
that from today within a fortnight if
they do not come to terms, no pacts
or no talks with them. We must tell
them: you and I finally part and our
armies will march on. I want this
categorical announcement from the
hon, Minister,

Shrl ¥, B. Chavan: The hon. Mem-
ber hag certainly raised his woice of
protest which I share. I do not think
that anybody can make gn announce-
ment like this. He has made some
suggestions.

An hon, Member: Are you prepar-
ed to revise your policy?

Shri ¥. B, Chavan: These are sug-
gestions and, these suggestions will
have o be considered seriously.
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Shri Y. B. Chavan: As far as the
general question is concerned, natu-
rally Government has to make an
assessment of the situation from {ime
to time, There is no question of any
doctrinaire attitude in this matter.
We had entered into an agreement
which has helped us to secure some
peace in Nagaland. Now this quesiion
will have to be considered. But by
and large I must say, there are certaln
exceptions, but peace was secured In
Nagaland.

Shri Hem Barua: They have ex-
tended their activities to Assam and
Manipur,

Shri ¥. B. Chavan: Manipur is cer-
tainly the scene of this incident. But
that does not mean that we should
ignore these things. Government will
have to take a review of thege matters.
That is why I have saig that Govern-
ment takes a very serious view of this
mattler...... (Interruptions.)

st vy fowd :  wEEEAT ST
sargar  arfaa g1 7f, WA wTAORY
foram omd |

Mr, Speaker: The House stands ad-
journeq till Monday.

18.15 hrs.

The Lok Sabha then adjourned til}
Eleven of the Clock on Monday the
July 17, 1967/Asadha 26, 1889 (Saka).



